
 a69:-  Situation  arls-  AGRAHAYANA  mw  790  (SAKA)  0  of  recent  azo

 ओऔड़ने  इग्विपसेंट  मंगवा  कर  स्थापित  करना  चाहिये,
 झन्यथा  क्षतरा  सामने  है।

 gee

 MOTION  RE:  SITUATION  ARISING
 OUT  OF  RECENT  COMMUNAL
 RIOTS  IN  DIFFERENT  PARTS  OF

 THE  COUNTRY—Contd.
 MR.  CHAIRMAN:  Wo  now  take  up

 further  consideration  of  the  following
 motion  moved  by  Prof.  Samar  Guha
 on  the  4th  December,  1978,  namely: —

 “That  this  House  do  consider  the
 situation  arising  out  of  the  recent
 communal  riots  in  different  parts  of
 the  country.”

 Dr.  Subramaniam  Swamy  tg  conti-
 nue  his  speech.

 DR.  SUBRAMANIAM  SWAMY
 (Bombay-North-East):  Madam  Chair-
 man,  I  barely  spoke  for  four  minutes
 yesterday  and  I  haq  pointed  out  that
 whenever  we  talk  about  communalism
 in  Parliament,  it  ultimately  boils  down
 to  a  discussion  of  Hindu-Muslim  con-
 flict  ang  also  the  alleged  role  of  the
 RSS  in  that.

 I  have  always  wondered  why  this  is
 never  ag  discussion  of  intra-Hindu
 comunalism  or  intra-Muslim  commu-
 nalism,  such  as,  between  Shias  and
 Sunis  about  which  there  are  riots
 every  year,  between  Brahmin  and  non-
 Brahmin  and  all  kinds  of  communal-
 ism  that  is  there  in  the  country.  That
 is  what  we  should  be  concerned  with.
 But,  unfortunately,  there  are  no  politi-
 eal  dividends  to  be  gained  by  this  and
 that  is  why  every  discussion  ultimate-
 ly  comes  around  that  and  does  not  go
 to  the  root  of  the  issue.

 Therefore,  I  wanted  to  bring  out  the
 fact  that  it  is  not  a  question
 of  a  minority;  it  is  not  a  question  of
 smallriess  qf  a  community.  I  pointed
 out  that  the  Paral  community  which  is
 the  sinallest  minority  in  this  country
 feels  no  insecurity:  in  his  country.
 There  must  be  some  study  made  as  to

 communal  riots  (Motn.)

 why  is  it  that  some  other  communi-
 ties  feel  this  way.  (Interruption)  Mar-
 rying  a  Parsi  is  not  the  privilegé  of
 the  people’  on  the  other  side  only.
 (Interruptions)

 I  think,  some  law  and  order  should
 be  maintained  here.

 MR.  CHAIRMAN:  |  think;  you  can
 play  your  role  in  maintaining  it.

 DR.  SUBRAMANIAM  SWAMY:  The
 RSS  is  being  constantly  brought  here
 to  seek  some  political  advantage.
 It  is  a  growing  organisation,  it  is  a
 patriotic  organisation,  They  do  not
 know  of  any  other  way  to  stop  its
 growth.  This  kind  of  irresponsible
 charges  may  be  made  all  the  time  on
 the  floor  of  the  House,  but  when  you
 pin  them  down  and  ask  them  to  pro-
 duce  the  facts,  they  are  not  able  to
 produce  the  facts.  I  want  to  know  why
 is  it  that  the  previous  Government,
 despite  the  fact  that  it  was  armed  with
 the  Prevention  of  Unlawful  Activities
 Act  1967,  further  strengthened  in  2972
 by  the  Criminal  Law  Amendment  Bill,
 haq  not  filed  a  single  case  under  the
 Act  against  the  RSS.  That  was  because
 they  have  no  proof.

 I  will  read  out  to  you,  very  briefly
 the  Question  that  came  up  in  Farliae
 ment  on  8th  May,  ‘1975...

 MR,  CHAIRMAN:  Please  try  to  con-
 clude.

 DR.  SUBRAMANIAM  SWAMY:  I
 have  hardly  spoken.  You  are  ringing
 the  bell!

 MR,  CHAIRMAN:  I  am  sorry.  You
 have  to  conclude.

 DR,  SUBRAMANIAM  SWAMY;  On
 8th.  May,  1975,  Starred  Question  No.
 2i4  wag  put  by  Mr.  Dattopant  Then.
 gari  anq  several  others,  The  question
 was:

 “Will  the  Minister  of  Home  Affairs  -
 be  pleased  to  state:

 (a)  the  number  of  cases  and
 number  of  persons  involved  in
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 case,  State-wise,  wherein  courts  of
 law  have  decided  during  the  last
 three  years  that  the  RSS  has  been
 responsible  for  acts  of  violence.”

 This  was  a  straightforward  question.
 The  second  part  of  the  question  was
 about  acts  of  violence  engaged  in  by
 the  CPI.  The  answer  to  this  Question
 ‘was  read  out  by  Mr,  Brahmananda
 Reddy.  who  functioned  then  Constitu-
 ‘tionally  as  the  Home  Minister—whe-
 ther  he  was  actually  the  Home  Minis-
 ‘ter  or  not,  I  do  not  know,  His
 answer  was:

 “(a)  to  (c),  In  972  and  1973,  there
 were  no  cases  in  which  a  court  of
 law  decided  that  the  RSS  had  been
 responsible  for  acts  of  violence.  In-
 fermation  in  regard  to  974  is  being
 collected  from  the  State  Governments
 and  Union  Territory  Administra-
 tion...”

 At  the  same  time,  it  says:

 ‘In  972  and  1973,  some  members
 of  the  C.P.I,  were  convicted  in  some
 specific  cases  involving  acts  of
 violence....”

 Here  {s  a  Parliament  Question  which
 clearly  says  what  is  what...

 MR.  CHAIRMAN:  Please  conclude.

 DR,  SUBRAMANIAM  SWAMY:
 Again  the  question  comes  up  on  the
 issue  of  riot  reports.  Riot  report—
 after  riot  report  have  exonerated  the

 _RSS,  whether  it  is  Ranchi  or  for  that
 -matter  the  Bhiwani  report  which
 Mr.  Sathe  quoted.  Today  Mr.  Sathe  is
 minus  his  topi:  when  he  puts  on  his
 topi,  he  takes  leave  of  his  senses,  I  do

 ‘not  know  why.  The  fact  of  the  matter
 is  this.  He  read  out  the  Bhiwandi
 report,  Nowhere  does  the  Bhiwandi
 yeport  mention  the  RSS;  it  mentions
 the  Congress  Party,  it  mentions  the
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 PSP,  but  it  does  not  mention  the  RSS.
 This  was  a  misreporting  on  his  part....

 MR,  CHAIRMAN:  Please  conclude.

 DR,  SUBRAMANIAM  SWAMY:  I
 um  surprised.  Mr.  Sathe  quoted  Mr:
 Raj  Narain...

 MR,  CHAIRMAN:  Please  resume
 your  seat.  I  am  calling  the  next
 speaker.

 DR.  SURRAMANIAM  SWAMY:.  He
 quoted  Mr,  Raj  Narain  as  his  proof.  I
 am  surprised  to  hear  what  Mr.  Raj
 Narain  says  has  become  the  gospel  of
 truth...

 MR,  CHAIRMAN:  I  have  asked  him
 to  resume  his  seat.  Do  not  record  any
 more  what  he  says.

 DR.  SUBRAMANIAM  SWAMY:**

 MR,  CHAIRMAN:
 Gandhi,

 Shrimati  Indira

 SHRIMATI  INDIRA  NEHRU  GAN-
 DHI  ‘Chikmagalur):  Madam  _  Chair-
 man,  the  subject  of  communalism  is
 an  exceedingly  important  one  because,
 in  fact,  we  believe  that  it  is  central  to
 the  unity  and  strength  of  our  country,
 and  this  is  why..  (Interruptions)

 MR.  CHAIRMAN:  I  would  remind
 hon,  Members  that  they  are  expected
 to  observe  decorum  in  the  House  and
 not  interrupt  a  maiden  speech,  Kindly
 don’t  interrupt,

 SHRIMATI  INDIRA  NEHRU  GAN-
 DHI:  I  think  the  hon.  Member  who
 spoke  last  rightly  pointed  out,  and  I
 would  support  him,  that  communalism
 does  not  relate  merely  to  the  chauvi-
 nistic  feelings  or  friction  between
 Hindus  and  Muslims  but  also  to  other
 minorities,  and  even,  I  would  say;  the
 tensions  which  are  now  being  created

 _  #*Not  recorded.
 ew,
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 between  different  castes  and  the  atti-
 tude  of  aggressive  groups  and  domi-
 nant  groups,  whether  they  are  socially
 dominant,  economically  dominant  or
 merely  numerically  dominant,  towards
 those  whom  they  consider  to  be  weaker
 then  themselves,  And  the  present
 general  atmosphere  of  violence  does
 contribute  to  the  aggravation  of  ten-
 sions,

 Now,  I  want  to  make  it  clear  that  I
 do  not  think  that  Hinduism  is,  in  any
 way,  threatened  either  by  Islam  or  by
 Christianity.  I  say  this  because  this  is
 sometimes  the  basis  of  the  propaganda
 that  is  made,  What  does  threaten  it  is
 those  who  want  to  narrow  down  the
 breath  of  its  vision  and  the  grandeur
 of  its  whole  concept  and  the  wide
 sweep  of  its  thought.  India  has  an
 age-old  tradition  of  acceptance  of  the
 fact  that  there  are  many  ways  to  truth
 and  of  giving  respect  to  different  reli-
 tions  and  different  approaches.  It  is
 this  tolerance  which  has  given  Hindu-
 ism  its  resilience,  and  therefore  its
 sustaining  power.  It  is  India’s  capa-
 city  for  synthesis  and  adaptation  that
 has  created  our  composite  culture  which
 can  flourish  only  in  an  atmosphere  of
 mutual  understanding  and  accommoda-
 tion,  This  has  been  the  Congress
 treed  and  our  aim.

 Now,  I  must  admit,  that  as  human
 beings,  we  congress  men  and  women
 Scmetimes  faltered  and  failed  to  live
 “p  to  our  high  precepts;  but  I  think
 that  the  people  and  the  Administration
 knew  that  we  stood  firmly  for  Secul-
 atism  and  that  we  shall  continue  to  do
 So  always.  As  I  said,  it  is  the  very
 hasis  of  our  existence  and,  we  think, of  the  existence  of  the  country,

 AN  HON,  MEMBER:  Which  Con-
 Bress  man?

 SHRIMATI  INDIRA  NEHRU  GAN-
 AT:  All  congressmen.

 os
 I  would  lke  just  to  say  a  ‘word

 ut  the  Aligarh  Muslim  University,
 ause  this  was  mentioned  by  some on,  Membera,
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 I  was  advised  at  that  time  that  this

 Bill  would  strengthen  secular  elements
 and  therefore  generally  strengthen  the
 Muslim  cause,  It  was  never  our  inten-
 tion  to  hurt  their  feelings  in  any  way,
 or  to  ‘weaken  the  university  or  to
 change  it  character.  So  when  certain
 representatives  and  different  delega-
 tions  came  up  to  me  I  agreed  to  re-
 consider  the  matter.  We  did  indeed
 express  this  view  later  on  in  our  elec-
 tion  manifesto,

 Any  discussion  with  regard  to  ques-
 tions  concerning  the  minorities  should
 be  taken  only  after  the  fullest  consul-
 tation  with  all  groups  of  them.  I  am
 afraid  that  we  did  not  give  full  consi-
 derution  to  this  at  that  time,  However,
 the  situation  is  always  too  delicate,  for
 their  sentiments  to  be  wounded.

 Now  I  should  like  to  add  my  voice
 io  the  many  members  who  spoke
 yesterday  in  expressing  my  apprecia-
 tion  and  in  congratulating  the  faculty
 and  the  students  of  the  Aligarh  Muslim
 University  for  the  help  and  succour
 which  they  gave  to  the  Hindus  and  the
 Muslims  who  were  victims  in  the  Ali-
 garh  riots  and  also  to  the  many  Hindus
 and  Muslims  who  helped  one  another
 at  such  a  time  of  distress,

 As  I  was  passing  through  Aligarh
 station  by  train,  many  people  came
 from  both  communities  and  gave  me:
 a  Vivid  account  of  the  mischief  that
 was  done  and  the  many  acts  of  vio-
 lence  as  well  as  of  this  help  and  the
 human  itarian  work  of  the  students
 and  the  faculty.  If  there  was  a  news-
 paper  report  attributing  the  remark  to
 me  that  I  did  not  need  Muslim  votes,
 I  can  only  reiterate  very  strongly  that
 it  ig  entirely  false  and  baseless.

 Speaking  about  what  Dr.  Sushila
 Nayar  has  said  recently,  I  have  referr-
 ed  to  the  atrocities  on  Muslims,  on
 Harijans  and  on  Adivasis  and  the
 hardships  they  have  to  suffer,  I  have
 also  referred  to  the  barbarous  shooting
 fn  Pantnagar  in  which  the  victims
 belonged  to  different  castes,  but  my
 speech  also  coveréd  economic  and
 foreign.  policy  issues,  Would  it  be  fair...
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 to  Harijans  or  the  Adivasis  or  the
 Muslim  minority  if  we  were  not  t
 refer  to  these  matters?  Why  are  we
 discussing  them  here  today?  Would
 the  Muslims  and  others  be  safer  if  such
 attacks  are  hushed  up?  I  have  said
 ana  I  ask  again  what  meaning  can
 democracy  have  for  the  man  whoSe
 house  and  belongings  are  destroyed  and
 his  loved  ones  killed  and  for  those
 whose  lands  are  being  snatched  away.
 who  are  beaten  or  maimed?....
 (Interruptions).

 AN  HON.  MEMBER:  When?

 SHRIMATI  INDIRA  NEHRU  GAN-
 DHI:  At  any  time.....  (Interruptions)

 I  am  not  excusing  any  riots  which
 iook  place  at  any  time,  before,  now  oF
 which  may  take  place  later.  We  have
 to  condemn  alj  riots  anywhere,  where
 people  have  suffered.  I  have  always
 condemned  every  riot  and  every  act  of
 barbarism  which  has  taken  place  any-
 where.

 AN  HON.  MEMBER:  Even  during
 emergency?

 SHRIMATI  INDIRA  NEHRU  GAN-
 DHI;  Yes,  during  emergency  also,  if
 there  were  such  acts.

 I  am  now  speaking  about  the  suffer-
 ings  of  the  poor  people  and  sufferings
 of  Harijans.  Even  yesterday  when  I
 returned  from  the  House  in  the  even-
 ing.  IT  found  various  groups  waiting  for
 me.  In  fact,  I  have  their  applications
 with  me  right  now.  I  am  not  speaking
 from  hearsay  or  on  the  basis  of  news-
 peper  reports  but  from  my  personal
 experience  of  the  many  sorrowful
 groups  who  come  to  me.  The  applica-
 tions  which  I  have  here  with  me  are
 only  representative  of  something  that
 is  happening  every  day  ever  since  our
 defeat  as  the  ruling  party.  It  is  not
 that  the  people  did  not  come  before.
 People  did  come  before  also,  but  today
 they  come  and  when  f  say  that  Tf  am
 not  in  a  position  to  do  anything,  they
 fay:  Well,  somebody  has  to  raise  some
 Voice  Unterruptions)  My  speeches
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 in  this  House  are  on  record  and  any~
 body  can  see  what  I  have  said  earller
 also  in  this  regard.  When  these  peo-
 ple  come  to  me,  what  I  can  do  is  to
 mention  their  cases  in  public,  to  try
 and  rouse  the  public  consciousness  and
 to  refer  their  grievances  or  get  our
 lacal  people  to  refer  them  to  the  con-
 cerned  authorities.  There  is  nothing
 more  that  I  can  do.  Therefore  to  say
 that  this  should  not  be  mentioned  would
 be  very  unrealistic,  It  is  only  when
 public  conciousness  is  roused,  that  ‘we
 would  be  able  to  achieve  our  objective;
 at  least  the  neighbours  would  feel  con-
 strained  to  prevent  such  acts  in  their
 areas.  As  we  know,  today  these  inci-
 dents  are  on  the  increase.  Unfor
 tunately.  when  one  goes  to  make  a
 complaint,  it  is  the  complainant  him-
 self  who  gets  involved  in  the  trouble.
 Either  he  is  arrested  or  he  gets  involv-
 ed  in  some  police  case.  ...¢Interrup-
 tions)

 When  the  hon,  Member,  Shri  Jyotir-
 moy  Bosu.  was  giving  out  the  informa-
 tion  with  regard  {to  the  number  of
 riots  earlier,  the  bon.  Members  must
 have  noticed  that  there  was  a  steady
 decline  in  the  figures.  With  regard  to
 the  atrocities  on  Harijans  also,  accofd-
 ing  to  the  newspapers  and  the  various
 Government  reports  which  I  have  seen,
 the  figure  is  now  on  the  increase,  When
 I  passed  through  Calcutta  airport,  I
 think,  it  was  some  time  last  year,  4
 jeader  of  a  Union  came  to  me  and  !
 myself  put  this  question  to  him:  Did
 you  not  have  this  type  of  difficulty
 earlier?  He  sald:  We  di&  but  when
 We  went  to  the  authorities,  may  be
 they  could  not  deal  with  two  out  of  our
 ten  grievances.  but  we  always  had  a
 hearing  and  at  least  some  of  them
 were  solved,  but  today  nobody  is  giving
 us  a  hearing....  (Interruptions).  I  am
 only  repeating  what  the  gentleman  told
 m  (Interruptions)

 MR.  CHAIRMAN:  I  wauld  like  to
 draw  the  attention  of  the  hon,  Members
 to  the  fact  that  this  debate  continues
 throughout  to-day.  You  will  have  your
 opportunities  to  say  something.  You

 can  continye,  Mrs.  Gandhi,
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 SHRI“  DINEN  BHATTACHARYA
 (Serampore):  May  I  ask  whether  the
 complaint  received  at  ithe  Calcutta  air
 port  was  conveyed  to  the  West  Bengal
 Government?  What  was  the  reply  of
 the  Government?  So  far  as  West
 Bengal  ig  concerned,  I  can  categori-
 cally  state  that  every  complaint  is
 looked  into,  and  action  taken.  (In-
 terruptions)

 SHRIMATI  INDIRA  NEHRU  GAN-
 DHI:  With  regard  to  democracy,  I
 would  like  to  say  that  democracy  can
 survive  only  on  the  basis  of  socialism
 which  stands  for  economic  justice,  and
 secularism  ‘which  stands  for  social
 justice.  (Interruptions)  It  does  not
 help  to  misrepresent  others,  nor  is  it
 my  intention  to  do  so.  Other  hon.
 Members  ably  quoted  facts  and  figures.

 lf  the  Jana  Sangh  and  RSS  are
 mentioned,  it  is  certainly  not  out  of
 any  allergy  to  them,  but  because  of
 the  ideology  of  Hindu  militancy  and
 supremacy,  and  the  mention  of  Hindu
 Rashtra.  which  they  have  been  preach-
 ing,  and  of  the  remarks  regarding
 Little  Pakistans  within  India  and  so
 on,  which  we  hear  from  time  to  time.
 (Interruptions)  Para-military  training
 to  children  and  young  people  is  not
 conducive  either  to  communal  harmony
 or  to  giving  a  feeling  of  security  to
 members  of  other  communities.  Photo-
 graphs  have  appeared  and  all  news-
 papers  and  other  reports  have  men-
 tioned  children  with  imitation  guns.
 Naturally,  I  have  no  inside  information.
 I  know  only  what  has  appeared....
 (interruptions)

 AN.  HON,  MEMBER:  You  never  had
 any.  It  was  all  hear-say.

 SHRIMATI  INDIRA  NEHRU
 GANDHI:  Consistently  the  newspapers
 have  mentioned;  with  regard  to  AH-
 garh  and  certain  other’  matters  the
 names  of  ixiportant  people  f  the
 local  RSS  (Interruptions)  The  names  in
 the  FIR  “read  out  yestérday  were  those
 of  one  group;  as  far-as  I  know.  (Inte
 Tuptions)  ‘The  phifosoptiy  of  “the  domi
 nant  partner  of  the  rulitg  Janata  Party

 responsible  for  creating.  as  atmos-
 phere  or  ‘tear  abd  thedgurity’  in  the

 communal  tiots  {(Motn,)
 minds  of  minorities  and  weaker  sec-
 tions.

 It  is  no  use  blaming  the  Administra-
 tion;  unless  we  know  that  they  have
 been  given  firm  and  clear  instructions
 which  they  have  defied.

 SHRI  RAM  DHAN  (Lalganj):  What
 about  Mr.  Tandon  who  was  serving
 under  you?  (Interruptions)

 मैंने  तब  भी  कहा  था  कि  चापलूसों  मे  सावधास  रहो,
 अरब  भी  चापलूस  घेरे  हुए  हैं
 SHRIMATI  INDIRA  NEHRU

 GANDHI:  We  did  not  have  party
 members  as  officials  under  us  at  all
 Therefore;  what  an  official  did  then;
 or  now;  he  did  according  to  his  ideas;
 and  certainly  not  because  the  party
 directed  him...  (Interruptions)

 One  point  which  I  have  always  em-
 phased—I  am  glad  to  say  that  one  hon.
 Member  from  the  ruling  party  who
 spoke  yesterday  also  said  so—and  which
 I  should  like  to  reiterate  is  the  impor-
 tance;  first  of  trying  to  prevent  tension
 from  coming  to  the  boil  and  secondly
 to  {ake  the  firmest  measures  if  there

 ‘igs  any  trouble;  right  in  the  beginning
 as  soon  as  trouble  appears.  From  this
 point  of  view  it  was  certainly  a  mis-
 take  to  lift  the  curfew  and  endanger
 the  lives  of  people  as  happened  in  Ali-
 garh  from  what  I  can  see  from  news-
 paper  reports.  Our  policy  was  not
 evenly  implemented  but  we  did  try  te
 take  a  large  number  of  minority  per-
 sonnel  in  the  police  and  other  services
 at  all  levels.  .  .(Interruptions)  Em-
 ployment  opportunities  must  be  given
 to  them  in  industry  also.  Whenever
 there  was  a  new  industry  established;
 muslim  minorities  ang  other  weaker
 sections  and  those  who  were  dislodged
 by  the  start  of  new  industrial  under-
 takings  should  be  given  jobs  there
 first.  It  is  equally  necessary  to
 ensure  that  every  subject  in  our
 education  programme  gives  the

 ‘child  the  right  attitude  towards
 its  fellow  citizens  and  other  religions
 languages  and  so  on.  This  we  have
 tried  with  some  success,  y  wonder  if

 bie  wgyecment
 is  giving  full  considera-

 répurcussions  which
 riight  arise  out  of  the  Anti-Conversion
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 Bill  which  is  on  the  anvil.  A  gecular
 attitude  must  be  an  essential  require-
 tueut  for  all  officials  teachers  and  others
 in  responsible  positions.  I  entirely
 agree  that  questions  regarding  com-
 faunal  tension  law  and  order  situation
 and  violence  are  national  questions.
 But  some  of  the  issues  raised  and  the
 manner  of  mentioning  them  did  not
 indicate  that  the  ruling  party  is  entire
 ly  of  this  view.  |  have  earlier  spoken
 very  strongly  about  the  Jan  Sangh;
 about  the  R.S.S.  Some  Member  said
 that  no  case  had  issn  irought  out.  I
 think  it  was  mentioned  yesterday:
 again  by  an  hon.  Member  from  that
 side;  not  trom  our  side  it  is  not  a
 question  of  who  throws  the  first  stons,
 It  is  very  difficult  to  prove  who  threw
 the  first  stone.  The  question  is  what
 is  the  atmosphere?  An  atmosphere  of
 bitterness  and  hatred  is  spread  through
 statements.  I  have  mentioned  some  of
 these  things;  Little  Pakistan  or  some-
 thing  like  that;  o-  a  whispering  cam-
 paign  which  inflames  hatred.  It  is
 this  which  creuieg  an  atmosphere  in
 which  any  child  can  be  induced  to
 throw  a  stone  or  do  somethng  like  that
 which  can  spark  off  such  ag  situation.
 Why  is  it  that  at  other  times  similar
 acts  do  not  have  repercussions?  Things
 are  normal  if  a  Hindu  ang  a  Hindu
 fight  and  the  metter  ends  there.  But  if
 the  game  fight  is  on  a  very  trivial  mat-
 ter  between  a  Hindu  and  Muslim  why
 should  it  immediately  degenerate  and
 rous  such  passions?  Some  propaganda
 bag  been  going  on  which  creates  this
 ‘sort  of  atmosphere.  My  humble  sub-
 mission  is  and  it  is  not  at  all  with  a
 view  to  get  any  political  advantage.  I
 do  not  think  any  political  advantage  is
 gained  out  of  communal  violence
 (Interruptions).  Everybody  suffers;  the
 Muslim  suffers  and  the  Hindu  suffers
 and  if  there  is  any  gain  at  all  it  must
 be  &  very  temporary  gain  (Inter
 tuptions).  .  न्

 SHRI  C.  M.  STEPHEN  (Idukki):  Is
 this  the  treatraent  you  want  from  this
 side  also?  oe
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 MR.  CHAIRMAN:  I  woulg  request
 the  hon.  Members  to  be  serious;  this
 is  a  serious  discussion.

 SHRIMATI  INDIRA  NEHRU
 GANDHI:  The  sort  of  remarks  that.
 were  made  here  earlied  by  people  be-
 longing  I  believe  to  the  Jan  Sangh...

 DR.  SUBRAMANIAM  SWAMY:
 There  ig  no  Jan  Sangh;  why  don't  you
 get  out  of  that  psychosis?

 SHRIMATI  INDIRA  NEHRU
 GANDHI:  I  think  you  were  one  of  the
 Strongest  spokesmen  of  this  so-called
 group.  (Interruptions)  shall  I  say,
 a  segment  of  the  Janata  Party?  They
 have  a  very  definite  view.  I  have
 stated  with  great  humility  that  today,
 if  we  are  discussing  this  matter,  it  is
 not  to  blame  either  the  Jan  Sangh  or
 the  RSS;  they  have  been  propagating
 a  point  of  view  which  was  very  dange-
 roug  to  the  unity  and  integrity  of  this
 country.  Because  if  any  one  group
 which  is  unsafe,  or  even  if  not  actual-
 ly  unsafe,  feel  that  they  do  not  have
 equal  opportunity,  and  it  is  obvious
 now  that  the  muslim  minority  does
 feel  this...

 (Interruptions)

 SHRI  RAM  DHAN:  What  about
 Andhra  Pradesh?

 SHRIMATI  INDIRA  NEHRU
 GANDHI:  I  am  not  justifying  any-
 thing.  But  just  because  something
 happened  in  Andhra  Pradesh,  you
 cannot  say  that  Muslims  are  feeling
 safe  in  other  places.

 Something  was  said  about  the  Pars!
 community,  It  is  because  they  are  80
 smal]  that  nol  thinks  of  them  as
 a  threat.  They  are  living  in  one  or  two

 But  Muslims  are  spread  all
 over  India.  When  I  speak  of  mino-
 rities  I  think  of.  other  minorities  also.
 In  different  places  other  communities
 are  in  a  minority.  There  are  towns
 and  villages.  where  gther  people  are
 in-a  minority,

 the  ‘hon.  members  09 oak
 tia  ide  whio  pelotur'to  whst



 it  is  no  longer  ‘there.  Most  of  ug  here
 see,  -tt-  is  very  much  there  and  in  a
 most  dominant  position.  The  other
 constitutents  of  the  Janata  party
 should  try  to  wake  up  to  the  realities
 of  the  situation  and  the  dangers  to
 our  country,  from  their  point  of  view.
 T  am  not  saying  that  Jan  Sangh  should
 be  removed  from  Government  but
 there  must  be  an  effort  to  at  least
 convert  them  or  atleast  try  to  show
 them  that  their  attitude  will  not  be
 tolerated.  If  you  use  RS.S.,  for  ins-
 tance,  for  adult  edueation,  then  this
 kind  of  attitude  is  spread,  it  is  not
 curbed  and  contained.  The  R.S.S.  is
 called  a  cultural  organisation.  Well,
 culture  Is  a  word  which  covers  many
 things.  But  culture  is  equally  dan-
 ygerous  if  communal  feelings  are
 spread,  Whether  it  is  culture,  politics
 or  education,  the  main  thing  is  that
 this  kind  of  attitude  must  be  curbed
 by  the  Government;  otherwise  not
 ‘only  will  communalism  grow  there
 will  be  growing  violence  and  it  will
 affect  the  country  in  many  other  ways
 and  undanger  our  unity  and  what  we
 have  struggled  and  stood  for.

 बिर्भाणि  झीर  झ्रावास  तथा  पू्ति  और  पुन्र्भास
 मंत्री  ी  लिकस्वर  अस्त)  :  सदर  साशटिया,  में
 बड़े  तजबूजुब  के  बाद  यह  फैसला  कर  रहा  हूं  कि
 में  इस  नाजुक  मसले  पर  शापना  इजहारे  ड्याल
 कहूँ  t  और  नाजुक  मसला  मैं  हसलिये  मानता  हूं कि  यह  मप्नला  पराटियों  कौ  रकाथत  तक  महदूद
 नहीं  हैं।  यह  मसला  कौमी  मसला  है.  सारे  मुल्क
 की  इज्जत  शौर  गौरव  का  मसला  है।  इस  मसले
 को  सिर्फ  सियासी  रकाबत  के  दायरों  में  लेगा
 इन्माफ  की  आात  नहीं  है।  झौर  जो  लोग  ज्यादातर
 इससे  सियासी  फायदा  उठाने  की  कोशिश  करते
 है.  वह  फ़िरकापरस्ती  को  खत्म  करने  के  मामले  में
 ईमानदार  नहीं  है  V
 4.52  hrs,

 'Surt  M.  Satyanarayan  Rao  in  the
 Chair]

 सदर  साहय,  मैं  पूरी  कोशिश  करूंगा  कि.  इस
 नाजुक  मसले.  पर  दजहारे  सयाल  करते  हुए  कोई
 कड़वी  बात  मे  कहू,  लेकिन  मसला  ऐसा  है  कि
 प्रगर  उसको  पूरे  मुल्क.  को  तस्मीर  सामते  रख

 used  to  be  ‘the  Jan  Sangh’.  They  say
 ae
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 किसी  किस्म  का  एतराज  करने  का  नहीं  होगा।
 खेकिन  फिर  भी  भंगर  किसी  की  ताजक  तबियत
 पर  मेरी  बात.  पे  गुजरें  तो  मैं  पहले  से  भाफ़ी
 चाहता  हूं।

 मुझे  श्रीमती  गांधी  की  तकरीर  सुनने  का
 मोका  मिला  भागे  घल  कर  में  इस  सिलसिले  में
 कुछ  भ्र्ज  करमे  की  कोशिश  करूंगा  ।  लेकिन  जिस
 वक्त  मुसलमानों  की  नाजुक  हाल़त  का  इजहार करते  हुए  उन्होंने  कुछ  श्रच्छे  श्रलफाज  इस्तेमाल
 किये,  तो  मेरे  जेहन  में  एक  शेर  आया :

 की  मेरे  कत्ल  के  बाद  उसने  जफा  से  सोबा,
 हाय  उस  जूद  पशोमां  का  पश्ञेमां  होना।

 गनीमत  है  कि  स्याल  तो  झाया  ।  फिर्कावाराना
 फसादात  पूरे  मुस्क  के  लिए  शर्म  की  बात  हैं.

 ष
 के  लिए  शर्म  को  बात  हैं।  घ्रौर  कोई

 a  were  fit  ad  care  की  मिसाल  नहीं
 बन  सकता  है,  उसको  वजह  से  जायज  नहीं  करार
 दिया  जा  सकता  हैं।  इन  फसादात  के  लिए  जनता
 पार्टी  पूरी  सरह  से  शर्भन्दा  है।  यह  बहुत  जरूरी
 है,  ग्रावश्यक  है  कि  इस  तरह  से  फसादात  ने  हों  :
 हर  हकूमत  का  यह  फर्ज  हैं  कि  वह  अपने  मुल्क के  सब  शहरियों  के  जानो-माल  श्ौर  हज्जतो-मामूस को  हिफाजत  करे  ।  कोई  एक  बेगुनाह  किसी
 जालिम  के  जुल्म  का  शिकार  हो,  उसके  लिए
 हुकमत  को  जवाब  देने  के  लिए  तैयार  होना
 खआाहिए  ।  जनता  पार्टी  की  हुकमत  उस  जवाबदेही
 से,  उस  जिम्मेदारी  से,  मुक्त  नहीं  हो  सकती
 है  ;  उसके  लिए  वहू  शमिन्दा  है।

 फसादात  तो  हिन्दूस्तान  की  तारीख  से  बिरसे
 में  मिले  #ह।  मुल्क  की  ह्लाजादी  से  पहले  भी
 फसादाठ  होते  थे।  प्राजाद  हिन्दुस्तान  की  तारीख
 का  ठो'  एसा  ड्िस्सा  नहीं  है,  जब  फसादात  न
 हुए  हों  ।  फसादात  तो  शहरी  झोर  शहरी  के
 दरमियान  होते  हैं।  लेकिन  उस  कत्ल  के

 द्र मेरे

 रक

 क्या
 लि  हू

 सकती  हूँ,
 द् मासूम  शहरी  हकमत  की  गोलियों  के  शिकार  ? झाज  मुसलमानों  और  प्रकलियतों  से  हमदर्दी  का

 इजहार  करने  वालों  से  मैं  पूछना  चाहता  हूँ  कि  हसी
 राजघानी  में  तुर्कंभान  गेट  में  कत्ल  करने  बाले
 कौन  से  जनसंध  के  थे  t  (व्यकधाय)  में  उमसे

 फ्ल्गा
 चाहता  ए  कि  मुजफ्फरनगर  की  मस्जिदों

 घुस  कर  गोलियां  किस  ने  चलाई  थीं--वहां
 मुसलमानों  को  मारते  के  लिए  कौन  प्रार0  एस७
 छस 0  या  जनसंध  का  झादमी  प्राया  था।  (श्यवधाल)
 ऐसा  मालूम  होता  है  कि  मेरी  बात  चूभी  है।  मैं
 तलो  बहुत  मुझंबाना  मजे  कर  व्हा  था।

 में  पूछना  चाहता  हूं  कि  शहरी  भौर  शहरी
 का  फासाद,  झौर  एक  शहरी  हुकमत  की  गोलियों
 का  शिकार  हो,  क्या  वह  बराबर  है।  झाजाद

 "हिन्दुस्तान  की  तारीख  में  कोई  बकस  ऐसा  नहीं
 -झामा  कि  जब  यहाँ  के  शहरियों  को  खुद  हुकसत

 का  शिकार  होता  पड़ा  हो,  श्ौौर  यकतरंफा  शिकार  :
 होगा  पड़ा  हों।  सभीना  डे  मुसलमान  कत्ल

 2] सुरतामपुर  में  भुसलभाग  कत्ल  हुए,  मुजफरनगर
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 दि:  है  कि  धर  मोहतरिसा  के  विल  में  द
 उठा,  गनीमत  हैं  कि  झाज  हम  याद  तो  झाये
 were  यह  उस  पुराने  नारे  को  दोबारा  लगाने  की
 की  कोशिश  है,  जिसके  मातहत  मुसलमानों  शौर
 झकॉलयतों  के  वोटों  को  भ्रपपी  जागीर  समझ
 किंया  गया.  था  8

 झार0  एस०  एस0  का
 बहुत

 जिक्र  होता  हैँ।
 मयर  मैं  बताना  चाहता  हू!  कि  जनता  पार्टी  की

 बहुत
 सी  जादूगरियों  में  एक  जावृगरी  यह  भी  है-

 लोग  समझते  हैं  कि  प्रार०  एस0  एस0  किसी
 किस्म  की  फिकपिरस्ती  की  नुमायंदी  करता  था  और
 करता  है,  उन्हें  भी  यह  मानना  होसा--कि
 वे  झार0  एस0  एस0  के  लोग,  जो  जनसंघध  के
 जरिये  से  जनता  पार्टी  की  तहरीक  के  धारे  में
 शामिल  हुए  है,  ने  कल  जहां  खड़े  थे,  वे  झ्ाज
 वहां  नहीं  खड़े  हैं।  जनता  पार्टी  का  पूरा  विधान
 गांधियन  ताने  पर  बना  है।  मैं  यह  कहना  चाहता
 हूं  आप  से  कि  अगर  वह  लोग  समझते  हैं  कि

 झार।।एस  0एस0  हिन्दू  फिरका  परस्ती  की
 कूदी करता  या  तो  उभ्हें  खुश  होना  चाहिए.  कि  भार०

 एस0  एस0  भपना  असल  काम  छोड़  कर  गांधियन
 वालोम  की  तरफ  झा  रहा  है।  येलोग  बह  हैं
 कि  ो  झारत एस0  एस0  की  (व्यक्घान).
 मैंने  सदर  साहब,  स्टीफेंन  साहब  के  हसजोलियों  को
 ««  (व्यवधान) .  जिस  बकत  इस  सदन के  फ्लोर
 पर  अ्रटल  बिहारी  वाजपेयी  जी  की  जबान  से  यह
 निलकता  है  कि  में  गांधियन  तालीसम  पर  चलना
 चाहता  हूं  भौर  कह  लण्ज  पहले  प्रल्काज  होते
 हैँ  जो  उन  की  जवान  से  निकलते  हैं  तो  ये  सामने
 बैठे  हुए  हमारे  दोस्त  थराते  हैं  के  हाथ,  भब  हम

 किस  का  नाम  लेंगे,  किस  का  ताम  लेकर  मुसलमां
 को  झपनी  जागीर  समझेंगे  |  (ल्ययधान)
 5  hrs,

 SHRI]  C.  M,  STEPHEN:  Gandhian
 principles  of  RSS  variety?

 सिंकदर  दत :  झाप  की  बात  मेरी
 संमझ  में  नहीं  झाई।  मैं  सिर्फ  यह  कहना  चाहता
 है!  कि  कुछ  लोग  (व्यवधान) .  मैं  सिफे  इतना

 है  के
 भी

 कग
 भर  भाप  की  सदर

 कहूंगा
 इतनी  ने  बढ़ा  फातिये  दासा  की  हिकायत,

 दामन  को  जरा  देख,  जराबन्दे  कमा  देख  मम
 के  दाग  हैं  दामन  पर  !  उस  एर  खून  +  दाग

 शौर  उस  मुसलमानों  के  खून  के  दाग  लगे
 हुए  है  जिन  को  फिर  से  फरेब  में  मृबतला

 है
 कोधिश  होती  है।.  (श्यकक्षात)

 =

 झा
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 आये  बिक  उन  की  बनें  और,  हीगे बहाया

 गोलियों से  छलनी.  किए  भा  a  .  (व्यकन्वत्त)

 एक  और  बड़ा  दिलेचस्प  पहंखू  है  इन  फसादात
 का
 दिप्ती

 फसाद  मैंने  बार  बार
 7

 हैं  कि  बद.
 की  बात  है,  शमिन्देगी  की  आस  हैं  झोौर

 हम.  इस  पर  बिलकुल  सुंतफिक  हैं  प्रौर  हमारा  इसरार
 कि  इन  फ्रेंसादात  को  मिटा  कर  दम  लेंगे  |

 लेकिन  ै
 कहना  चाहता  हू,  भाप  से  कि  एंक

 ड्ह्ग
 री  जादगरी  है।  हर  वह  शब्स  जो  फसादात

 को  सामने  रख  कर  बयानात  देता  रहता  है  वह
 सुर्दा  लाशों,  के  कपर  सियासी  सौदागरी
 करता  है।  जिस  वक़्त  मौत  पश्रपना  नंगा  नाच
 रही  होतो  हैं  उस  बबत  कुछ  लोगों  को  a सियासी  दृकान  सगाने  की  लगी  होती  है  मैं
 जानता  चाहता  हू.  (श्यकधान)  .मुझे  श्राप  की
 परेशानियों  का  एहसांस  है  t

 हट
 झभी  मुझे  इन

 के  बहुत  हुस्नोकबाएह  खोलने  हैं।  भ्रभी  बहुत
 खोलने  हैं,  जरा  रूकिए  |  मैं  जानेना  चहूंगा
 कि  जो  लोग  फसादान  सिलसिले  में  बयानात
 देते  है  बह  फसादात  से  मुबतला,  तबाहेहाल  जिन्द-
 गियों  को  क्या  तस्कीन  पहुंचाते  हैं?  जो  लोग
 इस  में  ईमानदारी  में  यकीन  रखते  हैं  कि  इस

 के  में  फिरंकाबाराना  कसीदगी  खत्म  होता
 चाहिए  उन  को  चाहिए  कि  वह  इन  फसादात
 की  बू  को  दूर  तक  न  फैलने  दें,  कम  से  कम  रखें।
 सियासी  सौदागरी  में  मुवतला  न  हों,  सियासी
 दुकानदारी  इसानों  की  लाशों  पर  और

 ही
 यों

 पर  कायम  न  करें।  लेकिन  फैशन  बन  गया  है।
 हमदर्दी  में  बयान  दिया  और  समझे  कि  प्रपेने  तमाम
 क्रायज  से  मुक्त  हो  गए  क्रौर  इतना  मुख  मचाया

 जो  सियासी
 हष्गी

 को  कम  किग्रा  जा
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 को  खत्म  ह...  होंगा  झंगरें
 1

 से  हम  यह
 चाहते  हैं  कि  इस  मुल्क  से  कौ
 फिजा.  मिढ़े ।  (ध्यवघान)  Fo  are  ate  पर
 फंसादात  के  बारे  सें  बोलना  गवारा  महीं  करता,
 बोलना  पसन्द  नहीं  करता  लेकिन  कुछ  लीगे
 ऐसे  हैं  जिन्होंने  तारीख्री  तौर  पर  हमेशा  हमारे
 तर्जे  श्रथाल,  की

 स्
 क्री  हैं  हमारे  तर्जे

 सियासत  की  मु
 हि

 की  है
 फ्ल

 प्राजकल
 कुछ  इस  कदर  हमसे  करीबी  रिश्तेदारी  का  इजहार
 करना  शुरू  कर  दिया  है--“मैं”  का  लफूज  इस्तेमाल
 करते  हैं  यो  “हम”  का  लफ्ज  इस्तेमाल  करते
 हैँ  झौर  कहते  हैं  कि  हम  चाहते  हैं  कि  मुसलमान
 मिनिस्टर  इस्तीफा  दें  i  पहली  चीज  तो  में

 % पूछना  चाहना  हू!  कि;  भाई,  मैंने  कब  झवाब  5
 झाप  लोगों  को  सुरतें  देखीं  जो  एक  नयी  रिश्ते-
 दारी  कायम  हो  रही  है?  उम्र  भर  प्राप  लोगों
 ने  एक  मया  रूख  झख्तियार  किया,  अ्रपमी  अखला-
 कियत  का  कत्ल  किया  है,  प्राप  लोग  जन्म-दाता
 है.  फिरकापरस्ती  के  इस  मुल्क  में,  फिर  मेरा  झ्रापसे
 कौन  सा  रिश्ता  कायम  हो  गया  है  जो  आप
 मेरे  दर्द  में  मरे  जा  रहे  हैं  कि  मुसलमान  मिनिस्टरों

 को  इस्तीफा  देना  चाहिए  t  यह  भी  एक  नयी
 प्रथा  जिन  लोगों  ने  इस  चीज  की  दावेदारी
 की  है,  में  उनसे  कहना  चाहता  हू

 हि
 मजहब,

 हनसान  झौर  खुदा  के  दर्म्यान  एक  है,  क्या
 झाप  मेरी  या  जनता  पार्टी  के  किसी  खादिम  का
 इम्तहान  लेगा  चाहते  हैं?  जो  उसका  झऔौर  आपका
 रिए्ता  है.  की  उसका  भौर  शहरी  का  रिश्ता  है, जो  उसका  झौर  हिन्दुस्तानी  का  रिश्ता  है  उस
 तराजू  पर  डालसे  की  कोशिश  कौजिए  ।  जनता
 पार्टी  के  लोगों  को  हरादा  तोयह  है  कि  वह इनसान  के

 भ
 ee  झाब्धोद  को  झहतराम  की

 नजर  से  देखें,  इत्जत  की  नजर से.  देखें  ।  जमता
 पार्टों  के  लोगों  का  कहैना  यह  नहीं  कि  हम  किसी

 के  वीच  हो  सकता  है  भौर  उसके  मुताल्लिक सवाल  करते  का  किसी  को  हक  नहीं  है।  भ्राज हम  इमस्हान  पर  उतरने  को  तैयार  हैं।
 माज,  हम  इम्तहान  को  कसोदी  पर  लाये  जाने
 के

 तैयार  हैं।  हमारा  रिश्ता  मुल्क  के  लोगो
 क्या  है--इसके  सुताल्लिक  जिक्र  किया  जाये,

 7%  मुताल्लिक  पूछा  जाये  सो  मैं  यकीन  रखता
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 communal  riots  ((Motn.)
 भी  सिकन्दर  अर्त  :  सदर  साहब,  मैं  गाज

 पहली  दफा  औसने  के  लिए  खंड़ा  हुआ  हैँ  |  सबा
 तीन  बजे  प्राइम  मिनिस्टर  साहये  क््यान  दें,  में
 उसके  बाद  जारी  रखूंगां।  वैसे  में  पांच  मिनट
 में  हो  खत्म  कर  पूंगा।  मैं  मह  कहना  चाहता  हूं
 कि  जनता  पादरी  का  अझ्रकलियतों  की  तरफ  क्या
 रवैया  है।  में  यह  दावा  करता  ast  पिछले
 3]  सालों  में  कभी  नहीं

 टू,
 वह  हमने  कर्क

 दिखलाया  है।  झाप  जानते  है--सदर  साहब,  मल्क
 हकंसीम  हुआ,  फिरकापरस्ती  की  मजर  क्
 मुल्क  की  सीमाओं  के  उस  तरफ़  मुल्क  को  एक
 विधान  दिया  गया,  जो  थीयोक्रेंटिक  था,  मज़हब  पर
 मबनी  था।  उसके  मुकाबले  में  मेरे  मुल्क  का  जो
 श्राईन  बना,  उसमें  क  जादूगरी  का  लफ़ज़  रखा
 गया,  जिसको  कहते  हैं--सैकुलरिज्म।  कुछ  खदगजे
 लोगों  ने,  बजाय  इसके  कि  झाईन  में  .इस  लफ़ज!
 के  रखे  जाने  की  अहमियत  को  समझने  की  कोशिश
 करते,  उस  लफ़्ज  को  छोटा  करमे  की  कोशिश
 की  और  कहा  कि  लफ़्ज़  तो  रख  दिया  गया  है.
 लेकिन  झभी  उस  पर  अमल  नहीं  हुआ  है।  मगर
 इस  वाकयें  से  हिन्दुस्तान  इन्कार  नहीं  कर  सकता
 कि  हमने  उस  लफ़्ज़  को  रख  कर  अपने  सैकुलर
 किरदार  को  साबित  करने  क्षी  भी  कोशिश  की।
 आप  जानते  हैं--जनता  पार्टी  के  आने  के  बाद
 पहली  मर्तंबा--यह  हुंश्रा  हैं  कि  हमे  यानी  हमारी
 माइनारिटीज़  को  माइनारिटीज़-कमीशन  मिला  7
 कुछ  लोगों  की  नज़र  में  यहू  मामूली  बात  है।
 कुछ  बहाना  करने  वाले  खुदगर्ज़  सियासतदां  इसको
 फोटो!  वाकमा  बंतलानी.  चाहते  हैं  प्रौर  उसमे
 आ्रापसी  झंगड़े  का  ज़ित्र  करते  हैं  हो  सकता
 है--ऐसा  हो,  लेकिन  ब्या  इस  वाकये  से  इन्कार
 किधा  जा  सकता  है  कि  पिछले  3  वर्षों  में
 प्रकलीयतों  के  साथ  हमदर्वी  का  ठोल  पीटा  गया,
 सेकिन  हस  किस्म  की  तायाकाब  चीज़  नहीं  दी
 गई--यह  है  जनता  पार्शी  का  किरदार  :

 मैं  भ्रलीगढ़  यूनीर्वसद्री  के  बारे  में  भी  भर्ज
 करूंगा  t  पहले  उर्दू  को  लेना  चाहता  हैं  t  उर्द
 का  बड़ा  जबरवस्त  जिक्र  किया  गया।  उर्दू  भौर
 मंजहथ  की  बिना  पर  हमारा  भुल्क  तकसीम  हुभा-
 लेकिन  तकसीम  होने  के  बाद  बहां  क्या  हालात
 बैबा  हुए  ?  हमारे  मूल्क  को  तकसीम  करने  वाले
 जातते  हैं---प्रिक.  में  लिसानी-फिसाक्षत  हुए  a
 साहौर  में  उर्दू  के  खिलाफ़-जों  मुज़ाहरा  हुआ,  उस  को
 जनाब  कफैज-प्रहमव-फैज  ने  लोड  किया।  लेकिम
 यहां पर  30  वर्ष  तक  उर्दू  के  लिए  कहा  तो  बहुल
 कुछ  गया,  लेकिन  दिया  गया  कुछ  नहीं  t  जेकिन
 भब  यह  पहली  मतंबा  हुभा  है--भाजाद  हिन्दुस्तान
 की  तवारीख  में--यू0  to  एस0  सी.)  के  इस्ति-

 द्
 भब  हमें  शेड्यूल की  जुबालों  में  दिये  जा  संकते

 ,  जिन  मैं  उर्दू  भी  शामिल,  है।
 कह

 एजुकेशन

 क्  क  शा
 के  गण

 हल इसरा  है---  उसे  में जुबान  उर्द  को  इब्तियार  किया  जा  सकता  है
 क्या,  झाष  इस  किस्म  का  कोई:  प्मल  जनता  पार्टो
 की.  .हुकूसत  से  पहले.  का.  अता  सकते  हैं?  में:
 बहता  है ंआप  बोड़ां  फिसादात  8  _ झलग हो कर हो  कर
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 [st  सिकान्दर  बचत]
 इस  को  देखिए।  मुसलमानों  और  प्रकलीयतों  की

 फु
 के  लिए  हमारी  हुकूमत  से  जो  कदम

 उठाये  हैं--क्या  झाप  उन  को  फ़िसादात  को  बदबू
 और  गन्दग़ी  में  डबोता  चाहते  हैं  ?

 अलीगढ़  म्  स्लिम  (यूनिवर्सिटी  को!  लीजिए--
 95)  के उस  एक्ट  का  आप  हज़रात  और  श्रीमती

 इन्दिरा  गांधी  के  ज़रिए  करल  हुँझा  था।  लेकिन
 हमारी  हुकूमत  की  तरफ  से  उस  के  लिए  बिल
 पेश  हो  चुका  है  झौर  हम  हिन्दुस्तान  के  मुसलमानों - भौर  हिन्दुस्तान  के  प्रकलीयतों  के  उस  म॒तालबे को  पूरा  करने  जा  रहे  हैं  कि  उस  यूनिवर्सिटी  को  (उस
 के  पुराने  किरदार  की  तरफ़  लौटाया  जाये  ।  हम
 सिर्फ  i95]  %  एक्ट  को  ही  लौटान  नहीं  जा
 रहे  हैं,  बल्कि  उस  में

 +
 ले  सी  अच्छी  बातों  की

 एडोशन्ज  भी  करने  जा  रहे है श्ाखीर  में  मैं  सिर्फ  यह  सं  करना  चाहता
 हैं--सिर्फ  भ्रपता  ढोल  पीटने  से  कुछ  होने  वाला
 नहीं  है।  जफ़ंवाले  वे  लोग  होते  हैं  जो  जख्म  खाते
 @  शौर  चप  रहते  हैं।

 शमा  जिस  भाग  में  जलती  है  नुमायश  के  लिए
 हम  उसी  आग  में  गूमनाम  से  जल  जाते  हैं  t

 खुदा  करे--हन  को  जर्फ़  मिले  और  इस  मल्क  से
 फिरकापरस्ती  मिटाने  में  ये  जनता  पार्टी  के
 मददगार  हों  ॥

 35.5  hrs.
 (Mr.  Deputy  SpEaKeR  in  the  Chair]

 THE  PRIME  MINISTER  (SHRI
 MORARJI  DESAI):  Mr.  Deputy-
 Speaker,  Sir,  we  are  having  this
 debate  on  a  very  sensitive  issue  and  it
 is  very  vital  for  the  well-being  of  our
 country.  If  we  can  keep  out  politics
 and  political  considerations,  we  shal!
 be  able  to  find  a  solution  which  will
 free  us  from  this  shame  of  communal!
 troubles.

 SHRr  ए  M.  STEPHEN:  That  was
 the  tenor  of  the  ex-Prime  Minister's
 speech...  (Interruptions)  If  you  want
 that  sort  of  treatment,  that  respect
 must  be  shown  to  this  side  also.  You
 cannot  have  it  one  way.  (Interrup-
 tions)  If  shouting  is  the  method  of
 replying,  shouting  can  be  replieg  to
 by  shouting.  Let  us  have  it.  (In-
 terruptions)

 MR.  DEPUTY-SPEAKER:  No
 shouting  please;  I  do  not  want  shout-
 ing  from  either  side.

 SHRI  C.  M.  STEPHEN:  We  had
 of  it.

 SHRI  MORARJI  DESAI:  May  I
 appeal  to  my  colleague  opposite  who

 OF  TECORE
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 is  the  Opposition  Leader  at  any  tate
 not  to  give  a  lead  in  a  wrong  direc-
 tion,

 SHRI  C.  M.  STEPHEN:  I  did  not
 shout.

 SHRI  MORARJI  DESAI:  I  am  not
 shouting  either,  At  any  rate  let  him
 ह .  free  from  it.  If  we  two  are  free
 f:om  it,  we  will  be  able  to  do  a  lot.
 That  is  why  I  am  appealing  to  him.
 That  is  all.  I  do  not  want  to  take
 away  his  right,  All  rights  are  preci-
 ous.  This  is  also  his  right.  I  do  not
 deny  it.

 Why  have  we  to  do  this?  Thi
 very  debate  shows  how  the  disease
 has  gone  deep.  I  wish  these  passions
 hag  not  arisen  in  this  House.  On
 both  sides,  it  is  happening.  I  am  not
 saying  it  is  happening  on  one  side.
 This  canker  hag  afflicted  everybody.
 Whom  have  [  to  blame  and  whom
 have  I  not  to  blame?  We  have  in-
 herited  jt.  Should  we  not  get  out  of
 it?  This  is  all  I  want  to  ask.  If  we
 have  to  get  out  of  it,  shall  we  get  out
 of  it  by  blaming  one  or  the  other?
 Is  that  the  way  to  meet  the  situation’
 That  is  all  I  want  to  ask.  There  are
 Communal  troubles.  Then,  there  are
 trobules  about  MHarijans;  there  aré
 other  trobules  which  take  place  bet-
 ween  communities.  These  are  all
 troubles  which  were  not  there  before
 the  British  Government  came  in.
 There  were  only  comumnal  troubles.
 The  Hindu-Muslim  troubles  started
 first  in  898  in  this  country.  Let  his-
 tory  be  properly  seen.  And  this  was
 the  creation  of  the  British  Govern-
 ment.  But  when  we  blame  the  Bri-
 tish  Government,  have  we  not  to
 blace  ourselves?  Why  did  we  play
 to  their  tune?  But  we  did.  There  is
 attack  and  counter-ettack.  I  do  not
 know  whom  to  blame,  to  blame  the
 first  man  who  threw  the  stone  HH one  who  retaliated  and  over  did  it?
 Both  things  are  equally  blameworthy in  my  mind,  That  is  the  attitude
 have  always  adopted  in  de@ling  with
 these  matters.  There

 oe  aoe r  mse  to  it..  That  is  8
 courage  in  pursuing’  this.  attitude
 even  more.
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 I  went  to  Aligarh  recentiy  and  met
 as  many  people  as  wanted  to.  see  me.
 I  discussed  with  them  and  I  eppealed
 to  them,  and  I  found  that  they  were
 all  amenable  to  reason,  but  many
 of  them  had  suffereq  from  prejudices
 and  passions.  Now,  when  it  happens
 in  the  highest  political  tribunal—of
 this  country,  what  shall  I  do  about  the
 rest  of  the  people?  That  is  why  I  am
 appealing  to  my  friends  here  not  to
 be  carried  away  by  political  consi-
 derations  in  thig  matter,  and  blaming
 this  side  or  that  side.  I  take  no
 consolation—even  if  it  is  one—that
 there  are  less  incidents  now  than  some
 time  before,  ant  that  there  is  a  better
 handling  of  disturbances  than  there
 was  before.  That  is  not  the  solution.
 The  solution  is  to  find  out  the  best  way
 of  seeing  that  these  things  do  not  oc-
 cur  at  all.  Till  then,  we  will  suffer  from
 these  things  and,  if  we  are  not  care-
 ful,  these  can  never  be  stopped.  This
 kind  of  attitude  cost  the  life  of  the
 Father  of  the  Nation.  That  came  out
 of  this  poison.  It  did  have  an
 effect...  (Interruptions).

 He  was  not  a  Member  of  the  RSS.
 when  he  committed  the  murder,  but
 he  was  in  the  R.S.S.  before.  I  myself
 have  said  that.  But  it  is  not  merely
 ene  man  who  has  gone  wrong:  it  is
 the  genera!  atmosphere  which  is  res-
 ponsible  for  it—which  makes  people
 mad.  And  when  we  go.  on  here,
 shouting  at  each  other  in  the  manner
 in  which  we  do  it  here,  will  this  not
 create  a  riot  if  you  are  outside?  It
 is  only  because  of  the  restraint  in  the
 House,  that  we  donot  come  to  blows
 Otherwise,  the  way  we  exchange
 epithets,  don’t  know  whether  it  will
 not  lead  to  it.  But  all  this  goes  out
 from  here.  We  have  therefore  to  set
 an  example:  that  is  all  I  am  saying.
 Ang  how  does  it  help  us  to  throw
 blame  at  each  other—I  do  not  know.
 The  canker  has  gone  deep  and  it  has
 to  be  eradicated.  That  is  how  we
 Should  apply  our  minds  to  the  prob-
 lem.  There  can  be  no  justification

 for  anybody  to  have  any  corhmunal
 consideration,  and  yet,  are  there  any
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 sections  of  people  for  whom  one  can
 say  that  there  is  nobody  with  a  com-
 munal  feeling?  That  ig  the  inheri-
 tance  we  have  got:  it  is  that  which
 we  have  to  live  down.  But  how  to  do
 it  is  the  main  question.  We  can  do
 it  only  if  all  of  us  get  united  in  this
 matter,  irrespective  of  political  views,
 and  apply  the  solution  that  we  find
 without  any  bickering,  without  biam-
 ing  each  other.  Then  only  we  will  be
 able  to  find  a  solution.

 I  have  therefore  invited  a  Con-
 ference  of  all  Parties  on  the  l7th  to
 consider  this  calmly  and  to  come  to
 conclusions  which  will  help  all  of  us
 to  fight  this  canker  and  eradicate  it.
 It  ig  easy  to  blame  the  Government
 at  any  time,  and  Government  cannot
 take  refuge  under  the  pretext  that
 these  things  happened  before  and  they
 were  more  before  and  are  less  today.
 That  ig  no  satisfaction  or  consolation
 to  me  or  to  my  colleagues.  It  is  cer-
 tainly  Government’;

 responsibility
 to

 see  that  if  such  troubles  take  place,
 they  are  scotched  as  fast  as  possible,
 and  the  guilty  are  punished  without
 any  political  considerations  whatso-
 ever  and  in  a@  manner  which  will  set
 an  example  for  other  people  to  follow.
 This  has  been  the  attitude  of  Govern-
 ment  throughout.  To  blame  any  one
 person  of  any  One  body  would  be
 totally  wrong,  because  it  is  not  one
 body  which  is  responsible.  When
 political  passions  arise  in  a  democracy
 and  We  are  not  able  to  cooperate  even
 in  matters  like  this,  why  blame,  com-
 muna}  passions  then?  Communal
 passions  have  no  such  justification.
 We  are  a  demotratic  people.
 We  believe  in  democracy.  Then
 there  can  be  political  diffe-
 rences.  There  are  bound  to  be  politi-
 cal  parties.  But  should  not  the  politi-
 cal  parties  work  together,  and  even
 when  they  have  differences,  should
 they  not  give  expression  to  their
 differences  in  a  mannér  which  does
 not  create  passions?  This  may  be  an
 expectation  of  perfection  perhaps.
 But  can  we  not  approximate  to  it?
 That  is  all  that  I  watt  to  know.  Is
 that  not  thé  heritage  6  four  country
 past?  Should  we  not  again  get  it
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 back?  It  js  only  in  the  last  several
 centuries  that  we  have  gone  down.
 Even  the  British  Government  could
 take  advantage  of  it  and  could  incite
 these  passions  and  foment  these  trou-

 _bles—only  because  we  were  willing
 to  oblige.  We  have  inherited  the
 capacity  of  quarrelling  with  each
 other,  and  that  is  what  we  have  got
 to  eliminate.  It  js  not  so  easy,  but  it
 has  to  be  done.  Therefore,  it  is  in
 education  that  we  have  to  bring  this
 up,  30  that  the  younger  generation  is
 free  from  this  canker.  We  are  apply-
 ing  our  mind  to  this  to  consider  how
 best  this  can  be  done.  But  it  is  not
 something  which  can  be  easily  found
 and  declared.  But  I  am  sure  that,  in
 a  short  time,  we  will  be  able  to  find
 a  proper  solution  for  it  in  consulta-
 ‘ion  with  all  people.  It  is,  therefore,
 that  we  are  consulting  all  people;
 even  if  we  are  blamed,  we  do  consult
 them,  and  we  would  try  to  take  them
 with  us,  and  we  would  like  to  go  with
 them  wherever  they  are  reasonable
 or  where  they  have  only  this  attitude
 in  mind.  These  communal  troubles  are
 sometimes  more  and  sometimes  less.
 But  they  go  on.  There  have  several
 complaints  in  the  matter  of  deploy-
 ment  of  Aligarh  PAC  in  that  the  PAC
 hag  done  a  lot  of  harm  by  acting
 arbitrarily  against  only  one  commu-
 nity;  that  has  happened  because  in
 the  PAC  there  is  very  little  represen-
 tation  of  the  minorities,  I  find  that
 that  is  true;  there  is  a  smaller
 representation  of  the  minorities.  Are
 we  responsible  for  it?  Is  not  the
 previous  administration  responsible
 for  it?  Why  did  they  not  see  to  it
 that  this  had  not  happened?  I  am
 trying  now  to  see  that  all  the  police
 forces  have  a  proper  and  adequate
 representation  of  all  communities.
 That  is  what  I  am  trying  to  see,  That
 is  what  I  did  iy  Bombay,  and  that  was
 why  we  were  able  to  hold  this  in
 check;  we  had  comparative  peace  and
 famity  between  all  communities  there.
 But  what  could  happen  there  can
 happen  in  the  whole  country.  It  is
 ot  that  it  cannot  happen.  But  all  of
 us  have  to  contribute  to  achieve  this.
 No  one  person  can  achieve  it.  When
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 a  person  like  Mahatma  Gandhi  who
 gave  his  life  for  it  could  not  achieve
 it,  what  can  one  person  do?  All  of
 tus  can  do  it  together.  That  is  why
 I  would  like  to  appeal  to  my  friends.
 I  do  not  want  to  blame  anybody  here
 or  there.  That  is  happening,  I  find,  in
 the  debate.  But  how  will  that  help?
 That  does  not  help.  It  has  been
 pointed  out  by  my  friend  there  that
 my  colleague  said  something.  My
 colleague  had  to  give,  in  reply,  several
 facts  when  he  was  provoked.  I
 would  certainly  say  that  he  ought  not
 to  have  been  provoked,  But  if  my
 friends  are  not  prepared  to  hear  that
 they  should  not  provoke,  how  can  I
 force  him  to  hear  it?

 SHRI  C.  M.  STEPHEN:  What  was
 the  provocation?

 SHRI  MORARJI  DESAI:  All  the
 while  it  is  going  on.  The  charges  are
 being  levelled  in  a  manner  which  I
 don’t  think  is  very  dignified  in  any
 way.

 SHR]  C.  M,  STEPHEN:  It  is  not
 from  here.  It  is  from  those  benches.
 From  those  benches  charges  were
 nade,

 SHRI  MORARJI  DESAI:  It  is  very
 easy  for  my  friend  to  get  excited.  I
 know,  He  does  get  excited  light  that.
 But  let  him  examine  himself  and  he
 cannot  say  that  it  only  comes  from
 this  side  and  does  not  come  from  that
 side,

 SHRI  C.  M.  STEPHEN:  |  did  not
 say  that.  From  there  it  came.  That
 is  what  I  said.

 SHRI  MORARJI  DESAI:
 want  to  go  into  it  as  to  who
 it  and  who  did  not  start,  because  that
 does  not  help.  How  is  that  going  to
 help?  I  don't  want  to  commit  that  mis-
 take.  But  it  hag  happened  and  it  is
 happening.  Should  we  not  resolve  not
 to  repeat  this  kind  of  @  thing  at  ary
 rate?  I  was,  therefore,  not  very  anxi-
 ous  for  this  debate’  becauze  I  knew
 that  passions  would  be  roused.  ‘But  !
 cannot  say:  ‘no’  when  8  legitimate
 demand  for  a  debate  ig  made,  There-
 fore,  the  debate  is  held  and  held  for

 I  don’t
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 two  days.  Can  we  say  that  we  have
 achieved  any  good  by  this  cebate?

 SHRI  C,  M.  STEPHEN:  Very  much.
 SHRI  MORARJI  DESAI:  I  hope  it

 has,  at  any  rate,  taught  all  of  us  not
 to  go  mad  about  it.  I  hope  it  teaches
 us  that.  But  we  ourselves  are  getting
 into  passions.  We  are  only  trying  to
 apportion  blame  on  one  another.  How
 does  it  help?  Whatever  may  be  the
 Government,  how  does  it  help?  Is  it
 not  vital  for  this  country  to  get  rid
 of  this  canker?  And  that  is  what  we
 have  got  to  do,

 We  have  appointed  the  Minorities
 Commission  for  the  first  time  in  the
 history  of  this  country  and  yet  attem-
 Pts  are  being  mate  to  put  up  the
 Minorities  Commission  against  the
 Government.  I  don't  know  why  that
 is  being  done.

 SHRI  C.  M.  STEPHEN:  Was  Mr.
 Masani  our  member?

 SHRI  MORARJI  DESAI:  I  don’t
 want  to  go  into  it.  I  know  what  has
 been  done.  Where  have  I  said  that
 only  one  side  is  responsible?  I  have
 never  said  that,  That  is  not  my  thesis.
 But  after  all  what  is  the  purpose  of
 the  Minorities  Commission?  The  pur-
 Bese  of  the  Minorities  Commission  is
 to  see  that  no  injustice  is  done  to
 the  minorities,  that  there  is  no  oppres-
 Si0n  of  the  minorities,  It  is  also  to  see
 that  this  question  of  minorities  and
 majorities  is  forgotten  and  there  is

 No  minority  and  no  majority  in  this
 Country.  There  they  will  have  to

 help.  They  must  not  be  parties  to
 this.  ‘So,  that  has  got  to  be  seen.  And
 this  is  where  we  must  be  he'!pful  to
 them  and  not  try  to  do  anything
 Which  will  make  them  go  in  another

 'rection,  That  we  have  to  see.
 We  have  so  many  problems  in  this

 Sountry  which  we  have  inherited,
 ‘ommunalism,  casteism  and  so  on

 Which  create  divisions.  From  these
 me  groups;  from  these  come  inter- |  quarreis,  dividing  and  sub-divid-

 &  all  the  while.  We  have  got  to  give
 this  sort  of  division  and  take  to ®  spirit  of  integration  and  ‘unity.

 u
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 So,  that  is  what  we  have  got  to

 arrive  at.  We  are  trying  to  find  the
 best  golution  for  that  purpose  and

 I  hope  my  friends  in  the  opposition
 would  cooperate  with  us,

 SHRI  VASANT  SATHE  (Akola):
 You  have  not  said  anything  about  the
 para  military  communal  organisations.
 Are  you  trying  to  defend,  cover  up
 or  to  protect  them?  What  have  you
 got  in  mind  about  it?  If  that  thing
 remains,  communal  poison  from  this
 country  cannot  go.  What  have  you
 got  to  say  about  those  para-military
 organisations?

 MR.  DEPUTY-SPEAKER:  Don't
 keep  on  repeating  it.

 SHRI  MORARJI  DESAI:  As  I  have
 said,  already  and  I  would  like  to  say
 again  that  all  communal]  organisations
 must  cease—not  one,  but  all.  I  don’t
 want  any.  educational  institution  on  a
 communal  basis.  But  can  I  achieve
 it  in  a  day?  I  have  got  to  see  that  that
 happens.  But  for  that,  we  have  got
 to  work  together.  That  is  what  we
 are  trying  to  do.

 पविता  VASANT  SATHE:  At  least
 proper  para  military  training.

 (Interruptio”s)

 SHRI  MORARJI  DESAI:  What  is
 the  meaning  of  para  military  training?
 Without  any  para  military  training.
 my  friend  there  is  more  than  that,  It
 is  not  para  military  training  which  is
 responsible  for  it.  (Interruptions)  If
 he  wants  that  I  should  blame,  I  should
 agree  with  him  in  blaming  the  R.S.S.
 for  this  purpose,  J  cannot  oblige  him,
 because  a  Commission  has  been  ap-
 pointed  and  a  Judge  is  going  into  it.
 If  the  Judge  finds  it,  I  will  certainly
 not  hesitate  to  take  the  strongest
 action  possible  against  whoever  is
 found  responsible.  But  before  that,

 I  cannot  give  any  opinion  which  would
 not  be  fair  to  anybody.  How  can  I
 do  it?  I  cannot  come  to  a  judgement
 and  I  refuse  to  do  so.  I  refuse  to  dis-
 cuss  this  question  because  I  do  not
 want  to  prejudice  the  working  of
 the  Commission  in  one  way  or  the
 other,
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 SHRI  VASANT  SATHE:  Don’t  try
 to  side-track  the  issu2.  (Interrup-
 tions).

 SHRI  MORARJI  DESAI:  I  go
 straight  at  the  problem.  I  am_  not
 going  to  be  involved  in  that  contro-
 versy,  if  my  friends  want  to  do  it.  I
 won't  be  involved  in  it.  Let  him  not
 attempt  it.  Whatever  he  may  try  to
 do,  I  won’t  get  provoked;  I  won’t  be
 involved.  There,  you  won't  succeed.
 Sometimes  evils  are  better  avoided
 and  wrong  advices  must  always  be
 avoided.  This  is  what  I  believe  in.  I
 am  not  trying  to  accept  any  wrong
 advice.  That  is  all  that  I  would  say.
 I  do  not  want  to  speak  anything  long
 on  it  because  I  do  not  want  to  speak,
 even  indirectly  which  might  contri-
 bute  to  increasing  the  tension.
 I  do  not  want  to  do  it.  That  is  the
 first  precaution  that  we  have  tc  take
 and  I  beg  of  my  friends  also  to  do  it.
 Then  only  we  will  be  able  to  find  a
 solution.  This  is  a  matter  of  common
 concern  for  all  of  us.  It  is  not  a
 matter  of  concern  only  for  us,  it  is  a
 concern  for  all.  Therefore,  even  ap-
 portioning  blame  here  and  there  will
 not  do.  We  have  got  ta  see  that  we
 remove  this  canker  and  I  would  appeal
 to  my  friends  to  co-operate  with  the
 Government  in  this  matter.

 SHRI  A.  BALA  PAJANOR  (Pondi-
 cherry):  Mr.  Deputy-Speaker,  Sir,  I
 thank  you  for  giving  me  this  oppor-
 tunity  and  especially  to  speak  after
 the  hon.  Prime  Minister.  I  have
 heard  the  speeches  made  by  the  hon.
 Members  from  both  the  side:  of  this
 House.  I  am  in  agreement  with  the
 Prime  Minister  when  he  preached  so
 many  good  things  in  the  Mouse  and  I
 also  agree  with  many  hon.  Members
 who  spoke  in  this  House.  There  are
 certain  things  which  are  very  easy  to
 preach  but  very  difficult  to  practice.
 Sir,  I  want  to  abide  by  the  general feeling  of  this  House,  that  is,  we  do
 not  .want  to  politicalise  this  issue  in
 this  House  and  I  believe  the  idea  be-
 Rind  this..  (Interruptions)  I  think
 I  can  better  speak  after  this  commo~
 tion  is  over,  because  in  the  background
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 I  am  afraid  of  having  a  lullaby  for  a
 riot  inside  this  House.

 MR.  DEPUTY-SPEAKER:  No,  no.
 You  can  continue.

 SHRI  A.  BALA  PAJANOR:  I  am
 happy  because  the  commotion  will  be
 Over  soon  and  certzin  amount  of
 serenity  will  prevail  in  the  House.  Mr.
 Samar  Guha’s  intention  to  move  this
 Motion  is  to  re-examine  our  consci-
 ence  so  that  the  outside  world  will
 understand  what  the  House  is  think-
 ing  about  the  proposition.  But  unfor-
 tunately,  Sir,  we  have  been  witnessing
 certain  factors  which  tend  only  to
 promote  communal  feelings  instead
 of  curbing  it.  I  cannot  understand
 how  some  individuals  are  so  vehement
 in  defending  certain  communal  orga-
 nisations.  They  are  going  very  deep
 in  this  country’s  political  and  special
 life.  But  at  the  same  time,  Sir,  if  it
 is  outside  the  political  sphere,  we
 cou'd  have  tolerated.  The  preachings
 were  so  good  that  at  times  I  felt
 whether  it  was  a  sermon  on  the
 Mount,  or  it  was  a  preaching  of  the
 Buddha  or  a  saying  from  Gita  or
 Ramayana.  But  all  these  preachings
 are  no  good  for  the  political  function-
 ing  of  a  House  of  our  type.  Personal-
 ly,  I  feel  that  the  idea  of  such  a  dis-
 cussion,  if  at  all  it  could  be,  is  to
 draw  the  attention  of  the  Government
 as  also  the  people  to  these  riots
 and  to  think  of  preventive  measures.
 Naturally,  we  had  Aligarh  before  us.
 Besides  that,  many  other  such  inci-
 dents  have  taken  place.  Some  hon.
 Members  traced  the  history  from  +1893,
 the  establishment  of  the  British  raj
 and  tried  to  put  all  the  blame  on
 them  as  if  they  are  the  only  people
 who  divided  this  country  and  created
 communal]  feelings  in  us;  I  will  not
 be  a  party  to  it.  If  you  want  to  80
 back  to  the  history,  you  must  go  back
 to  the  crusaders  also.  It  is  a  question
 of  your  own  training,  your  blood
 your  society.  That  ig  the  real  cause
 for  this.  We  strongly  condemn  the
 RSS  business  in.  this  country.  Whe- ther  it  is  RSS  or  any  other  organise-
 tion  that  is  giving.  any  para-military
 training  in  this  country  should  be  put
 an  end  to  without  any  hesitation.
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 People  will  not  ask  me  to  take
 action  in  this  matter,  ecause  I  am
 not  in  power  at  the  Centre,  but  it  is
 the  Morarji  Desai  Government  and

 that  is  the  reason  we  are  demanding
 this  of  this  Government.  At  the  same
 time,  I  have  no  doubt  about  the  feel-
 ings  of  the  Prime  Minister  in  this
 matter;  he  is  very  certain  about  it.
 However,  at  times,  I  am  bound  to  cn-
 tertain  a  certain  amount  of  doubt,  be-
 cause  these  happenings  have  been  tak-
 ing  place  for  the  last  several  months
 and  the  Government  has  called  a  meet-
 ing  of  the  opposition  leaders  only  on
 the  77फ  6  this  month.  They  want  to
 discuss  how  to  solve  this  problem  of
 communal  riots  in  the  country.  I  am
 very  happy,  but  the  point  is  that  such
 a  meeting  takes  place  only  during  the
 session  time.  I  feel,  there  may  also
 be  some  poiitical  reason  behind  _  it.
 When  the  Parliament  is  not  in  session,
 ‘we  do  not  take  this  matter  so  seriously
 and  do  not  take  into  confidence  the
 opposition  leaders  or  the  opposition
 Broups  on  how  to  solve  this  problem.

 Then,  whenever  such  matters  are
 discussed  here,  you  think  of  Muslims,
 Hindus,  Harijans,  non-Harijans,  caste
 Hindus,  and  backward  classes.  But
 what  about  the  Christians?  May  be  that
 they  are  a  small  minority  for  you  and
 may  not  be  of  any  benefit  to  you  in
 your  political  ambitions.  As  I  said,  l
 do  not  want  to  politicalise  this  issue,
 but  we  as  a  party,  have  a  strong  faith
 in  the  casteless  and  creedless  society
 in  this  country,  and  we  can  proudly
 claim  that  we  have  established  it  to  a
 Sreat  extent  in  the  South,  in  Tamil
 Nadu  and  Pondicherry.  When  we
 field  our  candidates  for  contesting elections,  we  do  not  gO  by  caste  con-
 siderations  and  nominate  the  candi-

 date  according  to  the  majority  caste.
 Then  these  people  who  are  preaching Us,  put  their  hand  on  their  heart  and
 tell  us  that  they  are  getting  out  of
 the  caste  feelings  when  they  nominate
 Candidates  ‘for  contesting  elections.
 belong  to  a  minority  in  my  place;  we
 are  not  even  three  percent,  but  MGR
 Made  me  contest  the  elections  and  I
 Won  by  a  thumping  majority,  when
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 others  had  joined  tog*ther  against  us.
 It  ig  not  a  question  of  caste  that  counts
 at  our  place,  It  is,  therefore,  very  easy
 to  preach,  but  very  difficult  to  practise.
 I  am  noticing  that  in  this  House  also.
 Even  in  the  Cabinet,  you  may  have
 these  considerations  sometimes.  ]  am
 not  exempting  even  the  previous
 Government,  but  I  do  not  want  to  go
 into  it  in  detail  and  make  it  a  political
 issue.

 IT  am  in  agreement  with  the  Prime
 Minister,  when  he  said  that  educa-
 tion  must  be  given  on  these  lines,
 which  would  preach  national
 harmony  in  the  country  I  am,
 however,  unable  to  follow  how
 the  Prime  Minister  has  given  his  con-
 sent  to  the  Arunachal  Bill,  which  they
 are  saying,  is  coming  up.  They  say,  it
 is  on  all-India  basis  for  the  indigenous
 faith  tn  this  country.  I  want  to  know
 what  that  indigenous  faith  is.  What
 does  it  mean?  Does  it  mean  Hinduism,
 Buddhism,  or  Christianity?  Christians
 have  been  here  for  the  last  two  thou-
 sand  years;  you  are  now  saying  indi-
 genous  faith.  What  is  the  background?

 SHRI  DINEN  BHATTACHARYA:
 Humanism.

 SHRI  A.  BALA  PAJANOR:  I  can
 understand  my  communist  friend's
 anxiety,  because  they  have  certain
 motives  Sehind  it  and  they  want  to
 achieve  classless  society  by  some  other
 method.

 As  I  said,  I  have  come  to  entertain
 a  certain  amount  of  doubt  in  my  mind,
 because  the  persons  in  power  are
 preaching  something  which  is  meant
 for  something  else,  and  not  for  follow-
 ing  a  cotrect  line  of  action  in  such
 matters.

 T  cannot  understand,  how  the  Prime
 Minister  omitted  to  mention  a  very
 important  thing.  I  do  not  know  who
 is  handling  the  Defence  portfolio  now.
 What  happened  on  the  l8th  of  the
 previous  month  in  the  small  arms
 factory  at  Tiruchirapalli?  Some
 Christians  used  to  have  a  Mass,
 for  a  long  time  now,  in  the  defence
 colony  of  the  Arms  factory;  but  one
 particularly  zealous  officer  had  the
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 audacity  to  remove  the  statue  of  our
 Lady  from  that  place.  I  do  not  say
 he  was  from  the  RSS.  (Interruption)
 Perhaps  he  had  training  in  Dr.
 Swamy’s  school,  or  had  received  para-
 military  training  prior  to  joining  the
 Defence  services.  I  am  not  a  man  to
 politicalize  that  issue.  We  are  in  power
 in  Tamil  Nadu,  You  know;  and  we
 could  have  created  headache  for  you.
 But  we  did  not  do  it.  I  only  wrote
 to  the  Defence  Minister  on  the  2lst,
 he  acknowledge  it  on  the  22nd.  But
 no  action  has  been  taken  so  far.  I
 want  to  bring  it  up  under  rule  377,  and
 not  under  this  Motion.

 You  are  thinking  of  one  Hindu  Raj
 of  your  own  conception.  That  is  wrong.
 If  at  all  there  is  any  religion  which
 is  highly  catholic  in  this  country,  it  is
 the  Hindu  religion.  It  has  taken  the
 best  among  men,  into  its  fold,  but  un-
 fortunately  these  days  there  are  fana-
 tics  who  proclaim  themselves  to  he
 true  Hindus,  but  they  are  creating
 these  nasty  things.  They  are  the  first
 traitors  to  this  country.  They  must  be
 expelled  from  this  country,  before
 Hinduism  is  ruined.

 I  had  an  occasion  to  have  a  discus-
 sion  with  Mr.  Barua  for  3  hours,  oe-
 cause  he  is  a  learned  man  in  the  mat-
 ter  of  the  development  of  culture  in
 this  country.  He  said:  ‘You  people
 must  join  us.  Minorities  should  be
 protected  from  the  majority  rule.  It
 was  in  ‘1975,

 The  idea  of  majority-minority  is  a
 relative  one.  In  Goa,  who  constitutes
 the  majority,  and  who  the  minority?
 In  my  own  town,  who  is  in  minority
 or  majority?  the  troubles  arise  because
 people  who  were  in  power  nourished
 these  days,  and  the  people  now  in  po-
 wer  nourish  it,  in  order  to  acquire  po-
 wer  again.  These  attempts  should  be
 crushed.  We  are  bold'people.  We  will
 put  it  to  you  and  let  me  not  be  mis-
 taken.  I  have  said  this  in  public—ie,
 about  this  Scheduled  Castes  business.
 When  a  Harijan  is  attacked  people
 go’  there—more  especially  non-hari-
 jans  go  there—and  at  the  top  of  their
 voice  they  defend  the  Harljans
 and  say:  “Poor  Harijans  are  being
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 beaten  up;  and  so,  we  must  defend
 them.”  Defend  them~for  what?  For
 political  gains.  You  are  also  doing  it
 for  political  reasons;  and  for  your  own
 benefit  you  say  that  the  reservations
 must  continue.  To  what  purpose  is
 the  bloud  of  this  society  being  sucked?
 Please  examine  it.  The  concessions
 that  are  given  in  the  name  of  Harijans,
 Scheduled  Castes  and  Scheduled
 Tribes  are  eaten  away  by  the  rich
 people  in  the  society.  The  rich  are
 enjoying  these  benefits  for  the  past
 30  years--not  the  people  living  in  ham-
 iets  and  cheris.  You  go  to  the  educa.
 tional  institutions  like  colleges  sn‘
 find  out  as  to  who  are  getting  those
 benefits.  You  will  see  that  the  bene-
 fits  are  enjoyed  by  people  who  wear
 dresses  worth  Rs.  2000/-,  watches
 worth  Rs.  1000/-  each  and  have  a  vig
 car.  They  are  the  people  who  enjoy
 women  unu  wine.  Lhe  beneficiaries
 are  not  people  who  are  not  able  to
 have  their  next  meal,  or  the  dress,  2
 change  of  dress  for  the  next  week.
 Such  people  do  not  get  concessions,  ve-
 cause  they  belong  to  the  higher  caste.
 The  richer  sections  of  the  society  try
 to  get  the  benefits,  because  of  our  ig-
 norance.

 I  am  sorry  to  say  we  are  a  party  to
 it,  not  only  for  the  last  30  years,  but
 even  before.  We,  the  Youth,  when  we
 hear  these  things  from  both  the  sides
 of  the  House,  laugh  at  you.  We  think:
 when  will  that  day  come—not  for  re-
 volt,  but-for  putting  an  end  to  this
 hypocrisy  and  coming  out  of  petty
 feeiings  and  party  considerations?

 If  it  is  a  matter  of  any  political
 division,  I  could  have  understood  and
 appreciated  your  feelings.  This  is  4
 matter  for  the  nation  to  rise  like  one
 man  and  say  that  this  is  something
 bad  to  play  to  the  galleries  and  to
 publish  in  press  toworrow  for  the  cor-
 rect  reformation  in  this  country  from
 the  bottom  of  our  hearts.  I  am  not
 above  all  those  things.  We-do.commit
 mistakes.  When  -  some  Tamil  people
 are  attacked,  I  come  and  shout.  Natu-
 ral  feeling  is  there.  Next  moment  we
 make  a  re-examination.  ,I  think  this
 motion  is  for  that  re-examination  4°
 that  we  can  come  out  with  some  g00d
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 conclusion.  I  am  sorry  to  say  that
 neither  the  Prime  Minister  nor  the
 many  hon.  Members  from  whom  i
 expected  many  concrete  things  came
 out  with  certain  good  solutions.  You
 may  ask  me  a  question:  after  all,
 young  man,  you  represent  a  smail
 party.  You  took  away  the  Ministry
 because  of  your  generosity,  you  dis-
 missed  that  ministry.  Mr.  Chavanji
 was  speaking  on  this  motion  yester-
 day  and  was  saying  that  the  causes  are
 to  be  examined  as  a  post  mortem  is
 done,  why  a  person  died.  You  come  to
 some  conclusion.  The  Aligarh  riots
 have  taken  place;  the  reasons  may  ve
 3  months  old  or  four  months  old  or
 four  years  old  or  as  old  as  895  as  the
 Prime  Minister  explained.  You  are

 not  examining  the  vital  question  here,
 the  intelligent  people  who  were  ve-
 hind  it.  People  sit  at  the  top.  People
 here  yesterday  said  so;  in  the  top  peo-
 ple  are  interested  only  in  getting  intel-
 ligence  reports  about  political  move-
 ments  in  the  country,  not  about  social
 things.  What  Bala  talks  to  Stephen  or
 what  Bala  Speaks  to  Prof.  Madhu
 Dandavate  or  what  Bala  mentions  to
 Dr.  Subramaniam  Swamy  will  be
 watched  and  reported;  these  things
 are  watched....  (Interruptions)  I
 wonder  what  intelligence  people  are
 doing.  Reports  are  submitted;  post
 mortem  is  done.  What  action  have  you
 taken  against  the  concerned  police  offi-
 cial  or  other  official  in  that  place  who
 had  failed?  Because  if  you  are  sincere
 in  this  matter,  you  can  do  things.
 listened  to  the  Prime  Minister  saying:
 we  are  helpless;  in  the  past  it  was
 there.  in  the  present  it  is  there,  I  am
 Not  happy  about  it;  all  of  us  must  con-
 demn.  But  what  is  the  action  you
 have  taken  against  people  concerned?
 If  there  is  a  breach  in  a  dam  or  if
 there  is  overflow,  the  CPWD  immedia-
 tely  dismisses  the  laskar  and  the  engi-
 Neer,  it  takes  action  against  those  peo-
 Ple  because  they  have  not  prevented
 this  happening.  That  is  also  post  mor-
 tem  but  they  take  action  against  peo-
 ple  who  are  responsible.  So  far  as
 communal  riots.are  concerned,  they
 find  out  Thuka  Ram  or  Muhammad
 All;  then  automatically  political  consi-
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 derations  come  in;  they  do  not  dismiss
 them,  On  the  contrary  he  is  being  pro-
 moted.  I  wrote  about  the  incident  in
 Tiruchy.  What  action  have  you  taken
 in  15-20,  days?  Suppose  there  ig  com-
 munal  riot  there  after  five  or  six  days,
 they  may  blame  me  because  I  raised
 the  matter  in  this  House.  That  is  why
 I  doubt  your  sincerity.  If  you  have
 courage,  you  will  take  action  imme.
 diately,  whatever  may  be  the  political
 consequence  for  your  party  or  for  this
 country.  If  you  do  not  do  that,  I  doubt
 your  sincerity,  because  preaching
 is  meant  for  the  third  person  and  not
 for  yourself.  I  am  happy  to  say  that
 in  yesterday’s  discussion  some  mem-
 bers  belonging  to  the  Janata  Party

 were  bold  enough  to  come  forward  and
 say  what  RSS  did  and  what  was  done
 during  the  Emergency.  I  was  shocked
 when  Dr.  Subramaniam  Swamy  de-
 fended  the  RSS  in  such  a_  fanciful
 manner.  I  was  astonished  to  see  that
 when  Mrs.  Gandhi  referred  to  them.
 about  a  group,  they  said:  No,  we  be-
 long  to  one  particular  party.  The
 entry  of  Mrs.  Gandhi  has  made  you
 one;  I  am  happy  about  it.  But
 beyond  that  what  is  there?  Be-
 yond  Mrs,  Indira  Gandhi,  what  is
 there?  You  are  working  in  groups.
 Within  groups  you  are  also  finding
 certain  fanatic  feelings,  thinking  one
 day  you  can  conquer  this  country  with
 petty  feelings  of  Hindu  Raj.  I  chal-
 lenge  you,  that  day,  you  will  be  out.
 You  will  be  singled  out  of  this  coun-
 try  and  this  country  will  not  be  4
 party  to  it.  We  are  the  people  wha
 are  to  have  unity  from  Kashmir  to
 Kanya  Kumari.  It  is  not  that  I  sup-
 port  all  your  fanatic  feelings,  but  I
 support  all  our  sincere  feelings  to  have
 oneness  because  my  father  and  grand
 father  have  shed  blood  for  this  coun-
 try’s  independence.

 Not  only  that,  our  great  heritage  and
 Hindu  culture,  the  Catholic  culture  are
 aspiring  for  all  the  good  things  from
 others;  majority  of  us  have  sincere
 feelings,  whether  he  is  a  Muslim,
 Christian  or  Hindu,  and  we  want  to
 live  together.
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 With  these  words  I  close  with  a  firm

 hope—I  make  the  same  appeal  again—
 you  give  this  country  to  the  youth
 who  are  away  from  this  petty  feeling.
 You  said  that  you  have  inherited  this
 bad  tradition.  I  have  sorry  feelings
 that  the  old  people  have  inherited  it
 from  the  British  and  they  want  to  re-
 tain  if  with  them.  I  do  not  want  that
 my  son  and  grand  son  may  have  this
 dirty  evil.  I  am  afraid  that  Mr.  Swami
 hag  inherited  it,  but  he  would  not  pa3s
 it  on  to  the  future  generation.

 With  these  words  I  conclude  mv
 speech.

 SHRI  CHITTA  BASU  (Barasat):  The
 communal  situation  as  obtaining  to-
 day  is  a  matter  of  grave  concern  and
 anxiety  for,  [  suppose,  all  of  us,  cut-
 ting  across  the  party  affiliations  and
 loyalties  represented  here.  But  what
 has  practically  disappointed  me  is  what
 everybody  has  taken  to  the  method  0:
 indulging  in  some  kind  of  academic
 exercises,  jJargons  or  cliches  without
 going  to  the  root  cause  of  the  probiem.
 The  situation  is  such  that  it  is  not
 Only  the  wishes,  not  only  the  jargons
 which  can  strike  at  the  real  problem,
 but  the  situation  needs  a  well  concert-
 ed  and  multi-pronged  attack.  Com-
 munalism  is  raising  its  ugly  head.  It
 ig  a  hydra  headed  monster  which  is
 to  be  fought  and  it  has  to  be  defeated
 completely  and  finally.  This  commu-
 nalism  has  posed  a  challenge  to  the
 feelings  of  secularism  and  nationalism.
 Now,  I  think  the  House  is  posed  with
 the  question—shall  we  allow  this  Indian
 society  of  ours  to  be  permanently  divi-
 ded  on  the  basis  of  communal  consi-
 deration?

 J  think  the  Indian  society  cannot
 affort  to  be  divided  on  communal  lines.
 Communalism,  which  I  have  described
 as  a  hydra-headed  monster,  is  a  chal-
 lenge  to  all  those  people  who  cherish
 the  belief  and  faith  that  Indian  na-
 tionalism  should  remain  secular  und
 free  from  all  shades  of  communalism,
 chauvinism,  obscurantism.  This  is
 again  a  chahenge  to  all  thase  people
 who  want  to  fight  the  common  and
 real  enemies  i.e.  the  neo-colonialist
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 exploiters,  the  age-old  poverty  snd
 ignorance  and  ever  widening  chasm  of
 disparity  between  a  very  few  and  vast
 majortity  of  our  countrymen.

 I6  hrs.

 Comming  to  the  point.  the  Prime
 Minister  has  been  pleased  to  give  some
 Statistics  with  regard  to  communal  ih
 cidents  in  our  country.  I  am  not  go-
 ing  to  analyse  the  statistics  whether
 they  were  on  the  decline  or  on  the
 increase  but  these  very  statistics  con-
 vey  a  theme  that  even  today  the  social,
 economic  conditions  which  breeris  com-
 munalism  do  not  only  continue  ta
 exist  but  are  being  expanded,  It  also
 proves  that  the  steps  so  far  taken  with
 regard  to  curbing  the  ccminunal!  forces
 in  the  country  have  not  yet  had  the
 desired  effect.  It  also  goes  to  prove
 that  there  are  certain  forces  which
 cannot  be  curbed  merely  by  a  plethora
 of  jargons  or  wishes  or  by  expressing
 certain  good  wishes.  It  is  necessary,
 therefore,  for  us  to  go  into  the  root
 causes  of  communalism  now  spreading
 in  our  country.  It  is  well  known  that
 not  merely  what  outwardly  had  hap-
 pened  should  be  considered  but  what
 was  behind  the  riots  that  should  te
 our  primary  consideration  if  we  are
 really  to  put  a  stop  to  the  occurrances
 of  communal  riots  in  our  country.
 Communal  riots  in  our  country  hos
 been  legion  committees  and  commis-
 sions  of  inquiry  have  also  been  legion.
 All  of  them  or  many  of  them  have
 gone  into  the  real  cause.  If  we  have
 got  the  time  to  put  them  together,  we
 will  find  that  there  are  in  general,  men-
 tioned  certain  conditions  which  breed
 a  feeling  of  communalism.  Let  me
 catalogue  them.  The  root  cause  of  com-
 munal  disturbances  is  the  forces  which
 sedulously  keep  the  mistrust  between
 the  communities  alive  and  exploit  it
 for  its  own  purpose.  (2)  Tension
 mounts  not  only  spontaneously  but
 also  due  to  the  concerted  efforts  of  8
 group  interested  in.  stirring  up  cmo-
 tiong  on  communal  lines.  Tie  Vytha-
 yathil  Commission  had:  given  a  cata-
 logue  of  certain  circumstances  wher?
 weil:  organised  communal  forces  act  it}
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 a  prejudicial  manner.  Its  very  impor-
 tant  recommendation  number  one
 says:

 “Rousing  communal  feeling  :n  the
 majority  community  by  the  propa-
 ganda  that  the  Musiims  are  disloyal
 to  the  Nation.”

 This  is  one  of  the  important  recom-
 mendations  made  by  the  Committee
 appointed  by  the  Government  :tself.

 (2)  “Deepening  the  fear  in  majo-
 tity  and  playing  upon  that  fear  com-
 plex.

 (3)  Infiltration  into  administurtion
 and  inducing  the  members  of  the
 civil,  police  and  army  services  into
 adopting  communal!  attitude.

 (4)  Spreading  rumours  to  widen
 the  communal]  cleavage  and  giving
 to  any  incident  or  movement  a  com-
 munal  colour.”
 These  are  the  general  recommenda-

 tions.  All  these  recommendations  sre
 irrelevant  to  them.

 Aligarh  provides  a  singular  example.
 If  we  go  into  certain  statements  made
 by  some  of  the  responsible  persons
 Tegarding  Aligarh,  the  position  will  pe
 very  clear.  I  quote  below  the  state-
 ment  of  one  person:

 “From  all  accounts,  it  is  clear  that
 it  was  an  organised  force  under  the
 leadership  of  RSS  actively  aided  and
 abetted  by  the  local  police  and  the
 Provincial  Armed  Constabulary,  that
 Was  responsible  for  the  bloody  pro-
 gramme  of  Aligath....,  The  close
 liaison  between  the  City  Magistrate
 and  the  PAC  Commanding  Officer  on
 the  one  side,  and  RSS  elemexts  on
 the  other  could  be  clearly  seen  by
 everybody,”

 |  So,  it  is  clear.  Now,  I  do  not  want G  80  into  that  in  detail.  But  the  one
 Point  I  want  to  emphasise  is  that  on an

 earlier  oceasion  the  R&S  ‘nvolve-
 |

 in  the  communal  riots  was  identi-
 mig  by  many  Committees  and  Com-

 tons
 of  Inquiry.  But  the  situation 8  become  all  the  more  worse  today.

 communal  riots  (Motn.)
 In  the  past  RSS  was  not  a  part  ci  the
 Government.  Now,  the  RSS  peliev-
 ing  in  the  particular  theory  and  ideo-
 logy  of  establishing  Hindu  Raj,  have
 not  only  extended  their  area  of  opera-
 tion  but  they  have  also  extended  the
 area  of  operation  into  the  seat  of
 power.  They  are  not  only  in  the  seat
 of  power  at  the  Centre,  but  they  are
 in  the  seat  of  power  in  the  States  also,
 This  is  a  new  element  which  cannot
 but  create  a  sense  of  fear  and  inse-
 curity  among  the  minorities.  It  is  for
 the  Government  and  the  Janata  Party
 to  make  it  clear  that  this  new  develop-
 Ment  wouid  not  have  a  grip  over  power
 or  maintain  a  stranglehold  over  power,
 and  the  life  and  property  of  the  mino-
 rities  would  be  as  secure  as  the  Consti-
 tutions  guarantees.

 I  have  got  some  words  for  the
 Janata  Party  men.  I  want  to  quote
 just  what  Mr.  Madhu  Limaya  said.
 There  are  radical  elements  in  tne
 Janata  Party.  There  are  some  people
 in  the  Janata  Party  who  want  to  fight
 the  monster  of  communalism  anc  they
 have  their  faith  in  secularism  and
 nationalism  free  from  communalism
 and  chauvinism,

 Mr.  Madhu  Limaye  said.

 “My  complaint  with  the  RSS  is
 first,  its  organisational  principles
 ate  inimical  to  the  concept  of  plura-
 list  democracy.  Secondly,  the  ideo-
 logy  of  Hindu  Raj  is  alien  to  secw-
 lar  democracy  which  is  part  of  the
 Janata  Party  creed.”

 Therefore,  I  hope  the  Janata  Party
 would  adhere  to  the....

 atten  :

 रण
 बाकी  ््ह्ो

 प्वाइंट

 नहीं
 La

 कम
 उसको  गवर्ममेंट  का  हिस्से-

 SHRI  CHITTA  BASU:  That  he  says.
 Therefore,  I  think  the  Janata  Party
 members,  those  who  are  really  against
 the  forces  of  communalism,  should  rise
 equal  to  the  occasion  and  should  real-
 ly  create  an  ‘atmosphere  wherein  the

 मस
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 communal  forces  do  not  get  an  up-
 ferhend  in  their  party.

 ‘My  last  point  is  that  there  is  a  cir-
 cular  still  in  vogue  in  the  country.
 Muslims  can  be  recruited  in  the  P.A.C.
 If  it  is  a  fact,  I  think  Governmer:t
 should  come  out  with  a  statement.
 Therefore,  I  want  the  Home  Minister
 to  make  a  statement  clarifying  the
 position  as  to  the  represéntation  of
 the  minority  comunity  in  Gove-nment
 services,  in  the  police,  in  the  army  and

 an  other  parts  of  the  administartion.
 J  have  some  suggestions  to  make.

 MR.  DEPUTY-SPEAKER:  Sorry,
 ‘you  should  have  made  the  suggestions
 first.  I  am  calling  the  next  sp2aker.

 ओ  राम  प्रसाद  देशमुख  (हाथरस  )  :  प्रादरणीय
 आताभ्यक्ष  महोदय,  मुझे  श्राप  ने  समय  दिया,  इसके
 लिए  भाप  को  धन्यवाद  देता  हूं  t  कल  से  में  यहां

 पर  तरह-तरह  के  भाषण  सुन  रहा  हूं,  उन  सब
 को  धुन  कर  मैं  यहो  कह  सकता  हुूं--जैसे  कोई
 बरसात  .में  गया,  तो  कस  ने  बरसात  की  बात  की,

 कोई  हरियाली  में  गया,  उसने  हरियाली  की  बात
 की,  किसी  ने  भ्रलवारों  की  बात  की,  लेकिन

 न्यहू  कोई  भी  नहीं  बतला  पाया  कि  मसला  कया  है,
 झजीनढ़  में  ये  कम्यूनल  रायट्स  क्यों  हुए  ?  वहां

 पर  राइट्स  नहीं  थे,  अल्कि  कुछ  गुण्डों  की
 लड़ाई  थी  जिसे  दूसरे  लोग्रों  ने  उकसाने  को
 कोशिश  की  ।  मैं  यह  बात  दावे  से  कह  सकता

 ड् कि  जितने  लोग  यहां  से  गये,  उन  की  वजह
 फ़िला  बिगड़ी.  उन्होंने  प्लाग  में  ज्यादा  धी  डालने
 की  कोशिश  की,  बजाय  इस  के  कि  वे  उस  को
 बुला  कर  पूछते  कि  भ्रांखिर  मसला  क्या  है,  किस
 जअजह  से  शान्ति  महीं  होपा  रही  है।
 »  असल  में  यह  झगड़ा  दो  पहलवानों  के  बीच
 था,  जिन  में  एक  हिन्दू  था  भौर  दूसरा  मुसलमान  t
 इस  में  “हिन्दू  केसरी”  बनाने  भ्रौर  इनाम  की  बात
 शथी--यही  बात  उस  झगड़े  की  जड़  थी  v  यह
 मुकाबला  सितम्वर  में  हुआ  था।  उस  के  एक  महीने
 बाद  यानी  5  श्रक्तूबर,  को  यह  लड़ाई  होती  है।
 3  प्रक्तूबर  को  भूरे  को  स्टैब  किया  जाता  है  भौर
 5  अक्तूबर  को  वह  भस्पताल  में  मर  जाता  है।.  चार-
 आर  प्राफिसर्जश़  वहां  पर  डिप्यूटेड  थे,  उन्होंने  उस  की
 जाल  को  नहीं  रोका  और  लोग  उस  की  लाश  को  लेकर

 रे
 इलाके  में  चले  गये,  नारे  बरग्ैरह  लगाये  गये

 उस  के  बाद  ये  सब  बातें  हुई  ।

 a  बेहाँ  का  प्रशासन  बराबर  बात  कहता  था
 कि  1...  को  पकड़ों।  मामिक  चौक,  जहां पर  यह
 झगड़ा  हुआ,  वहां पर  एक  गरीब  लोगों  की  कम्यूनिटी
 थी,  जिस  पर  दूसरी  तरफ़  झटक  हुभा,  लड़ाई
 हुई,  अतायां  गया,  मारा  मया,  सारा  झगड़ा  वहां  से
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 पैदा  होता  है।  किसी  में  उन  को  नहीं  पकड़ा  -
 एक  तरह  से  वहां  पर  दो  मिनिस्टरों का  झगड़ा
 था।  दोनों  मिनिस्टरों  के  झगड़े  ने  भरधिकारियों
 का  इतना  डीमोरलाइज  कर  दिया  कि  कोई  भी
 उन  पर  हाथ  नहीं  रख  पाया  ।  जित  को  पकड़ा
 जाता  था,  दूसरे  छुड़ाने  की  कोशिश  करते  थे।  मैं
 यहां  झा  कर  प्राइम  मिनिस्टर  साहब  से  मिला,  चीफ़-
 मिनिस्टर  साहब  से  मिला  झौर  कहा  कि  रुण्डों  को
 पकड़िये,  बरना  यह  झगड़ा  भौर  ज्यादा  बढ़
 जायेगा  t

 यहां  पर  एक  टण्डन  जी  कमिश्नर  थे,  वहां  पर
 वह  बराबर  बैठे  रहे,  लेकिन  उन्होंने  कोई  रिपोर्ट
 सरकार  को  नहीं  दी  .  कलैक्टर  बराबर  यह  कहता
 रहा  कि  इस  तरह  से  नहीं  चलेगा,  भ्राप  गवर्नमेंट  को
 लिखिये  या  मुझे  लिखने  दोजिए,  लेकिन  मह
 लिखने  नहीं  देना  चाहते  थे,  क्योंकि  उन  के  दिमाग
 में  कुछ  प्रौर  बात  थी।  एज  शेश्यूल्ड  कास्ट  के
 डो०  एम०  की  क्या

 ्
 थी,  जो  टण्डन  के  सामने

 कुछ  कहे  धौर  टण्डन  भी  बह  टण्डन  जो  कभी  इन्दिरा जी  के  यहाँ  रहेथे।  वह  चाहते  थे  कि  झगड़ा
 होना  चाहिए,  क्योंकि  समस्तीपुर  का  इलेक्शन
 होने  वाला  था,  उस  का  एडवांटेज  वह  लेगा  चाहते
 थे,  इसी  लिए  किसो  मे  उस  tro  एम०  की  बात  को
 नहीं  सुना । ....  (ध्यवघान) ..

 यह  जो  झगड़ा  होता  है--कोई  भी  उन
 ज़िम्मेदार  प्रधिकारियों  को  हटाने  की  कोशिश  नहीं
 करता  है।  जब  कि  प्राइम  मिनिस्टर  सिख  रहे
 है,  चीफ़  मिनिस्टर  कह  रहे  है,  लेकिन  हिम्मत
 नहीं  पड़ती  है  कि  उस  को  हूटा  दें  कलैबटर
 बराबर  यह  कह  रहा  हैँ  कि  उन  को  हटाइये,
 बरना  झ्षगड़ा  हो  जायेगा  1  प्राखिर  कलैक्टर  ने
 मजबूर  हों  कर  चीफ़  मिनिस्टर  को  धपनी  रिपोर्ट
 भेजी  t  मैं  चाहता  हूं कि  उस  रिपोर्ट को  मंगा  कर
 देखा  जाये,  स्ग्राश्चिर  यह  झगड़ा  क्या  था।  उस
 to  एम०  की  हर  भादमी  तारीफ़  करता  है,
 उस  मे  हमे  प्राम्प्ट  एक्शन  लिया,  लेकिस  ऊपर

 को  इस  आत  की  जलम  थी।  %  झगड़ा
 होता  है--जब  कलैक्टर  वहां  पर  नहीं  पा,

 शादी  में  गया  था।  दो  मुसलमानों
 कर  गोलियां  चजाई  गई  t  मेरे

 का  “भ्रमर  उजाला  है“
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 इस  के  बारे  में  छपा  भी  है।  सात  तारीख  को
 उन्होंने  यह  कहा  था  :

 झागरा  मंडल  के झायुक्त  श्री  बी०  एन०  टंडन  से
 झाज  रात  "मर  राला  से  कहा  कि
 स्थिति  प्रूर्ण  रूप  से  काबू  में  है  भौर
 वह  प्राशा  करते  हैं  कि  कल  कर्फ्यू
 में  काफी  ढील  देना  सम्भव  हो
 सकेगा  t

 सात  तारीख  को  यह  स्टेटमेंट  वह  देते  हैं।  भाठ
 तारीख  के  भखबार  में  उनका  यहू  स्टेटमेंट  निकलता
 है  V  लेकिन  दूसरी  तरफ  यह  भी  इसो  प्रसखवार
 में  निकलता  है  :

 गृह  सचिव  श्री  श्याम  सिंह  बिसेन,  पी०  ए०
 सी  के  महानिरीक्षक  श्रो  महेन्द्र  सिह,
 झागरा  परिक्षेत्र  के  पुलिस  उप  महा-
 निरीक्षक  श्रो  तुषारदतत  यहां  श्रा  गए
 हैं  भौर  प्रशासन  का  मार्ग  निर्देशन
 कर  रहे  हैं

 मैं  पूछना  चाहता  हूं कि  हस  मार्ग  निर्देश की  क्या
 जरूरत  थी।  यह  सारी  टंडन  की  बदमाशी  है  1
 उनकी  बदमाशी  की  बजह  से  यह  सब  कुछ  हुआ
 है।  समस्तीपर  भौर  फतहपुर  में  चुनाव  होने
 वाले  थे  t  वह  चाहते  थे  कि  दंगा  हो  प्रॉर  कांग्रेस
 के  लोगों  को  फायदा  पहुँचे  ।  यहाँ  से  लोगों
 को  समस्सीपुर  ले  जाया  गया,
 के  मुसलमानों  को  ले  जाया  गया  और  प्रचार
 करवाया  गया।  यह  सब  इसका  सबूत  है  कि  छः
 तारीक्ष  को  प्रछृतों  की  झोंपड़ियों  में  श्रागः  लगाई
 गई,  कोलियों  में  श्राग  लगाई  गई  ।  इंदिरा  जी
 चली  गई  हूँ,  मैं  उन  से  पूछना  चाहता  था  एक
 सवाल  t  उनके  शासत  काल  में  जब  कभी  झगड़ा
 होता  था  तो  वह  अमरीका  बालों  को  हमेशा  इसके
 जिए  दोषी  ठहराती  थीं।  जब  कभी  उन  से  इसका
 प्रमाण  देने  के  लिए  कहा  जाता  था  तो  बह  कहां  करती
 यों  कि  प्रमाण  मुझ  ते  क्यों  मांगते  हैं,  उनसे  मांगें
 जो  गढ़बड़  करते  हैं।  प्राज  मैं  उन  से  पूछता कि प्रव  जब  गड़बड़  हुई  है तो  इसका  प्रमाण  क्या  वह  नहीं
 देंगी  ?  मैं  कहना  चाहता  हूं कि  यह  जो  गड़बड़ी
 हुई  है  यह  एक  साजिश  को  बजह  से  हुई  है।

 पी०  ए०  सी०_ने  जो  मुसलमानों  को  मारा  इस
 को  जस्टिफाई  करने  के  लिए  हरिअनों  की  कोलियों  में
 वहां  पर  झाग  लगाई  गई।  बिना  इस  के  जस्टिफि-
 केशन  नहीं  हो  सकता  था।  बहां  पर  सात  तारीख
 को  दो  सौ  सुसलमालों को  पकड़ ले  गए  झौर  वह  कहा
 गया  कि  उतके  यहां से  भ्रसला  बगैरह  बरामद  हुभा
 है  जब  कि  कुछ  नहीं  मिला  था।  जाम  को  कोतवाली

 सौ  भारते  पहुंच  गई  भौर  तब  उनको  छोड़ा
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 शो  भतो  राम  आशड़ो :  बार  बार  यह  धारोप

 लगाया  गया है  कि  टंडन  कांग्रेसी  है।  झाज  तो
 पग्राफी  हकुमत  है,  फिर  टंडन  को  झाप  क्यों
 प्रोटेक्शन  दे  रहे  हैं?  एक  तरफ  उनको  कांग्रेसी

 कह  रह ेहैं  भोर  दूसरी  तरफ  उसको  प्रोटेक्शन  दे  रहे
 हैं  4

 ओ रास  प्रसाद  देशमुझ  :  माइनोरिटी  कमिशन
 का  कहना  है  कि  सारी  गड़बड़ी  टंडन  की  वजह से

 हुई।  मैं  चाहता  हूं  कि  इसको  प्राप  देखें  t

 मैं  कहना  चाहता  हूं कि  यह  गुंडों के  झगड़े  से लीद  शुरू  हुई ।  भूरा  एक  गंडा  था  t  उसको
 मारा  गया,  उसके  बाद  यह  सब  झगड़ा  शुरू

 ि कलैक्टर  रिपोर्ट  देने  के  लिए  कहते  रहे
 उनको  रिपोर्ट  नहीं  देने  दी  गई।  जान  कर
 प्रलीगढ़  में  भ्रद  भी  टेंगन  चलाई  जा  रही  है  v
 डी०  एम०  से  जब  कहा  कि  बह  यह  करना  चाहते  हैं

 तो  उनको  नहीं  करने  दिया  गया।  टंडन ने  कहा  कि चमार  का  बेटा  क्या  जाने  प्रशासन  की  बात  को  ।
 मैं  जानना  चाहता  हूं  कि  कया  भ्रधिकार श्री  टंडन  को
 प्राप्त भा  कलैक्टर  को  इस  तरह  की  बात  कहने  का  ?
 में  कहना  चाहता  हूं  कि  झ्ाप  टंडन  को  बुला  कर  पूछें।
 अगर  उन्होंने  ऐसा  कहा  है  तो  चमार  का  जूता  उसके

 सिर  पर  होगा।  वहां  पर  इस  बात  को  ले  कर  प्छूतों
 में  बड़ा  टेंशन  है।  उसने  इस  तरह  की  बात  क्यों
 कही,  इसको  ले  कर--बड़ा  रोध  प्लोर  क्रोध  है।
 ये  इसका  बदला  ले  कर  छोड़ेंगें।  कमिशन की  रिपोर्ट
 भी  झा  गई  है।  लेकिन  फिर  भी  उनको  हटाया
 गहीं  जा  रहा  है,  जानबूक्ष  कर  उनको  वहां  रखा  जा

 है।  वह  वहां  पर  टैंशन  पैदा  कर  रहे  हैं।
 इस  काबिल  नहीं  हैं कि  उनको  वहां  रखा  जाए।
 से  उनको  निकाला  गया  तो  यहां  के  भ्रधिकारी

 चल
 हुए

 क्योंकि  बहु  प्रधिकारियों  पर  हावी
 की  बजह  से  ।  यहां  वाली

 बातें  उन्होंने  यहां जा  कर  को  हैं।  में  चाहता

 झौर  उसके  खिलाफ  मुकदमा  चलायें।  किसी
 समाज  के  किसी  पग्रादमी  को  इस  तरह  से  चमार

 झौर  यह  कहना  कि  भरमार  का  बेटा  प्रशासन
 क्या  जाने  कहां  तक  उचित हो  सकता  है?
 भी  भ्रधिकारी को  किसी  दूसरे को  इस  तरह  से करने  की  इजाजत  किसी  भी  सूरत

 र
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 ली  राम  प्रसाद  देशमुख]
 सी०  प्रार०पी0  से  पूछिए,  6  बजे  से  करफ्यू

 लगाते  है;  यह  हालत  दो,  तोल  महीने  से  कल  रही  है,
 श्राप  बताइये  कि  गरीब  ज्ञादमों  बेचारे  कसे  पालना
 केशाब  करने  जायें  जिनके  धर  में  इन  बातों  की  कोई

 नहीं  है  ?  उन्हें  पीने  तफ  का  पानी  नहीं
 कोई  भी  पौरत  धयर  बाहर  निकलती

 है  तो  उसके  साथ  बुरो  तरह  से  व्यवहार  करते  हैं  1
 सो0  भार०0पी0  प्राज  डडे  से  काम  लेती  है।  कल
 या  परसों  की  ही  बन  है  एक  झादमी  जा  रहा  था,
 देर  हो  गई  तो  सो०  आर०  पी०  वाले  उसके  पीछे
 भागे  और  चिल्लाते  लगे  कि  गोली  मार  दो  t  तो
 आज  सो०  प्रार०  पी०  भी  दैसा  ही  अन्याय  कर  रही
 है  जैसा  कि  पी०  ए०  सो०  करती  थी  ।  दो,  तीन
 महीने  से  करफ्यू  लगे  रहने  को  वजह  से  गरीबों  की
 रोजी,  रोटी  छित  गई,  वह  बेचारे  अलोगढ़  को  छोड़
 कर  बाहुर  भाग  रहे  हे।  उत्तर  भ्रवेश  में  ऐसा  लगता
 हैं कि  कोई  सरकार  है  ही  नहीं।  वहां  की  सरकार

 का  यह  हाल  है  कि  कोई  सुनता  ही  नहीं।  एस०  पी०
 जा  कर  कुछ  कहता  है  तो  मुख्य  मंत्री  उससे  बात  करने
 को  तैयार  नहीं  हैं।  इस  तरह की  बातें
 हो  रही  हैं,  जो  सबंधा  सलत है ।  झाज  प्रलीगढ़
 में  पुलिस  का  शासन  है।  शासन  के  निकम्मेपन  के
 कारण  शहरों  में  ही  नहों  बल्कि,  देहातों  में  रोजाना
 डर्कतियां  हो  रही  हैं,  लोगों  की  जान  माल  की  कोई
 सुरक्षा  नहीं  है।  भौर  यह  सब  इसी  लिए  हो  रहा
 है  कि  उत्तर  प्रदेश  का  शासन  बिल्कुल  बेकार
 |  1

 झापने  मुझे  समय  दिया  इसके  लिए  में  झापका
 झाभारी  हूं  ।

 शौ  अ्रहसाव  अफ्री  (अहमदाबाद)  :  डिप्टी
 स्पीकर  साहब,  यहां  जिस  हूंग  से  कम्युनल  बायलेंस
 झोर  फिरकेव्रामा  फिसल्दात  के  लिए  जो  निश्यक्ष
 झोर  खूले  दिल  से  थात  कहनी  चाहिए  थी  उस  को  न

 कहते
 हुए

 तमाम  के  तमाम  हस  तरह  की  बात  करने  लगें
 जिस

 बे  हक
 नहीं  होता  कि

 को  शव हुकूमत  र्  पूरा  मुल्क  चाहता  है  कि  इस
 जहरीलें  मासुर  को  किस  तरह  छत्म  किया  जाय,  उस  की
 खत्म  कर  सकेंगे  ।  वह  इस  प्रंदाज  से  बात  करते  थे  :

 oe  चेहरों  पर  गे  गम  है,  न  दिलों  में  गुबार  है,
 यांघी  के  कातिलों  से  तुम्हें  कितना  प्यार  है  ra

 se  दे
 एक  हिन्दू  राष्ट्र  की  बात  करने

 भौरजिल  तरह  से  अलीगढ़ में  झयड़ा
 श् उस  पर  सही  रोशनी  न  ढाल  कर  इधर  शुघर  को  बातें

 कह  कर  उस  की  अहमियत  को  कम  कर  रहे  हैं  भौर
 हैं  कि  यह  तमाम  सियाञ्री  पार्डियों  ने  किया हैं  ।

 डिलयुब्तान
 के  प्रन्दर  जो  उम्मरेद  की  मजर

 की  जानमाल्र  सलामत  नहीं ि  On
 दिल
 द्
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 मैं  कहना  चाहता  हूं  कि  भ्रलोगढ़  में  जो  रायट्स.
 हुए  वह  एक  भारोताइए्ड  तौर  पर  किये  गये  हैं।  अगर
 झाप  इस  को  स्वीकार  नहीं  करते  तो  हिन्दुस्तान  के
 पझन्दर  सैक्यूलर  फिजा को  प्राग्रे  बढ़ाने  भौर  माइनारिटीज
 के  दिलों  में  भ्रमम  चयन  दिलाने  में  प्राप  नाकाम  होंगे  ।.
 क्या  झाप  नहीं  जानते  कि  8  झगलत  को  भ्रलीगढ़  के
 अन्दर  मीटिंग  बुलायी  गयी  जिस  में  ध्रार०  एस०  एस०
 के  मैम्बर  भी  मौजूद  थे  भौर  जिसमें  फैसला  किया
 गया  कि  श्रलीगढ़  मुस्लिम  मनिवर्सीती  बिल
 अगर  झायेगा  झौर  जनता.  पार्टी  वापस  नहीं
 लेगी  तो  हम  भ्रलीगढ़  को  दूसरा  मराठाबाड़ा  बनायेंसे  t
 यह  खबरें  भ्रखबारों  में  छपी  ।  प्राखिर  बहू  कौन  लोग
 ये  जो  वहां  थे  ?  जिन  2]  झादमियों  की  कमेटी  ने  उस
 शहर  की  गली  गली  में  मीटिंगे  की  और  कहा  कि-
 इस  बिल  को  वापस  लेंना  चाहिए,  वे  लोग  कौन  थे  ?
 हिन्दुस्तान  की  परम्पराश्रों  को  बात  हम  जानते  हैं  ।
 हमारी  रणगों  में  भी  हिन्दुस्तानी  खून  है  उन  में  भी  जमना,
 ब्रह्मपुत्र  भौर  ग्रंगा  का  पानी  बहता  हैं।  यह  मत  कहिए
 कि  हम

 पाती
 नी  नहीं  हैं  ।  लेकिन  मैं  पूछना  चाहता

 हूं  कि  थे  किसलिए  की  गई  थी  प्लौर  उस  के  बाद
 का  पूरा  सिलसिला  क्या  हुआ  था  t  अगर  श्राप  ने  इसको
 अपनी  नजर  के  सामने  नहीं  रखा  कि  ग्रखाड़े  में
 पहलवानों  की  जो  लड़ाई  हुई,  किन  लोगों  ने  उस  लड़ाई
 को  तमाशा  बनाया,  कौन  लोग  थे,  जो  लाश  को  चौराहा
 प्रब्दुलकरोम  में  ले  गये,  तद  तक  प्राप  किसी  सही  नलीजे
 पर  नहीं  पहुंच  सकेंगे  t

 वहां  को  सरकार  की  'हिपोर्ट  कहती
 हक

 लाश
 चौराहा  प्रब्दुलकरीम  पर  5  बजे  पहुंची  झौर  5-10
 बजे  Pogo  सी  0  ने  मुहल्ला  बनी  0  में  सके हो

 मिग बताई
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 ्
 रहा  था,

 सुबह  4  बजे  तक  न  जी,  हालांकि
 सिर्फ एक  फर्लांग  का  फासला था  यह  किस  बात  की

 पूरी कर्ता  है,  किप्त  बात  की  गम्माजी  कश्ता  है,
 बाल  की  तरफ  इक्कारा  करता  है  ?  मेरे  दोस्तों  ने  कहा
 है  कि  हस  में  गुंडों  का  हाथ  है  ।

 इन  फ्रसादात  से  किस  को  फ्रायदा  है  ।
 अगर  भाप  के  बिल  में  सफ़ाई  थी,  तो  झाप "को  यह यह  बात
 खुले  भ्रजफाज  में  कहनी  चाहिए  थी  |  मदन  कमीक्षत  ते
 प्रफ्नी  रिपोर्ट  में  कहा  है  :--«

 “Communal  tension  does  nut  spr-
 ing  up  overnight.  It  is  built  up  over
 a  period  of  time,  suckled  on  com-
 munal  propaganda,  nursed  on  com.
 munal  incidents  and  fed  on  rumours,
 until  men’s  hearts  are  filled  with
 hatred  and  their  thoughts  turn  to
 violence”.

 “The  answer  to  this  question  be-
 comes  clear  if’  we  understand  that
 RSS  believes  in  -a  creed  whica  !s
 opposed  to  secularism,  It  loses  al!

 locug  standt  among  people,  if  rela-
 tions  between  various  com#manitier
 are  harmonious.  When  steavas?
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 widens  and  tension  is  high  this  is
 the  only  organisation  which  stands

 to  gain.”
 “This  methodology  provokiig  and

 organising  riots  can  be  analyse-i  into
 the  following  aspects:

 (a)  Rousing  communal  fealing
 in  the  majority  community  by  the
 propaganda  that  the  Mustims  are

 disloyal  to  the  nation.”
 लेकिन  श्राप  उन  को  सर्टिफिकेट  दे  रहे  हैं  t  श्राप  बजाय

 यह  कहने  के  कि  वे  यह  गलत  काम  कर  रहे  हैं,  हिन्दुस्तान
 की  एकता  झौर  कौमी  यक्रजहती  के  लिए  यह  जहर  है,
 'हसे  दूर  करना  चाहिए,  प्राप  उन्हें  तटिफिकेट  दे  रहे  हैं  i
 यहां  पर  8  भगस्त,  978  से मे  कर  9  नवम्बर,
 978  तक  कपा  वाकयात  हुए,  इम  की  तरफ  गर्ग  मेंट ने  कोई  ध्यान  नहीं  दिया।  मैं  म्राप  को  बताना  चाहता  हूं

 कि  उन  के  बड़े  बुजुर्ग  नेता  क्या  कहते  हैं  ma
 “Sir,  I  would  like  to  draw  the  at-

 tenfion  of  the  House  to  a  statement
 that  the  RSS  Chief,  Mr.  Ba‘assheb
 Deoras,  has  made  recently  wo  19th
 November,  at  Lucknow,  where  six
 Ministers  of  the  U.P.  Goveriument
 were  present.  There  he  anounced
 that  the  R.S.S.  had  decided  tc  allow
 such  Muslims  and  Christians  as  are
 teady  to  accept  Indian  culture  and
 traditions,  to  join  the  R.S.S."

 मैं  पूछना  चाहता  हूं  कि  कया  हमारा  कल्चर  इंडियन
 नहीं  है,  क्या  हम।री  ट्रेडीगग्ज  इंडियन  नहीं  है  t  इस  तरह
 का  जहुरीला  प्रोपैग्डा  एक  प्रार्गनाइज्ड  तरीके  से  इम
 मुल्क  में  कल  रहा  है।  मैं  कडना

 बादल  हू.
 कि  बच्चा

 अपनी  मां  के  पट  से  कोई  ट्रेडीशन  लेकर नहीं  श्राता  हैं  :
 वह  इससमाज  प्रोर  इस  दुनियां  में  रहता  हैं
 और  यहां  से  सीखता  है।  ओ  बातासाहब

 देवरस  ने  कहा  है  कि  जब  श्राप  इंडियन  कल्वर
 श्रोर  इंडिबयन  ट्रेडीगन्म  को  एक्सेप्ट  करेंगे,  तब  श्राप
 को  aITO  एस  0  एस0  मैं  लिया  जायेगा  t  यहां  पर
 जौ  साहबान  बैठे  हुए  हैं,  जिन  के  दिल  में  हिन्दुस्तान  झोर
 उस  की  संस्कृति  से  मुहस्यत  झौर  उस  की  तरक्की  की
 सदाहिश  है,  उन  सब  को  इस  मुल्क  में  हमारे  खिलाफ
 जहर  पौलाने  बाले  और  हिस्तु  राष्ट्र  का  ख्वाब  देखने
 वाले  लोगों  के  खिलाफ  एक  हो  जाना  चाहिए  ।  उन्हें
 साक  तौर  पर  मह  कहना  चाहिए  कि  ये  चस्द  लोग
 इन  मुल्क  में  जहर  फैला  कर  भौर  यहां  की  माइतारिटीज
 को  डरा-ध्मका  कर  हिन्दू  राष्ट्र  कायम  करता  चाहते  हैं  1
 मैं  यह  पूछना  चाहता

 चले
 बजह  है  कि  जहां  पर

 मुस्लिम  माइतारिटीज  किशी  भी  तौर  से  किसी  इंडस्ट्री
 के  शन््दर  सारे  बढ़ती  है  वहीं  रायट  क्यों  होता  है  ?  हमें
 सैवासी  तौर  पर  कु चलने  का  यह  प्लस  इल  पार्टी  कौ  तरक
 से  क्यों  है?  यह  तजाम  बातें  एक  सिलसिलेवार  चतो
 झा  रही  हैं,  उस  की  कया  बजह  है  ?  बलीगढ़  के.  भ्रन्दर
 ताला  अनामे  की  इंडस्ट्री  मृतलमानों  के  हाथ  मैं  है,
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 वहां  तुफान  हुआ  it  बनारस  के  प्रेन्दर  साढ़ियां

 का  पूरा  रोजगार  मुसलमानों  के  हाथ
 में  हैं,  वहां  तूफान  हुआ।  जबलपुर  के  प्रन्दर
 तम्बाकू  का  तमाम  व्यापांर  मुसलमानों  के

 हाथ  में  है, गहां  तूफान  हुप्रा  ।  यह  किस  बात  को  जाहिर
 करता  है  ?  यह  इस  बात  को  जाहिर  करता  है  कि

 एक
 पु

 तौर  से  वहू  पार्टी  जो  झपने  भाप  को
 सेवा  की  संस्था  कहती  है,  यह  जहर  फैला  कर  उन्हें  कुचलना
 चाहती  है  |  प्रौर  मजबूर  करना  चाहती  है।
 स्तान  की  झ्रात्मा  को  तोड़ना  चाहती  है।  भौर

 इस
 दू

 न  की  एकता  से  कौमि  एकता  से  कुछ  लेना
 देना  नहीं है  तो  मैं  श्राप  से  कहना  चाहता  हूं  कि  यह
 एक  वा  है  और  इसे  फैलने  देना  नहीं  चाहिए  ।  उस
 मासूम  बच्चे  के  हाथ  में  जो  यहां  पर  श्राया  था,  उस

 लट
 के

 के
 के  हाथ  में  मैं

 ह
 पोस्टर  देखा,  उस  में

 यह  था  मत  मैं  हिन्दुस्तानी  हूँ
 मैं  पूछता  हूं,  न्  यहा  नहीं  हैं,  वह  मुझे  बतायें  कि
 यह  क्या  था  झलीगढ़  का  तृफान  कि  उस  मासूम  प्राठ
 वर्ष  के  बच्चे  के  हाथ  में  यह  पोस्टर  था  जिस  पर
 लिखा  था  कि  मुझे  मत  मारो,  मैं  हिन्दुस्ताती  हुं।  यह
 जवाब  पूरे  हिन्दुस्तात  को  देना  है  ।

 उपाध्यक्ष  महोदय  :  श्री  राज  नारायण  t  झाप
 बकत  का  भी  जरा  रयाल  रखियेगा,  .5  मिनट  &  i

 ओऔ  राज  नारायण  (रायबरेली):  श्रीमती  इंदिरा
 गांधी  जितमा  बोली  हैं  उतना  हमें  बोलने  दीजिये  ।

 उपाध्यक्ष  महोदव  :  नहीं,  उस  से  हम  को  मतलब
 सहीं  है  ।  5  मिनट  से  ज्यादा  बक्त  नहीं  है  t

 शो  राज  मारायण  :  मैं  एक  निवेदन  पहले  ही  कर
 देना  चाहता  हूं  कि  अब  तक  जो  हम  ने  यहां  बहस  सुनी,
 कहों  भी  उस  में  हिन्दू  मुस्लिम  समस्या  को  सुलझाने
 का  सुझाव  नहीं  झाया।  हम  ने  भूत्रपूर्व  प्रधान  मंत्री
 को  सुना,  वर्तमान  प्रधान  मंत्री  को  सुना  ।  मुझे  ऐसा  सगा
 कि  हमारा  ग्रहां  मैठना  उ्यर्थ  हैं  t

 अ्रभी  जो  सउजन  यहां  बोल  रहे  थे,  एहसान  जाफरी
 साहब,  उन्हों  ने  एक  बात  सही  कही  है  कि  व्याय  हां  पर
 कोई  ऐसा  भी  तबका  है  जो  हिन्दू  राष्ट्र  बनाना  चाहता
 है।  या  हिन्दू  कोनेशन  कहता  हैं?  भ्रगर  ऐसा  तबका  है
 तो  मैं  गवर्नमेंट  से  कहता  हूं  कि  गवर्न  मेंट उस  से  मुसलमानों
 को  छुटकारा  कैसे  दिलाएगी  ?  मुसलमान  सिख  ईसाई
 इन  सोग्रों  की  ऐसे  लोगों  सं  किस  तरोके  से  हिफाजात
 होगी  ?  सेरा  एक  सवाल  यहां  खड़ा  हैं।  मैं  प्रतावश्यक
 बातें  नहीं  कहुंगा  मगर  मेरा  एक  सबाल  है  कि  प्रगर  अपने
 देश  के  प्रन्दर  ऐसे  तत्व  मौजूद  हैं  जो  यह  कहते  हैं  कि
 हिस्दू  एक  राष्ट्र  है  तो  मैं  उन  से  पूछना  चाहता  हूं  कि
 फिर  मुसलमान  कया  है  ?  सिख  क्या है  ?  ईसाई  क्या  है  ?
 यह  राष्ट्र  है  या  एक  राण्ट्र,  मैं  कई  राष्ट्र  हैं।

 एक  माननीय  सदस्य  :  पारसी  हैं,  जैन  हैं  ।
 ह. . उ  शात्र  सरायण  :  हां,  शौर हैं  मुझे  झफसोस

 के  साथ  कहना  पड़ता  है  कि  या  तो  उन्हें  भाषा  का  शान
 हीं  है,  शामद  अह  नेशनलिटीज  भौर  तेशत  को  एक
 समझते हैं  1  एक  तेशन  में  कई  नेशनालिटीज  हो  सकती  हैं,
 मगर ने  शन  तो  एक  है।  इसलिए  पहले  उन  की निन्हा  होगी
 चाहिए  मुक्त  कंठ  से  सौर  सरकारी  पक्ष  से  होगी  चाहिए
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 जो  लोग  हिन्दू  को  नेशन  कहते  हैं।  पहली
 बात  यह  हमारी है  t  इस  बात  को  पहले  समझ
 लें  t  प्रमाण  देन ेके  लिए  हमारे  पास  बहुत  पोथा
 रखा  है  लेकिन  मैं  दूंगा  नहीं  और  मैं  किसी  का  नाम
 भी  नहीं  लूंगा  t  भरलीगढ़  में  प्रधान  मंत्री  जी  भी  गए
 हैं,  बहुत  लोग  गए  हैं।  जायं  1  केवल  इतना  ही  हमारा
 लिजेदन  हैं  कि  भ्रलीगढ़  जनता  पार्टी  जो  सगर  की  है  उस  के
 प्रस्ताव  को  पढ़  ले,  युवा  जनता क ेप्रस्ताव  को  पढ़  लें  -
 =

 उस  प्रस्ताव  को  पढ़कर  अपनी  दृष्टि  को  शुद्ध  कर
 t

 arg  wt  fe  बस्ट  कई  साही
 केवल  अखि  वन्द  कर  के  सारी  स्थिति  को  देखें  कि  कहों

 टूर
 नहीं  है  तो  समस्या  का  समाधान  नहीं  हो  सकता

 t  इस  सदन  में  प्रमत्य  बोलना,  सत्य  को  छिपाना--
 इससे  बढ़  करके  दूसरा  कोई  पाप  है  नहीं।  मैं  तो  रोज़
 बोल  ही  रहा  हूं  इसलिये  उसको  बार  बार  रिपीट  करने
 की  क्या  जरूरत  है  ?  जब  मेरी  बात  को  दूसरें  कहने  लगे
 तो  मैं  उसको  क्यों  दोहराऊं  ?

 जहां  तक  हिन्दू  मुमलमानों  की  समस्या  के  समाधात
 की  बात  है,  मैं  सफाई  के  साथ  कहना  चाहता  हूं  कि  देश  का
 बटवारा  क्यों  हुआ  ?  मैं  बराहता  हूं  कि  यहां  जो  नये  लोग
 हैं  या  लोग  हैं  वे  कांग्रेस  के  |  tel  5  जून,  947  के  प्रस्ताव
 की  झोर  दृष्टिपात  करें।  4  जून,  947  का  प्रस्ताव
 है।  कांग्रेस  ने  गपने  जी वन  काल  से  एक  संयुक्त  आजाद
 हिन्दुस्तात  का  सपना  देखा  ओर  जिसको  हासिल  करने
 के  लिए  लाखों  तर  नारियों  ने  कष्ट  झेले  i.  दुनिया  की  कोई
 ताकत  इसके  प्लाड़े  भरा  नहीं  सकती  है।  इसके  बाद  श्राप
 देखें  कि  इतिहास  ने,  पहाड़,  नदी  झौर  समुद्र  ने  इसको
 एक  बनाया  भौर  यह  एक  रहेगा  3  जून  के  प्रस्ताव  को
 मान  लेने  से,  मुझे  भ्रफसोस  के  साथ  कहना  पड़ता  है  कि

 इमारे  देश  का  कुछ  हिस्सा  हमसे  भ्रलग  हो  गया  ।  फिर  भी
 झाखिर  में  मैं  कहना  चाहता  हूं  कि  हमें  यकीन  है  कि  दो
 राष्ट्र  का  सिद्धांत  प्रमान््य  हो  जायेगा  परिस्थिति  बदलने
 पर  दो  राष्ट्र  का  सिद्धांत  किसने  माना  ?  क्यों  माना  ?
 वो  राष्ट्र  के  सिद्धांस  को  मात  कर  ही  बटवारा  हुआ  |
 इसको  नयों  माना  ?  क्या  बह  जहमियत  प्राज  अपने  मुल्क
 है  कुछ  लोगों  में  है  या  नहीं  है  ?  यह  मेरा  दूसरा  सवाल
 है।  झ्गर  बहू  जहूनियत  हैं  तो  सबसे  बड़ी  जिम्मेदारी
 उस  तबके  की  है  जिसका

 दा
 मत  है।  मेरा  भ्रपना  मत

 डिक्लेयड्ड  है  कि  वह  हिन्दू  हिन्दू  है  बशरलेंकि  उसके  जिन्दा
 रहते,  भ्गर  एक  मु्ंलभान  की  जिन्दगी  जोखिम  में  पड़े
 तो  वह  भ्पनी  जिन्दगी  को  जोखिम  में  हालकर  उस
 मुसलमान  की  जिन्दगी  को  बचा  ले  ।  तभी  वह  हिन्दू  है
 बरना  उसको

 त्
 कहलाने  का  हक  नहीं  है  t  उसी  तरह

 कै  मैं  मुसलमानों  भी  कहना  चाहता  हूं  कि  मुसलमान
 भी  हिन्दू  की  जिन्दगी  बचाने  के  लिए  प्रपनो  जिन्दगी
 को  जोश्विम  में  डालने  के  लिए  तैयार  रहें  |  क्या  हमारे
 देश  में  कभी  भी  यह  पढ़ाया  गया  है  कि  गांधी  जी  का  हत्यारा
 हिन्दू  था  भ्ौर  लियाकत  झली  का  हत्यारा  मुसलमान  था  ?
 इसको  क्यों  नहीं  पढ़ाले  ?  इसको  पढ़ाना  चाहिए  .
 प्राइम  मिनिस्टर  बोलें,  घर  मंत्री  बोलें,  स्वास्थ्य  मंत्री
 बोले  भौर  दूसरे  मंत्री  भी  बोलें  लेकिन  कोई  भी  नहीं
 बॉलिता  |  m,
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 एक  दूसरी  बात  मैं  भ्ौर  कहना  चाहता  हूं।  (व्यक्षघान  )
 झाप  हमको  हतिहास  मत  पढ़ाइये,  हमने  बहुत  पढ़ा  है  t
 72  fo  में  700  मुसलमान  मुहम्मद  बिन  कासिम  की
 रहनुमाई  में  भारत  भाये।  भगर  देश  का  बटवारा  नहीं
 होता  तो  झाज  इस  देश  में  (25-28  करोड़  मुसलमान
 होते  1  क्या  कोई  ताकत  है  जो  उनको  हटा  देगी  या  उनको
 कत्ल  कर  देगी  ?  कया  उनके  लिए  कोई  दूसरा  हिस्सा
 देगी?  वह  हिन्दू  खराब  दिमान  के  हैं  जो  कट्टते  हैं  कि
 हिन्दुस्तान  में  मुसलमानों  के  लिए  जगह  नहीं  है।  मैं  उनको
 हिन्दू  नहीं  मानता  1  हिन्दू  की  परिभाषा  यह  है  कि  जो
 दुष्टों  का  हनन  करे  वह  हिन्दू  है।  इसी  प्रकार  से  जो
 सलामत  का  भ्रलमबरदार  है  वह  मुसलमान  है  1  हिन्दू
 का  भी  वही  श्र्थ  है  जो  मुसलमान  का  है।  इसलिए
 दोनों  एक  हो  जायें  प्रौर  कायदे  से  भाई-भाई  बनकर
 काम  करें  |  यह  कहना  मुझे  बड़ा  खटकता  है  भौर  मुझे
 झफसोस  है.  .

 ओर  शरद  यादव  (जबलपुर)  :  इतिहास  की  बात
 बतलाहये  |

 झी  राज  नारायण  :  i3i8  fray  में  तैमूर  लूंग
 ने  हिन्दुस्तान  पर  स्झ्राक्रमण  किया,  उस  समय  यहां  तुगलक
 वंश  का  राज  था,  दिल्ली  की  गही  पर  मुसलमान  चा
 लेकिन  एक  बाहर  के  लुटेरे  हमलावर  ते,  जा  खुद  _मुसल-
 मान  था,  हमला  किया  और  उस  में  5  लाख  जानें  गई,
 जिन  में  3  लाख  मुसलमान  थे  भ्रौर  2  लाख  हिन्दू  थे  -

 526  में  बावर  का  ह  मला  हुआ्ला,  उस  समय  दिल्ली
 की  गही  पर  इब्नाहीम  लोधी  था  ।

 ]739  में  नादिर  शाह  ने  हमला  किया,  उस  समय
 दिल्ली  की  गही  पर  मुगल  बादशाह  रंगीला  था
 महम्मदशाह  उस  लड़ाई  में  ढाई  लाख  लोग  मारे  गए,  जिन
 में  डेढ़  लाखमुसलमान  ये  झौर  एक  लाख  हिन्दू  थ्रे

 इस  लिये  भारत  वर्ष  के  भ्रन्दर  हिन्दु  प्लौर  मुसलमानों
 में  कोई  फर्क  न  करो,  फर्क  करो  तो  देसी  और  विदेशी
 का  फर्क  करो  |  जैसे  हः०  जाकिर  हुसैन  साहब  हमारे

 हुद
 हमारे  पूर्वज  थे,  बड़ें  थे,  मगर  प्रेसिडेन्ट  प्रयूब
 था ।

 एक  सासनभोय  सदस्य  :  कहां  था  ?

 और  राजनारायण  :  पाकिस्तान  में  था।  जब  तक
 भारत  झौर  पाकिस्ताम  एक  नहीं  हैं,  उस  का  कोई  कस्फेड़े-
 शम  नहीं  है,  तब  तक  पाकिस्तान  एक  प्रलग  राष्ट्र  है,
 लेकिन यवि  दोसों  एक  हो  जाये,  तो  फिर  उन  के  लोग  भी
 हमारे  पुरखे  हो  जायेगे  1  इसलिए  मैं  कहता  हूँ--फर्श
 करो  तो  देसी  भौर  विदेशी  का  करों  ।  एक
 में  रहने  वाले  हिन्दू  प्ौर  मुसलमा्ों  का  फर्क  करते  धाले
 सब  से  बड़े  देश  के  शत्रु  हैं,  उतकों  दुश्मन  ato  मांगा
 जाना  भाहिए

 इसलिये  मैं  कहता  हूं  ,  ज्षरा  समझ  लो  /  या
 नें  हिस्यू  पर  हमला  नहीं  किया  ?  क्या  रामायण
 में  हमला  नहीं

 फ्क्
 १

 त्  ्र  तह बेगभों में  ty  नहीं  लड़ों  क्या  महाभारत
 हिल्तू-हिस्दू की  लड़ाई  नहीं  थी  ?  इसलिये में

 कह
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 ie
 झौर  मुसलमानों  में  झगड़ा  पैदा  मत  करो,

 पि  झौर
 गुलू

 को  एक  जगह  बैंठाभो  औौर  प्रेम से  एक  साथ  ले  कर  चलो  v  एक  दूसरे  पर  दोषारोपण
 से  काम  नहीं  चलेगा,  इससे  कुछ  फायदा  नहीं  होगा,
 जो  हुआ,  वह  हुआ,  झागे  के  लिये  सोचो

 nt
 मैं  श्राप  को  एक  चीज़  पढ़  कर  सुनाता  हुं--नाम

 नहीं  लूंगा--
 ०  बात  therefore  the  Hindu

 society  was  equanted  and  I  ce-tainly
 identify  it  with  the  nation.”

 झगर  यह  थूबोरी  कोई  मानता  है,  तो  क्या  वह  हिन्दू  और

 मुसतमानों
 से  मुहब्बत  करेगा,  हिन्दू  और  मुसलमानों

 एक  जगह  रखेगा,  हिन्दू  भौर  मुसलमानों  को  एक
 राष्ट्रीयता  देगा  ?  इसलिये  मूल  को  पकड़ो,  जड़  को
 पकड़ो,  जड़  को  तो  पकड़ते  नहीं  हो,  पत्ता  हिलाते  दोड़ते
 हो,  इस  से  कोई  फायदा  नहीं  है।  में  बड़े  भ्रदव  के  साथ
 भ्रपोल  करना  चाहता  हूं--भपने  से  कि  हम  को  सब  से
 बड़ा  दोषी  पश्रपने  को  मानना  चाहिये  t  प्रल्ीगढ़  में
 हम  ने  क्या  व्यवस्था  की  ?  क्या  इस  से  पहले  इतने  दिनों
 तक  करफूयू  किसी  भी  जिले  में  था  ?  मुझे  कोई  बतला
 दे--कहां  था  ?  कहीं  भी  इतने  दिनों  तक  करफूयू  नहीं
 बा--में  पूरी  हिस्द्री  को  जानता  हूं  ।

 जब  इन्दिरा  जी  बोल  रही  थीं,  मुझे  हंसी  भ्रा  रही
 थी।  मैं  उन  को  क्या  फहूं,  मैं  उन  को  जबाब  नहीं  देना
 चाहता,  लेकिन  सारी  खुराफ़ात॑  तो  कांग्रेस  सरकार  की  है।
 जब  हम  प्रपनी  गलतियों  को  नहीं  छिपाते  हैं,  तो  इन्दिरा
 जी  झौर  कांग्रेस  के  भाइयों  को  गलतियों  को  भी  नहीं
 छिपायेंगे,  क्योंकि  यदि  उन  की  गलतियों  को  नहों  पकड़ें गे

 तो  हम  अपने  को
 शुद्ध

 नहीं  कर  पायेंगे  ।  पिछले  30
 वर्षों  में  क्या

 हुमा
 1952  %  चुनाव  के  पहले  95

 में  प्रलोगढ़  में  हिन्दू  प्रौर  मुसलमानों  के  बीच  झगड़ा
 कराया  गया।  i957%  चुनाव  के पहले  956  मे
 प्रलीगढ़  में  हिन्दू  भौर  मुसलमानों  के  बीच  दंगा  कराया
 गया।  1962  %  चुनाव  के  पहले.  भलीगढ़  में  हिन्दू  भौर
 मुसलमानों  के  बीच  दंगा  कराया  गया।  i96.  #
 2  प्रक्यूवर  को  जब  पं0  जवाहर  लाल  नेहरू  नशनल
 इन्टीग्रेशन  डे  मना  रहे  थे,  उस  समय  सरकार  की
 प्रोर  से  अलीगढ़  में  हिस्दू  भौर  मुसलमानों  के  बीच
 भगड़ा  कराया  जा  रहा  था।  क्या  करते  हैं--  चुनाव में  मुसलमानों  के  बोच  मुसलमानों  की  वोट  हासिल  करने
 के  लिये

 पूल
 को  कहते  हैं कि  मस्जिद  की  दो  इंटें  निकाल

 दो,  दो  हंटें  मिकाल  देने  से  झगड़ा  हो  जायमा,  उस
 बाद  कुछ  अपर-गट्टू  मुसलमानों  को  बुला  कर  कहेंगे कि  यह  पैसा  लो  और  जा  कर  उस  को  ठीक  करा  दो  झौर

 फ़िर  के  बीच  में  जा  कर  यहे  कहो  कि  यहं
 कांग्रेस  पार्टी  ही  है  जो  मुसलमानों  की  रक्षा  कर  रही
 है।  एक  ऐसी  स्थिति  कां्रेस  से  पैदा  कर  दी  जिससे
 हालात  कब  से  बदतर  होते  चले  गए  भौर  होते  चले  जा
 रहे  है,  लेकिव  जनता  पार्टी  की  बुनियाद  गैर-कांग्रेसवाद
 है।  गैर-कांग्रेसबाद  में  धंगा  हिम्मू  भौर  मुसलमान  का

 ड्  शैद
 नहीं  भाहिये  ।  यह  हमारे  लिए  एक  कलंक

 बात  है!  शर्त  की  बात  है,  लण्जा  की  बात  है,  हमे.
 रेप  मरता  चोहिये  न  कि  हम  छाती  फुला  कर  कहें  भौर
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 दोष  लगाएं  t  यह  बिल्कुल  गलत  बात  है  t  घर  मंत्री
 बैठे  हुए  हैं--

 एक  भामनोथ  सदस्य  :  गृह  मंत्री  1

 आओ  राज  नारायण  :  गृह  से  घर  बड़ा  होता  है  भौर
 देशी  भो  है,  भारतीय  शब्द  भी  है  |  घर  मंत्री  जी  को
 ग्राप  पूछें  कि  यह  गए  थे  भ्रजीगढ़  ?  यह  कहा  जा  रहा  है
 कि  इंदिरा  गांधी  जी  से  पूछा  जाए।  मैं  उन  से  बोलना.
 नहीं  थाहता  था  मैं  उनको  टोकना  नहीं  चाहता  था
 क्योंकि  उनकी  चिकमंगलूर  से  जीत  जाने  के  बाद  यह
 पहली  स्पीच  थी  ।  वह  कहती हैं  कि  मैं  भ्रलीगढ़  रेलवे स्टेशन  पर  रुकी  थी  प्रौर  वहां  पर  सब  से  मैंने  मुलाकात की  थी  t  उनको  शर्म  झानी  चाहिये  |  वह  वहां  पर  रुकी
 क्यों  थीं  ?  उस  मुहल्ले  में  क्यों  नहीं  गई  जहां  दंगा  हुप्ा
 था  ?  उन  लोगों  से  क्यों  नहीं  पूछा  जहां  पर  लोगों  पर
 झाफत  झाई  थी,  मुसीबत  भाई  थी  t  उन  से  पूछा  होता,
 बहां  गई  होतीं  सब  उनको  पता  चलता  कि  कितनी  बड़ी
 मुसीबत  उन  लोगों  पर  भाई  ।  इस  मुसीबत  में  इंदिरा
 जी  का  हाथ  था,  यह  में  प्राज  कहने  के  लिए  तैयार  हूं
 कलैक्टर  को  सब  से  पहले  किस  ने  घेरा  ?  इंदिरा  गांधी
 के  दो  दाई  सौ  यूवा  कांग्रेसियों  ने,  चीनी  प्रसाद  लज्जत  t
 युवा  कांग्रेस  के  लोगों  ने  t  उन्होंने  उनको  घेर  कर  सब  से
 पहले  यह  मांग  की  कि  हमारे  जो  लोग  गिरफ्तार  हैं  उनको
 छोड़ो  ।  सारी  खराफात  की  जड़,  झगड़े  को  जड़  उन्होंने
 शुरू  कर  दी  t  में  उनको  कहना  चाहता  हूं  कि  प्रपनी
 चीज  को  दूसरी  तरह  से  लपेटने  से  कोई  लाभ  नहीं  है  |
 झगर  इस  में  भ्रौर  श्रार  एस  एस  का  भी  हाथ  है  तो  उसको
 भी  देख  लिया  जाना  चाहिये  t  भार  एस  एस  से  हमारा
 गठबंधन  नहीं  है  हमारी  जनता  पार्टी  में  श्रार  एस  एस
 नहीं  है  शार  एस  एस  एक  कल्चरन  प्रार्गनाइजेशन
 है,  सांस्कृतिक  संगठन  है,  सांस्कृतिक  क्रान्ति  कर  रहा
 है  ।  उसको  सांस्कृतिक  क्रान्ति  करने  दो  t  हमारी
 जनता  पार्टी  में  है,  वी  ऐल  डी,  संगठन  कांग्रेस,  जन  संघ
 स्वतंत्ञ  पार्टी  वगैरा  बगैरा  t  सोशलिस्ट  पार्दी  भी  है।
 सी  एफ  डी  बाद  में  झाई  है  प्रौर  बह  भी  जनता  पार्टी
 में  है।  व,  जनता  पार्टी  के  बनने  के  बाद  प्रस्तित्व  थे  भाई
 वह  भी  हमारी  पार्टी  में  है।  क्यों  प्लार  एस  ऐस  का  नाम
 लेते  हो  t  प्रारःरूम  एस  जनता  पार्टी  में  नहीं  है।  मेरा
 कहना  यह  है  कि  हर

 है
 को  राम  और  कृष्ण  की

 इज्जत  करनी  चाहिये  भौर  हर  हिन्दू  को  पैगम्बर  की  इज्जत
 करनी  भाहिये,  हर  हिन्दू  को  ईद  पर  खुशी  मनानी  चाहियें

 झौर  हर  मुसलमान  को  होली  भौर  दशहरे  पर  खुशी
 मनानी  चाहिये  ।  उसी  तरह  से  हिन्दू  भौर  मुसलमानों  को
 मिल  कर  रहना  चाहिये  ।  पहले  जब  डा0  राम  मनोहर

 लोहिया  जिन्दा  थे  तो  राखी  बांधा  करते  थे  ।  बड़े  बड़े
 जएम  करते  थे  ।  हिन्दू  जाते  थे  भ्ौर  मुसलमानों  की

 रक्षा  के  लिए  राखी  बांधा  करते  थे  पौर
 शल्

 हिन्दुष्ों
 की  रक्षा की  राखी  बांधा  करते.  थें  कहते थे  कि

 मेरे  जीते  जी  तुम्हारी  जिन्दगी  भौर  इज्जत  पर  कोई
 खतरा  नहीं  प्राएणा  |  यह  विष्वास  धाज  हिल्हुप्नों  को
 मुसलमानों  को  देना  चाहिये  क्योंकि  हिन्दू  वहुमत  में  है  v
 इसलिए  उनकी  ज्यादा  जिम्मेदारी  हैं।  उन्तको  तादाद
 ज्यादा  है।  मे  भ्रपती  जिम्मेदारी  को  समझें  भ्ौर  समझ
 करें  जो  मथास्थिति  उसकी  कोशिश  करें  कि  वह
 बनी  रहे  मह  जो  बेकार  का  दिमाग  का  कोढ़  हैं  इसको

 निकाल  देना  च्राहिए।  गीता  भुसलम  पढ़ें,  उपनिषद्
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 मुसलमान  पढ़ें,  कुरान  हिन्दू  पढ़ें  मैं  दो  चीज़ें  कह  रहा
 था  कि  भागवत  पड़ी  ।  उनमें  लिक्षा  है  फि--

 ““बाबद्ध्रीएद  जढरेन,  तावत  स्वयं  देहिनाम्"
 भागवत  कहती  है  कि  मनृष्य  की  जठराग्नि  को  तृप्ति

 के  लिये  जितनों  आवश्यकता  है  वही  तुम्हारा  स्व  है  t
 ग्रगर  उससे  ज्यादा  रखता  है  तो  वह  चार  है  श्रौर  उसको
 बही  सजा  हो  जो  चोर  को  होती  है  |  भौर  पैगम्बर
 मे  क्या  कहा  है  कि  “ऐ  इन्सान  तू  अपने  दीन  पर  चल,

 तेरा  कोई  पड़ोसी  भी  भूखा  न  रहे,  भ्पने  पास  खाने  से
 ज़्यादा  प्रनाज  से  रख  ।  दोनों  का  मतलब  एक  ही  है  1
 शराब  छूता  मुसलम्तानों  के  लिये  हराम  है  मैं  तो
 इसीलिये  मुसलमानों  से  पूछता  हुं  कि  अंग्रेजी  राज्य  में
 उत्तर  प्रदेश  में  तीन  लाख  गैलन  शराब  बनतों  थी  झौर
 इन्दिरा  गांधी  जी  के  राज्य  में  20  लाख  गैलन  बनने
 लगी  ऐसा  क्यों  ?  एक  झ्ाध  घंटे  की  बहस  से  इस  पर

 'कुछ  नहीं  होगा,  भ्रौर  मान्यवर,  चूंकि  श्राप  भी  घंटी
 बजा  रहे  हैं  इसलिये  मैं  प्रधिक  न  कह  कर  प्रापका  शक्र-

 दुरुह
 कि  कम  से  कम  झापने  हमें  बला तो  लिया  यद्यपि

 ऐंड  मैं  बुलाया  ।

 की  ढौ०  जी०  गवई  (बुलड़ाता)  :  उपाध्यक्ष
 महोंदय,  साम्प्रदायिक  दंगों  के  बारे  में  बोलने  का  जो
 आपने  भ्रवसर  दिया  है  इसके  लिये  मैं  प्रापका  भ्राभारी
 हूं  ।  कल  से  मैं  सुत  रहा  हूं  कि  जनता  पार्टी  वाले  कांग्रेस
 वार्टी  पर  प्रारोप  करते  हैं  कि  जो  दंगे  होते  हैं  साम्प्रदायिक
 यह  कांग्रेस  की  तरफ़  से  होते  हैं  और  उधर  के  लोग  जब
 बोलते  हैं  तो  वह  कहते  हैं  कि  भ्रार०एस०  एस०  की  तरफ
 से  जनसंधियों  की  तरफ  से,  जनता  पार्टी  की  तरफ  से  दंगे
 होते  हूँ  ।  तो  मैं  हन  दोनों  बातों  को  बेकार  मानता  हूं,

 इसमें  कोई  अर्थ  नहों  है  कि  एक  दूसरे पर  कीचड़  उछाली जाय।  झापका  तो  खेल  हों  जाता  है  लेकिन  मुर्गे  की  जान
 जाती  है  गौर  खाने  वाले  को  मजा  भाता  है  ।  दोनों
 पार्टियां  अल्पसंख्यकों  को  मूर्गा  बना  रही  हैं,  यह  ठीक
 नहीं  है  ।

 में  इस  समस्या  की  बुनियाद  की  तरफ  जाना
 आाहता  हूं  L  क्या  श्राज  ही  इस  देश  में  साम्प्रदायिक
 बंगे  हो  रहे  है?  नहीं।  कांग्रेस  के  समय  में  भी
 हुए  भौर  जनता  पारी  जब  सत्ता  में  आयी  तब  भी
 साम्प्रदायिक  दंगे  हो  रहे  हैं।  के  किसी  धर्म  पर
 लांछन  नहीं  लगाऊंगा,  लेकिन  यह  जो  दंगे  हो
 रह  हैं  इसका  कारण  हजारों  साल  से  अली  श्र
 रही  धर्म  मीति  है।  इस  देश  के  ओ प्रन्थ  थे,
 अमुस्भुति  है,  जैसा  राज  नारायण  जी  ने  उदाहरण
 दिया  गीता  न,  कुरान  ने  यह  कहां  है,  लेकिन
 मैं  कहता  हूं  कि  यह  संस्कृति  जो  है  जिसमें  श्र
 अड़ा  है  उसी  से  मस॒ुषब्य  जीवन  का  अधोपलग
 होता  है  और  देश  के  जीवन  का  भी  प्रघो-
 पतन  होता  है  t  भगर  हम  इस  देश  में  प्रजा-
 तांग्िक  प्रणाली  को  जीवित  रखना  चाहते  हैं,
 झसमर  हम  हस  देश  का  स्वाभिमान  बढ़ाना  चाहते

 हे
 सो  फिर  इस.  देश  के  शरीर  में  जो  रोग  शौर

 हैं,  उनका  सही  तरीके  से  ढायगमोसिस
 और  इनबेस्ट्रीगेशन  होना  चाहिए।  इसमें  प्रान्तीयता,
 भाषाबःद  भर  जात-पांत  की  बीमारियां  हैं।  हम
 यहां  एक  हिन्दू  राष्ट्र  बनायेंगे,  यहं  कहने की  भी
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 एक  बीमारी  है।  इन  सब  बंमारियों  छे  इस  देश
 का  शरोर  छिन्र-भिन्न  हो  गया  है  भौर  हमें  डर
 है  कि  न  मालूम  इस  देश  छे  शरीर  का  कब  ध्ंत
 हो  जायेगा  [

 में  कहना  चाहता  हूं  कि  इस  देश  में  60
 करोड़  हिन्दू,  मुसलमान,  ईसाई,  क्रिश्चियन,  बोड़
 झौर  हरिजन  वगैरह  हैं।  हिन्दू  राष्ट्र  का  नारा
 लगाने  वालों  को  म  बलाना  चाहता  हूं  कि  इस
 60  करोड़  में  से  7  करोड़  हरिजन,  बौद्ध  और
 झादिवासी  हैं,  जिन  पर  प्राज  भी  प्रन्याय  भौर
 झत्याचार  हो  रहा  है,  करीब  7  करोड़  मुसलमान
 हैं,  6  करोड़  ईमाई  हैं  --मेरे  प्रांकड़ें  गलत  भी
 हो  सकते  हैं--  2  करोड़  पारसी  वगैरह  हैं,  3
 करोड़  जैनों  हैं  और  4  करोह  बोहरा  समाज
 के  लोग  हैं।  ये  सब  मिला  कर  लशभग  40
 करोड़  है  |  तो  हिन्दू  कितने  रह  गये  ?--20
 करोड़  हिन्दू  रह  गये  तो  20  करोड़  लोगों  को
 हिन्दू  राष्ट्र  को  बात  कहने  का  क्या  पश्रधिकार  है  ?
 वे  तो  माइतारिटी  में  है।  उन्हें  यह  कहने  का  कोई
 राइट  नहीं  है  कि  हम  हिन्दू  राष्ट्र  बनायेंगे।

 अलीगढ़  में  मुसलमानों  के  धर  जलाये  गये,
 उन्हें  जान  से  मारा  गया,  छोटे  छोटे-बच्चों  को
 मारा  गया।  मैं  परसों  वहां  हों  कर  प्राया  हैं.
 मैं  ने  वहां  के  सारे  दंगाग्रस्त  क्षेत्रों  को  देखा  हैँ  |
 यह  केमल  प्रलीगढ़  में  ही  महीं  हुआ  है।  यह  सारे
 वेश  में  होता  है--महाराप्ट्र,  उत्तर  प्रदेश  शौर
 मध्य  प्रवेश  में  होता  है।

 यह  होता  क्यों  है?  क्या  मुसलमानों  के  गीता
 से  यह  कम  हो  जायेगा?  क्या  हिम्दुप्तों  के

 कुरान  पढ़ने  सें  यह  कम  हो  जायेगा  ?  क्या  बकरी
 मठन  काने  लगेगी  झौर  शेर  घास  छाने  लगेगा?
 क्री  राज  नारायण  कैसी  बात  कहते  ह--बह  शेर
 को  कहते  हैं  कि  भास  खाबों  प्रौर  बकरी  को
 कहते  हैं  कि  मटन  खान्ो ।  उन्होंने  कहा हू.  कि

 ।  इस  देश  के  लिए  यह
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 बहू  बाय  तो  नहीं  पीते,  प्रगर  किसी  .हरिजन
 ने  बुलाया  चाय  पीने  को  तो  बोलते  हैं  कि  नहीं,
 बाय  तो  हम  नहीं  बीने  लेकिन  बहू  गन्दी
 शराब  गिराएगा  गुड़  से,  महुवे  से  प्रौर  प्रपनो  झोपड़ी
 में  रखेगा  तो  ये  लोग  जाते  है  भौर  बोलते  हैंकि
 माई,  तेरे  पास  शराब  है  क्या?  वह  बोखता  है
 के  है,  बड़ी  भ्रच्छी  है।  पूछते
 बह  कहता  है  कि  बहुत
 ह:  लेने को  कुछ  है?  वह बोलता  है,  मेरे  यहां
 रे  कोई  बेन  नहीं  है,  बहू  संडास  जाने  का  दिन
 गट  रखा है।  तो  उन्हें  संडास  जाने  के  टिन  पाठ
 में  लेकर  टेस्ट  करने  में  कोई  डर  नहीं  लगता  है  t

 जाति  पांति  धर्म  कछ  उस  समय उन्हें  याद,नहों प्राता  है।  मैं  कहता  हूं कि  ल  ह््घ  नहीं  चलता,
 चाय  नहीं  चलतो  तो  गन्दी  शराब  शभ्ौर  यह  भी
 संडास  जाने  के  टिन  पाट  में  चलती  है?  तो  यह  जो
 सग्गइकोलाजिकस  डिप्रेशन  तुम्हारे  भन्दर है  वह  निकाल
 देना  चाहिए  शौर  यह  भावना  लाती  भाहिए  कि
 हम  सारे  एक  हैं,  हम  हिन्दुस्तानी  हैं।

 भ्ब  झलीगढ़  की  तरफ  मैं आता हूं ।  प्रभी
 प्रलोगढ़  के  एम०  पी०  ने  भी  सारा  मामला  बता
 दिया  ।  बह  ८ंडत  साहब  की  तरफ  से  बिगड़  गया।
 लेकिन  मैं  यह  कहता  हूं  कि  वहां  एक  भन्द्रा  टाकीज
 हैं,  चन्द्र  नाम  के  भ्रावमी  की  जो  भ्रनएथोराइज्ड  है।.
 उसको  कोई  परमिशन  नहीं  मिली  है  उसको  बनाने
 के  लिए।  लोगों  ने  कम्प्लेंट  की कि यह  भनएथोराइज्ड
 बन  रहा  है।  वहां  मोहमडइ़त  की  भर
 हरिजन  बरौरह  की  जगह  है।  सरकार ने  कोई.

 उस  की  सुनवाई  नहीं  की।  बहु  खब्षस्त  &
 पि

 ड  ह  का
 है।

 पर
 मोरार  जी  भाई  ते

 है,  इस  को  तोड़  वेता  चाहिए।  लेकित  किसी मे
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 सदस्य  हैं,  उनके  हीं  22  ' हॉरीय  ों  एंक  ट्रक भर कर  झ्रादभी  'शाएं  गए  झौर  लाठियाँ  लायी  गईं।
 उन्होंने  जा  कर  राठी  जी  के

 कहा  आता  जाना  और:
 खाता  .

 सरकार  में  ऐसी  लाचारी  बतायी.  gy...  (ewer)
 बागला  को  हटाया,  आगला  का तो  ट्रांसफर  कर
 दिया।  प्रधान  मंत्री  भी  बोले  कि  यह  बात  कलंक-
 पूर्ण  है,  लज्जास्पव  है,  इस  का  साल्यूशन  होगा
 चाहिए,  विचार  होता  चाहिए,  लेकिन  आप  चुप
 क्यों  बैठे  रहे?  इसलिए  बहू  गाना  याद  .झाता
 है,  सदन  वालों  से  यह  कहने  का  झवसर  झा  यया  है
 हमारी  किस्मत  में  कि  क्या  करूं  मां,  सुझे  बुड्ढा
 मिल  गया।  हमारे  प्रधान  मंत्री  की  बहुत  उक्त
 हो  गई  है  (भ्यवधान)

 में  सिकन्दर  बढत  साहब  से  पूछना
 फ़्ड्ड कि  वह  प्रलीगढ़  जा  कर  भाए  क्या  ?  अभी

 इतमी  बड़ी  तकरीर  की  उर्दू  में  लेकिन  वह  अ्रलोगढ़  हो  कर
 झाएं.  कया,  भपने  मुसलमान  भाइयों  से  पूछा  क्या  कि
 क्या  हो  गया  था ?  (व्यवधान)

 उपाध्यक्ष  महोदय,  मैं  यह  कहना  चाहता
 हूं  कि  इस  झगड़े  से  बचते  के  लिए,  इस  साम्प्रदायिक
 दंगों.  .से  बचने  के  लिए  राष्ट्रीय  एकता,  राष्ट्रीय
 प्रेम,  देश  की  झखण्डता  की  भावना  का  होना  तथा
 प्रयातांतिक  प्रभाली  का  सजबूत  होता  झावश्यक
 है।  इस  देश  के  सारे  मुसलमान,  सिख,

 इस  देश  का  -नाम

 पर  किसी  कार  का  कोई  जुल्म न  करे।
 बरी  आपके  हारा  सभी  से  प्रार्यना  है  ।

 करता
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 अंग्रेज़ों  के  काल  से  चल  पड़े  हैं,  कांग्रेस  के  ज़माने
 सें  भी  चलते  रहे  और  ग्रभी  जनता  पार्टी  के
 जमाने  में  भी  रुके  नहीं  हैं।  हमें  देखना  होगा  कि
 हिन्दुस्तान  में  कभी  दंगा  होने  ही  ते  पाये।  इनसान
 इनसानव  पर  हमला  करे--न्यह  इनसानियत  पर  कलंक
 है,  यह  असभ्यता  का  लक्षण  है  और  इसको  मिटाये'
 बिना  संतोष  कर  लेता  झखंता  है।

 इसीलिए  में  कुछ  बातें  आपके  सामने  रखना
 चाहता  हूं।  जो  दंगे  होते  आा  रहे  हैं  उन  दशा
 को  रोकने  का  काम  सरकार  का  माना  जाता  रहा
 झौर  सरकार  पुलिस के द्वारा  दंगों  को  रोकती  आई
 है--फिर  चाहे  वह  पी०  ए०  सी०  हो,  सी०  आ्रार०्  पी ०
 हो  या  प्राविशियल  पुलिसहों।  हो  सकता  कि
 दंगों  को  तात्कालिक  रोकने  का  काम  पुलिस क ेद्वारा
 क्र  लें  लेकिन  दंगे  कभी  मत  होने  पायें---  इसका
 इंतजाम  पुलिस  नहीं  कर  सकती  है।  इसका
 इंतजाम  हम  लोगों  को  करना  होगा  जो  कि  इस  सदन
 में  बैठे  हुए  हैं।  हम  यहां  पर  एक  एक  मिनट  जो
 बोलते  है  उस  पर  कितना  खर्चा  होता  है  और  बह
 खर्चा  गरीब  लोगों  से  कस  के  रूप  में  श्राता  है  ।
 हम  65  करोड़  लोगों  के  प्रतिनिधि  यहां  पर  हैं,
 हम  किसी  मजह॒ब  के  हों,  किसी  पार्टी  के  हों---
 इस  नाते  इस  दंगे  के  मसले  को  मत  देखें  ।  इस
 नाते  हम  इस  मसले  को  देखें  कि  हम  हिन्दुस्तान  के
 बाशिन्दे  हैं.  इस  देश  के  नागरिक  हैं  और  हम
 सभी  मिल  कर  इस  देश  से  इस  कलंक  को  कर
 छोड़ेंगे।  यह  कैसे  होगा  ?  यह  मिंट  सकता  है
 लेकिन  पुलिस  के  द्वारा  नहीं  और  प्यूनिटिव  टैक्स  के
 द्वारा  भी  नहों।  एक  अफसर  को  गलत  कहा,
 दूसरे  अफसर  को  ठोक  कहा--इससे  भी  यह  कलंक
 नहीं  मिटेगा  ।  यह  कलंक  मिट  सकती  है  अगर
 श्राप  और  हम  सभी  मिल  कर  काम  करें  तो।
 लेकिन  अभी  तक  वह  हुआ  नहीं  ।  एक  दूसरे  पर
 दोष  दिया  जाता  है  लेकित  एक  दूसरे  को  गाली
 देने  से  यह  दंग्रे  मिटेंगे  नहीं।  इन  दंगों  के  शिकार
 होते  हैं  गरीब  लोग  जिनके  पास  कुछ  नहीं  होता
 है  ।  में  आप  सभी  से  प्रार्थना  करता  हूं  जैसे
 में  हूं,  मेंते  अपना  तरीका  रचनात्मक  ढंग  से  काम
 करने  का  अपनाया  हुआ  है।  इस  वक्त  मोहरम
 का  सिलसिला  चल  रहा  है,  जेसे  ही  यह खत्म  होगा,
 मैं  खुद  अलीगढ़  जा  कर  जिन  गरीबों  के  घर  बरबाद
 हुए  हैँ,  जिन  गरीबों  की  दुकातें  बरबाद  हो  गई
 वहां  के  ही  लोगों  से  पैसा  और  चन्दा  इकट्ठा  कर  के,
 उन  के  घर  बनवाऊंगा,  उन  की  दुकानें  ठीक  कराने  का
 काम  करूंगा  \  जो  भी  भाई  आना  चाहते  हैँ,  वह
 मेरे  साथ  आयें,  चाहे  कांग्रेस  के  हों  कम्यनिस्ट  हों.
 हिन्दू  हों,  मुसलमान  हों,  ईसाई  हों,  हम  में  कोई
 फर्क  नहीं  है,  हम  सब  एक  हैं,  ।  हम  कोई  भी
 हों,  असल  में  हम  सब  एक  हैं,  एक  खानदान  के  हैं,
 इस  हिन्दुस्तान  के  हैं,  इस  के  लिए  ही  जीना  .  है,
 इसके  लिए  ही  मरता  है  और  अगर  हिन्दुस्तान
 में  इन्सानियत  की  कोई  मुखालफत  करता  है
 उस  को  कलंक  मान  कर  उसे  समझा  बुझा  कर  ठीक
 करेंगे  ।

 आज  बहुत  सी  बातों  को  दोष  दिया  जा  रहा
 है--ग्रार०  एस०  एस०  का  नाम  लिया  जा  रहा
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 है,  लेकिन  मैं  इस  बात  पर  ज़ोर  देना
 चाहत

 ;
 ये  दंगे  होते  क्यों  हैं  ?  हम  को  पता  है  विधान
 निर्माताओं  ले  हम  को  ऐसा  संविधान  दिया  जिस  में
 बालिग  मताधिकार  मिला  है,  हर  एक,  पढ़ा  हो  या

 “पढ़ा  हो,  लेकिन  27  साल  या  उससे  ज्यादा
 उम्र  का  देर  एक  सर्दे  और  औरत  मतदाता  हैं

 एक  माननीय  सदस्य  :  अब  तो  उम्र  is  a a  बने  ्  द

 _.. जशाधासता' x  शायद  होने  वाली
 है।  मेरे  कहने का  तात्पय  यह  हैँ कि  हम  जो  चुन
 कर  आये  हँ--यह  कोई  नहीं  कह  सकता  है  कि  हैं
 सुसलमातों  की  बदौलत  चुन  कर  आय हूं  या  हिल्दुओओं
 को  बदोलत  चुन  कर  आया  हूं  या  ब्राह्मण  के  बाठ
 से  चुन  कर  आया  हूं  था  चमार  के  बोठ  से  चुव  कर
 आया  @--UT  भी  चुन  कर  यहां  आया  है,  सब  के
 वोटों  से  चुन  कर  ज्राया  है,  यह  हो  सकता  है  कि
 कैसी  के  कम  मिले  हों  या  किसी  के  ज्यादा  मिले  हों,

 लेकिन  हम  यहां  पर  सभी  सुमाइल्दगी  कर  रहे  हैं  b
 इसलिए  हम  को  ध्यान  रखना  होगा--इस  लोक
 सभा  में  बहस  करते  समय--कि  हम  ऐसा  निष्क
 निकालें,  हम  मिल  कर  ऐसा  रास्ता  अपन  ये  जिस
 से  अब  शआ्राग़ें  दंगे  न  हों।  जहां  कहीं  भी  दंगे  होंगे--
 हम  लोगों  को  वहांजा  कर  जो  उस  के  शिकार  होंगे
 तब  से  पहले  उन  को  बसाने  का  काम  करता  होगा

 और  वहां  के  लोगों  का  सहयोग  ले  कर,  हिल्दू-मुसल-
 मान  सब  का  सहयोग  ले

 गगा,  ऐसा  किये  बिना  ये  दंगे  नहीं  रुक  सकेंगे  ।

 शी  नानाजी

 ai t

 हमारे  राजनीतिक  लोगों  को  भी  थोड़ा  ध्याव
 रखना  होगा।  आप  देखिए---जब  एडल्ट  फ्रन्चाइज
 शेरू  हुआ  उस  के  आधार  पर  सब  से  पहले  952  %
 चुनाव  हुए।  उस  समय  आप  ने  क्या  देखा-
 उस  समय  मुसलमानों  के  गिरोह  में  एक  आतंक  पैदा
 करने  का  काम  शुरू  किग्रा  यया।  आप  उस  सत्य
 के  सारे  अखबार  निकाल  कर  देखिए--पं०  नेहरू
 से  लेकर  मामूली  से  मामूली  कग्रेसी  नेताओं  के
 बयान  देखिए--  दिखो,  मुसलमभ  तीनों,  यह  जनसंघ-
 तुम्हें  खा  जायेगा,  तुम्हें  हिन्दुस्तान  से  निकाव
 कर  बाहर  कर  देगा,  इन  से  बचो।'  क्यों  मुसलमानों  मे
 से  ऐसा  कहा  गया  ?  ईसाइयों  से  क्यों,  नहीं  हागया
 पारसियों  से  क्यों  नहीं  कहा  गया  ?  क्योंकि  म्  सल-
 मानों  का  ब्लाक-वोठ  दिखलाई  देता  था  ।  ये  लोग
 नहीं  चाहते  थे  कि  हिन्दू  और  मुसलमाव  एक  हो
 जायें,  यदि  ये  एक  हो  गये  तो  फिरकांग्रेस  की
 हुकूमत  नहीं  रहेगी,  इसी  लिए  ऐसी  फ़िजा  पैदा  करें
 की  कोशिश  की  गई।  दूसरे  को  क+  यूनल  कहना.
 और  अपने  को  सैक्यूलर  कहता,  लेकिन  काम  कहा-
 घणित  और  साम्प्रदायिक  ढंग  से  करता--बहू  सब
 से  गलत  काम  कांग्रेस  ने  30  साल  तक  किया।  सं
 पूछना  चाहता  हुं--जनसंघ  के  प्रति  मुसलमात्तों  के
 दिलों  में  डर  पैदा  करना,  हिन्दुस्तान  के  नागरिकों.
 के  दिलों  में  डर  पैदा  करना---कया  यह  ठीक  कामः
 हैं?  ,
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 हिन्द 'ही  फिर:  oe  aah  en

 के  gem  फेकिया,  क  ध  aro  Go  क्सर  के
 क  Deedee  wm)  2962  के-बाथ

 = उस  कतमथ  आर0  ‘wo  शल0  फम्कनल  नहींणा
 3905 ले  पाकिस्तान  के  माथ  सड़ाई  हुई  ft  अर्दि
 चम  आर0  एस0  रस0  के  लोग  मसलनानों  के
 feats  होते,  दो  क्या  देश  में  शास्ति  गह  सकती
 a?  उससमय  श्री  लाल  शाल्ली  भारत
 के  प्रश्यान  मंस्री  से,  उस  समय  सन््होंन,  कांग्रेस  के
 ली  मंरल  a,  झार0  एस  0एल  0  के  भोतों  डे  कह  कर
 क्स्मी  में  ट्रेफि:  पुलिस  का  काभ  VW  दिनों  तक

 झार  0  एस  0  एस  0  मे कराया.  शौर  कहीं  कोई  _गरमढ़
 नद्दी  हुई ।  उसो  अ्रकार  जब  इन्दिरा  जी  भ्रधान
 अंसी  थी  ,  उस  समय  के  यड्ध  के  समब  झार0  एम0
 एस0  के  स्थय-सेबक  अटल  बिहारी  बाजपेयी  को
 कह  कर  सेना  के  सामने  झोर  दूसरी  जगछों  पर  उनके

 आवरण  फराथे,  क्या  उस  समय  बह  कम्यनल  नहीं  था  ?

 माद  ारत  एस०  एम  कम्युनन्न  होता  सो
 जिम  समय  दिली  में  मैद्रोपोलिटन  कांउसल  में
 और  कारपोरेशन  में  जनसभ  का  बहुमत  था
 त्तो  मैं  पूछना  चाहता  हर  कि  क्या  बिन्सी  प्रकार  का
 पक्षपात  यहां  हुआ  +o  ह्राज  भोपाल  में  श्र्यात  अध्य
 बदश  मे,  राजस्थान  भे,  हिमाचल  प्रदेश  भें,  शआार०फएस  «०
 एस  के  झादमी  अ्रीफ  मिनिस्टर  है।  बढ़ां  कया  किसो
 प्रकार  के  दंगे  हो  रहे  है,  किसो  प्रकार  शुसजमामों  की
 खिलाफत  हो  रही  है  ?  यह  कह  देना  कि  ससलमानों  की
 किलाफत  होती  है  सरासर  गलत  है  +  झगयर  कही  दसा
 होता  है  श्रौर  उस  में  क्ञार  ०एस  OUR ORT ‘oT  कोई  झावली
 जामल  होता  है  तो  उस  को  फांखी  मगाझों,  कोई  भी
 विचार  न  करो  1  जो  भी  दगो  के  लिए  जिम्मेदार  हो
 उस  को  कासी  पर  लटकाझों  V  हर  दंगा  किसाद  करने
 बाला  इंसानियत  पर  कृठाराधात  करता  है  फिर  चाह
 बह  कोई  भी  क्यों  न  हो,  हमारा  बाप  भी  झगर  हो  तो
 भी  हम  इस  को  सहन  नहीं  करेंगे  ।

 मे  बूछना  चाढ़ता  हूं  कि  एक  दूसरे को  गाजी  दे  कर
 दया  इन  दंगो  को  समाप्त  किया  जा  सफता  है  ?  साम्भ-
 दामिकता  का  लिक  बोया  है  कांग्रेस  ने  पिछले  तीस
 बरस में  ।  मैं  पूछना  चाहता  हूं  कि  तीस  अरस  जें  जम
 कांग्रेस  की  केस  में  और  ज्यादातर  राज्यों
 भषी तब  जो  दम  हुए  सो  उन  के  कितमे  _ ार  छ्  Ow

 :  लोग  चिन  wt  कब्  कर  शा  दी  गई  ?  कौन

 रु
 4  रे  मारे  ?  बह  सारा  रिकाट  मौजूद  होगा  a

 काल  कर  देखित्  तब  क्तेसे  'आारोच  जाक  लगाव  |
 पह  झारोप  केबल  इसलिए  लगाए  जाते  हैं  कि  हिन्दू
 जेसजमान एक  त  हों।  जब  हम  लोग  जल  में  रहे  तो  भार
 रसएस  के  लोग  जी  बहा  रहे,मुसलिम  सजलिस  के  भोग  शी
 हो, ये  साथ  साथ,  रहते  थे,  साथ  साथ  काते

 थे,  सांध-ताथ
 थे  ,  तकलीफ  में  बीमारी में  एक  दूसरे को  सेवा  करले

 ्य  लग  गए  थे  कि
 सच

 अ्॒  में  हम  में  कोई
 शत

 नहीं है
 है  होरहे  ,  इस  मास््ते  कार  एस का  मत  शड़ा  करके  हम  क़ो  धलग  सलम  कराने  की

 ‘ot.
 है,  यह  किया  भा  रहा
 वक्  ्क  क्ार

 pi
 7  fewer

 a  इस

 कोशिश  की  भा  रही
 हदों  ी

 बेदा
 शरह  की  साजिश  को  हनिज  किसी

 े  खर्णबन  नहीं  fed
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 जाना

 ब्रकार से  कम्यनल  फीलिग  को  बढ़ावा नहीं  दिया
 जअाहिए  हर  जाति  का  संगठन  हो
 है,  हर  मजहूब  का  सगठन  हो  सकता  है  लेकिन  बह  ऐशा
 नहीं  होगा  चाहिए  कि  यूसरी  जाति  के  लिए  खतरा  बने,

 न  एक  झजहम  का  संणठन  दूसर  मजहूब के  लिए  खतरा
 अने  t  इपते  मजहब  को  भच्छा  बनाओ,  झ्पनी  जाति  को

 2

 झच्छा  अनाते  समय  बाको  सभी  समुदाय,  जाकी  सभी
 मजहबों  के  लोग  भी  खशहानी  से  रहें,  तरमकी  करते  रह
 जौर  उस  तरक्की  में  हम  बैच  इथ्मदाद  दें  सकते  हैं,  वह
 क्षराबर  सोचते  रहे,  श्स  प्रकार  का  बातावरण  देश  में
 दैदा  करने  की  जरूरत  है  यह  बराबर  सोचते  रहें  इस
 भ्रकार  का  बातावरण  देश  में  पैदा  करने  की  जरूरत  है
 एक  दूसरे  के  बारे  में  भ्रविश्ञास,  विद्वेष,  नफरत  कलामे
 का  काम  शबष्ट्र  द्रोह्  का  माम  है  और  मैं  प्ररर्शना  करता
 हैं  कि  इस  प्रकार  से  एक  दूमरे  के  खिलाफ:  नफरत  फंलामे
 के  काम  को  छोड़  देना  चाहिये  |  इस  स  भारत  का  भला
 नहीं  होगा  ।  इस  से  दगे  नहीं  रुकेंगे  हिन्दुस्तान  में  देंगे
 न  हों  इस  के  लिए  ट्स  सन  मिल  कर  काम  करें  और  बिना
 सोच  कि  मैं  हिन्दू  हुं  वा  मुसलमान  कांग्रेसी  एं  या  जनता
 पार्टी  का  हूं,  काम  करें  यह  कम्थुनिस्ट  है,  यह  को  एस
 के  का  है  इस  सब  का  रुयाल  न  कर  1  हम  सब  एक  हैं  7
 जो  मुसीबत  में  हैं  उनकी  मुसीबत  को  खत्म  करने  की  जख्रत
 है  t  इस  के  लिए  मैं  कहता  हूं  कि  मैं  प्नलीगढ़  जा  रहा  हूं,
 आझो  सेरे  साथ  चलें  हम  साथ  साथ।  एक  एक  मकान  जो
 बहां  जला  है  या  एक  एक  पर  जो  मूभीबत  झाई  है  उस
 को  दूर  करने  के  लिए  हम  सब्च  जुट  जाएं,  उस  को  फिर  से
 उसी  प्रकार  का  मकान  बना  कर  दें,  फिर  से  उसी  प्रकार
 को  दुकान  बना  कर  दे,  जो  कुछ  भी  बरबादी  उस  की
 हुई  है,  उस  को  टीक  करने  का  काम  हम  मिल  कर  कोें।
 इस  तरह  की  चीज  की  झ्राज  दंश  को  जरूरत  है  |  यह
 हवा  दे  में  खड़ी  करो  ।  सरकार  चाहे  किसी  की  हों,
 देक्क  में  दंगा  होने  का  कोई  कारण  तब  नहीं  रहेगा  इस
 प्रकार  का  निष्कर्ष  हइस  लोक  सभा  को  निकालना  चाप्तिए,
 यह  मरा  आप  सब  लोगों  से  बिनम्रा  निवेदन  है  भौर
 झन्रोध  है  1  मैं  झ्राप  को  धन्यवाद  देता  हूं  कि  धाप  ने
 मुझे  अपमे  विचार  प्रकट  करने  का  सुझबसर  प्रदान  किया  t

 ी  ओोहस्जव  शक्को  कुरेशी  (अनन्तनाग)  :  डिप्टी
 स्पीकर  साहन,  हझाज  दो  रोज  में  कम्यूनल  दगों  सौर  फसा-
 दात  पर  इस  ऐवान  में  बहस  हो  रही  है  ।  बहुत  से  मम्बरान
 ने  इस  में  हिस्सा  लिया।  बहस  खत्म  होगी  लेकिन  न  हूरि-
 जम  पर  जुल्म  खत्म  होगा  और  न  मुसलमान  पर  जुल्म
 खत्म  होगा  सौर  मह  चीज  चलती  ही  रहगी।  मैं  समझला
 हैँ  कि  हिन्दुस्तान  जो  अपने  भाप  को  फछा  से  और  संही
 मानों  में  जम्हूरी  मुल्क  कहता  है,  जम्हूरियत  दी  सब  से

 बड़ी  पहचान  भौर  परख  यह  है  कि  उस  में  माइनाटीज
 किल  हद  लक  झपने  झाप  को

 अहकूज
 ज  समझती  है  1

 अगर  भाइभारिटोज  किसी  जुल्म  में  भपने  भाप  को
 महकुज  नहीं  समझती  है  तो  मैं  समाशता  हू  कि  नहां  का
 खो  अम्हरी  निजञाम  है  उस

 के. ज
 मे  बुछ  कमी  है

 जाये  दिन  दंने  होते  हैं  1  में  देशमुख ने  जो  भंभी



 तकरीर  को  उस
 बुत

 से  इसफाक
 ह् कि  मुल्क  में  फिजा  होगी  भौर  इस  फिजा

 के  लिए  हम  सब  को  मिल  कर  काम  करना  होगा  t  लेकिन
 कल  एक  प्रोफैसर  साहब  से  यहां  तकरीर  की,  उन्होंने
 भौ  करू  शुरू  में  कहा  कि  हम  को  पार्टी  के  लेबिल  से
 ऊपर  उठ  कर  इस  मामले  पर  गौर  करना  चाहिए
 कयोंकि  मह  मामला  मुल्क  के  लिए  बहुत  भ्रहम  है  t
 उम्हों  ने  कहा  भ्रगर  फिरकेवाराना  फरसादात  में  हिन्दू
 मरता  है,  या  मुसलमान  मरता  है  तो  न  बह  हिल्यू  मरता
 है  न  मुसलमान  मरता  है  अल्कि  हकीकत  में  हिम्दुस्तानी
 मरता  है  t  सही  बात  कही  ।  लेकिन  साथ  ही  उन्होंने
 यह  भी  झिफायत  की  कि  हिन्दुस्तान  में  मुसलमानों  at
 ध्राबादो  30  प्रतिशत  बढ़  गई  झोर  उस  के  मुकाबल  में
 हिन्दुओं  की  म्ाबादी  23  प्रतिशत  बढ़ी  ।  काश  बह  यह
 कहते  कि  यह  cs  हिन्दू  बढ़ा  है,  न  मुसलमान  बढ़ा  है,
 यह  हिन्दुस्तानी  बढ़ा  है।  लेगिन  उन  का  भ्रकमद  जो  यह
 कहने  का  है  कि  यह  मुसलमानों  की  जो  आबादी  बढ़
 रही  है  वह  हिन्दुस्तान  के  लिए  खतरा  पैदा  हो  रहा  है,
 इसी  जहनियत  का  भ्राप  को  खत्म  करना  होगा,  तासाॉडी
 देशमुख  साहब  t  यह  मैं  ध्राप  के  प्रो0  विजय  कुमार  मल्होत्रा
 wo  बलराज  मधोक,  जिन््हों  ने  अभी  अश्रलोगढ़  में
 जा  कर  यह  कहा  कि  अलीगढ  क॑  दंगों  में  भलोगढ़  यूनि-
 असिटी  के  लड़कों  का  हाथ  है  जब  कि  खद  वजीरे
 झाजम  ने  और  हाउस  के  तमाम  मेम्वरान  से  इस  बात  को
 सराहा  है  कि  भ्रलीगढ़  यनिर्षासदी  के  तालितब्रइल्मों
 झौर  टीचर्स  ने  जो  ऐग्जेम्पलरी  रोल  दिखाया  है  यह
 काबिले  तारीफ  है,  हम  उस  की  तरीफ  करते  है।  लेकिन
 अफसोस  इस  बात  का  है  कि  यही  प्रो॥  वलराज  मधोंक
 झाज  कहते  हैं  कि  भ्रलीगढ़  में  पाकिस्तान  बनाया  है  t
 शायद  मैं  आज  यहां  नहीं  होता  अगर  गलोगढ़  के  चार
 ओऔल्ड-जाय  ज-शेंद  प्रब्दुल्ला,  मिर्जा  मोडम्मद  अफजल
 अंग,  सैयद  मीर  कासिम  श्ौर  गुलाम  मोहम्मद  सादिक
 जो  चारों  के  चार  अली  गढ़  में  पढ़े  हुए  है  ग्रगर  यह  फैसला
 नाही  करने  ि  करमीर  हिन्दुस्तान  का  अटूठ  पश्रंग  है
 तो  दुनिया  की  कोई  लाकत  कश्मीर  को  हिन्दुस्तान  के
 साथ  मिला  नहीं  सकती  थी  y  यह  लोग  डिस्ट्री  मे  प्रांखे
 बन्द  कर  सेते  हैँ,  ओर  इतिहास  से  भ्रांखें  बन्द  कर  के
 मुल्क  में  नफरत  फैलाते  हैं  t

 हम  यह  नहीं  कहते  कि  शयरेकट  प्रफ  हमारे  सामने
 कोई  ऐसा  मोजूद  है  जहां  पर  झ्रार0  एस  0  एस  0  के  किसी
 सामी  आदमी  को  गिरफ्तार  किया  हो  t  न  गिरफ्तार
 होने  की  जरूरत  नहीं  है।  लेकित  जो  लोगों  के  दिमागों
 में  ज़हर  भरा  जा  रहा  है  यही  वह  जहर  है  जो  ऐसे  मौकों
 पर  उभरता  है  और  मुल्क  में  दगे  फसाद  होते  हैं  ।

 आज  तक  बअहुत  से  कमीशन  बले,  रघुबर  दयाल
 कमीक्षन  बना,  झौर  माथुर  कमीशन  बना,  सब  ने  श्रपनों
 रिपोर्ट  दीं।  उस  में  भाप  देखेंगे  कि  उन  रिपोर्ट्स में  खास
 बात  यह  है  कि  एक  तो  एडमिनिस्ट्रेशन  का  फेल्योर
 और  जहां  जहां  छुरंढाजी  ई  हैं  बहां  पर  एकक््सपटंस  से
 यह  राय  दी  है  कि  यह  छुरे  लगाना  किसी  माहिर  का  कास
 है।  अब  तक  लोगों  में  छरे  चलाने  में  तरमियत  /हसिल
 महीं  की  होगी  तब  तक  इस  किस्म  की  छुरेबाजी  नही
 होगी  ।  सो  जाहिर  है  कि  जब  झाप  इस  तरह  को  बात

 a  करते  हैं,  भ्राप  FH  arco  एस0  एस0  को  शाखानों  में
 डंड्रेबाजी  प्रौर  छुरेवाजी  होती  है  तो  उस  से  बह  चीन

 Again

 Sings  ofrecemt  gag:

 का  मुकाबला  हीं  कर  सकते  a  मुझे  खुली.  है!  वानाजी
 देशभुख्ध  साहब  ते  इस  का  जिक्र  किया  t  हमर  ere  ोलाव
 अुकावस्ा  करना  चाहते  हैं,  पाकिस्तान  से  भाफजण  होतः

 है  का  मुकाबला  करना  चाहते  हैं,  कुश्ती  में  शभद
 आाप  लोगों  को  तैयार  करते  हैं  तो  वह  सही  कत  है,
 लेकिन  पाकिस्तान  का.  मुकाबशा  शाप  .छरे  से  वहीं
 कर  सकते,  ोन  का  मुकाबला  डंडे  से  तहीं  कर  सकत  .ै
 बह  ढड़े  प्रौर  छुरें  का  शो  इस्तमाल  भौर  तरबिबत  मुल्क
 में  दी  जाती  है  वह  किस  के  खिलाफ  है  ”

 बार

 झाप  मजबूर  हैं।  मेरे  सामने  एक  किताब  है  मोराश्जी
 भाई  की  जिखी  हुई  जिस  में  उन  पर  खुद  इल्जाम  लमामत
 मया.  था  कि  सह  कम्युनल  डििव्युनल  के  मामले  में,
 दबंगों  क  मामले  में  तरफदार  रहे  है।  इस  में  उन्होंने
 छुद  माना  है  ;

 “The  burden  of  the  sssue  framed
 bv  the  Commision  was  that  [  was
 a  communalist  and  that  I  supported
 the  Hindus  against  the  Mustims.”

 he  says:
 “Twas  held  suilty  for  acting  in  3

 partisun  way  on  account  of  com.
 muna  bias.”

 लेकिन  श्री  मोरारजा  देसाई  ने  अपनी  जिस्दगी  में
 यह  साबित  कर  दिया  किः  वह  सच्चे  हिन्दू  हैं,  फिकॉपरस्त
 नहीं  हैं।  ही  उइज  नाट  ए  कम्यतलिस्ट।  मैं  उन्हें  कम्युनलिस्ट
 नहों  कहता  9.  t  लेकिन  राज  उन  की  मजबरी  कया  है  ?
 बाण  बह  भ्पनी  कुर्सी  को  बचाने  के  लिए,  झपनी  स्टेविलिट्री
 को  देखे  हुए  मुल्य  की  स्टैबिलिटी  को  नहीं
 देखत  हैं.  क्योंकि  आर?  एस0  एस0  उन  की
 जमात  का  दवामी  शौर  तरफदार  है,या  उनको  मदद
 करता  है।  मैं पूछना  चाहता  e  fir  paso  ay  मोरारजों
 देसाई  भ्राज  कहां  है,  जिस  से  उस  वक्त  सौकरों  को-  तरक
 कर  दिया  था,  जब  उन  के  घर  में  उत  के  झज्ञावा
 कोई  शोर  कमाने  वाला  नहीं  था,  जब  उन  के  घर  में
 खाने  को  नहीं  था  ।  उन्हों  ने  छुद  कहा  है  कि  मैं  ने  बह्याो
 की  परवाह  नहीं  की,  खानदान  को  परवाह  नहीं  को,
 एक  उसूल  की  खातिर  नौकरी  छोड़  दी  tv  जेकित  प्राज
 उस  का  उसूल  कहाँ  गया  ।  आज  ताकत  की
 बहू  उस  जमात  को  मजबूत  कर  रहे  हैं,  जिस  के  नाम  से
 झार०  एस0  एस0  के  नाम  से-काइमौर  में  बच्चों  को

 हो  तो  कहा  जाता  है  कि  भार०  ष्स0  एसक  गमे
 मए  ;  कफ  वह  कम  से  कम  यह  सहीं  कर  सकते  हैं  कि
 जो.  इस  किस्म  की  जदूनियत फैला  रहे  हैं,  उन  को
 खत्म  कर  दें  ?  है  जड़े  हा

 communs}  riots  (Motn,.)  on
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 हिन्दू नहीं  करता  है,  बल्कि  सब  फीमेक्षन का  काम  मुखल- आन  करता  है।  काश्जीर  का  मुसलमान  झाप  से  पुकार
 कर  कहता  है  कि  मुसलमान  के  मकान  को  भाव  ते  लगाओ्नो,
 उस  को  जायदाद  को  तबाह  न  करो,  काकमीर  के  चार
 मुसलमाल  मद्भधदूर  एक  हिन्दू  यात्री  को  अ्रमरनाथ  गुफा
 में  ले  जाते  हैं  to  a  “भल्लाहू  ्रकबर',  “भ्रल्ताहू  अकबर”
 कहत  हुए  उस  को  अमरनाथ  गुफा  की  यावा  करवाते  हैं।
 ये  स्राप  को  दुहाई  देतें  हैं  कि  भाप  कम  से  कम  उन  की
 मस्जिदों  को  न  जलाईयें  ॥

 मुल्क  में  भार  ०  एस  ०  एस०  ने  तबाहों  भोर  बरबादी
 की  आओ  फ़िड़ा  पैदा  को  हुएं  है,  भ्गर  श्री  नानाजी  देशमुख
 समझते  हैंकि  ध्राज  हमें  उस  के  खिलाफ़  उठना  है,  तो
 में  हाथ  बटाने  के  लिए  तैयार  हू  लेकिन  में  बताना  चाहता
 हक  ig66  &  s969  तक  फ़सादात  में मरने  बालों
 को  तादाद  साल  में  605  के  करीब  हुआ  करती  थी  |
 ये  दंगे  होते  रहे  भोर  बेगुनाह  लोग  मरते  रहे  t  इन  दंगों
 में  महज  गरीब  लोग  ही  तबाह  धोर  बर्बाद  होते  है  ।
 लेकिन  हम  ने  देखा  कि  जब  गवनंमेंट  चाहती  हैं  कि  किसी
 किस्म  की  नान-सेन्स  बर्दाश्त  नहीं  होगी,  तो  972
 से  976  के  दरमसियान  मरने  वालों  का  ऐवरेज  गिर  कर
 60  पर  झा  गया  ।

 इसलिए  सब  से  पहली  बात  महू  है  कि  जब  एडमि-
 ।नस््ट्रेलन  यह  इरादा  कर  लें  कि  वह  इस  किस्म  के
 बर्दाइत  नहीं  करेगी,  भौर  जो  कोई  भी  इसमें  मुलब्बस
 ढोगा,  बहू  उस  के  छिलाफ  पूरी  कार्यवाही  करेगी.
 तो  ये  दंपे  बहुत  हृद  तक  कम  हो  सकते  है  1  लेकिन  खगर
 मक्संमेंट  खुद  मुत्जवमुब  हे,  यह  खुद  कमजोरी  दिखाती  है,
 तो  नतीजा  यह  होता  हैं  कि  गुडों  श्लौर  बदमाशों  को,
 जो  एसे  मौकों  पर  आगे  धाते  हैं,  मौका  मिलता  है  लूट
 करने,  झाम  लगाने,  छू  राजनी  करने  और  चाक्  मरने
 का  1

 शायद  कल  कुछ  साथियों  ने  कहा  कि  अलीसड़
 में  जो  दंत  हुआ  है,  उसमें  हिन्दू  भौर मुसलमान झापस  में
 नही  सड़े,  बल्कि  गुंडों  ने  बह  भ्राग  फैलाई  ।  उस  के  शिए
 ये  जिम्मेदार  है,  लेकिन  ऐडमिनिस्ट्रेशन  पर  जिम्मेदारी
 इस  वजह  से  भ्रायद  होती है  कि  एक  महीने  से  बहां  दंगल
 हो  रहा  था,  भौर  दो  फिकोँ  का---दो  फिकों  का  नहीं, दो
 पहलवानों  का--प्रापस  में  झगढ़ा  था  1  एडमिनिस्ट्रेशन
 को  मोलूभ  था  कि  महू  मामला  बढ़  कर  फिकदाशना
 नौभपित  झस्त्यार  कर  सकता  है,  लेकिन  एक  महीने  तक
 कुछ  नहीं  हुआ  ।  3  अभ्रक्तूबर  को  पूरे  हास्पिटल
 दाखिल  किया  गया  भोर  5  प्रक्युभर  को  जब  बह
 मरा,  तो

 ्
 के  दो  झादमी  ढंढे  ले  कर  उसकी  लाक्ष

 को  उस  के  घर  ले  जाने  सगे  ।

 रे

 330
 communal  riots  (Motn.)

 को  छीना  गया,  उस  का  जुलूस  निगाला  गया  और
 जुलूस  निकासमे  के  साथ ही  सारे  भ्रलोगढ़  में  एक  ही
 वक्त  में  चार  पांचछ  जगहों  में  दंग्रे  फलाद  शुरू

 हो  गए  -  लेकिन  प्रफपोस  की  बात  है  कि  एक
 मह्दीने  के  बाद  दोबारा  मेदंगे  शुरू  होते  हैं  और  इल
 बार  ज्यादा  शिह्षत  से  दंगे  शुरू  होते  हें।  भव  की
 दफ़ा  वहां  पर  अम

 कह  हुए,
 हक

 का
 इस्तेमाल  हुआ  t  में  पूछता

 हूँ
 ऐ  ट्रेशन

 से  कि  ्  जिन  इलाकों  धर  दस  फिरकेदाराना
 फसाद  को  मनहूँंस  छाथा  छागी  हुई  थी  कया  उन्होंने
 उस  की  खबरगोरी  नहीं  रखी  ?  क्या  उन  की इंटेलिजेंस  उन  को  यहे  नहीं  बता  सकी  कि  यह
 पर  हथियार  जमा  हो  रहे  हैं,  पत्थर  जमा  हो  रह
 हैं,  लाटियां  जमा  हो  रही  हैं,  कारतूस  खरीदे  जा  रहे
 हैं?  में  समझता  हूं  कि  श्स  मामले  में  ऐडमिनिस्ट्रेन जश्न  की  सौ  फीसदी  नाकामी  है  गौर  इस  ऐडमिनिस्ट्र- झन  को  रवाह  वह  डिस्ट्रिक्ट  लेबेल  का  हो,  बवाह  बह
 स्टेट  जेबेल  का  हो  पूर  सूब  के  लेबेल  का  हो  उस  पर
 गह  जिम्मेदारी  झायद  होती  है।  973  2  कॉग्रेस
 में  एक  कमेटो  बनाई  थी  कि  जहां  जहां  वर  भी
 दस  होंगे  झगर  32  चण्टे के  भ्रन्दर  वहां  पर  दंगा
 कंट्रोल  महीं  होता  तो  वह़ां  के  लोकल  झआाफिससे
 जोहैं  एस०.  'एच०  झोग  है,  डो०  एस०  पी०
 है,  उन  का  फोरन  वहां  से  तब्दील  कर  देना  चाहिए।
 झगर  24  घष्टे  के  पन्दर  वहां  पर  यह  कंट्रोल  नहीं
 होता  तो  उस  से  बड़े  अझ्फसर  जो  हैं  उन  पर  यह
 जिम्मेदारी  शायद  कर  देनो  चाहिए  और  प्रगर  कोई
 दंगा  48  घण्टे  तक  जारी  रहें  तो  सूबे  के  ऐडमिनिस्ट्रे-
 कन  को  उस  के  लिए  जिम्मेदार  ठहराना  चाहिए।
 सुबे  के चीफ  मिनिस्टर  को  उस  का  जिम्मेदार  ठहराना
 चाहिए  ,  लेकिन  झाज  अलीगेद  में दो.  महीने
 *

 ह
 है।  मगर  य०  पी०  की  सरकार  टस  से

 अस  होती  श्रोर  जो  ऐडमिनिस्ट्रेशन  है  उस  में
 कोई  खास  तह्दोलो  झभी  तक  झ्राती  नहीं  दीखती।

 दूसरी  बात  यह  है,  इस  में  जो  एलोमेंट्स  हैं,
 जैसे  हम  ने  कहा  कि  वहां  पर  इस  से  कब्ल  भी
 लाखाएं  सगती  थीं,  ट्रेनिंग  दी  जाती  थी  जिस  के  बहां
 एक  ऐटासास्फेयर  खतरे  का  भौर  डर  का  पैदा  हो
 गया  था,  तो  हम  ने  इसीलिए  मांग  की  हैं  भौर  में
 झाज  भो  प्राइम  मिनिस्टर  से  मांग  करता  हूं  कि  गहु
 झार०  एस०  एस०  की  शाखाप्ों  को  जहां  पर  कि
 डंडे  श्रौर  छूरे की  तरबियत दो  जाती  है  सारे

 नूर के  प्रम्दर  बैन  करें  क्योंकि  एक  माहौल  बनाने  के  लिए
 यह  जरूरी  हैं  कि माइनारिटी  कम्यूनिटी  में,  मुसलमानों में  एतबार  पैदा  किया  जाता  चाहिए  और  इस
 माहौल  को  बनाने  के  लिए  सब  से  यहले  अरूरस
 इस  बात  की  है  कि  इन  शाल्षाओों  पर  बैन  लगा  दिया
 जाय।  साथ  ही  जो  do  ए०  सी०  है  या  जो  पुसिस

 फोर्स  हमारी  है  जब  तक  उस  में  मिली  ली  फो
 महों  होगी  तब  तक  में  समझता  हूं  कि  माइमारिटीज
 के  दिलों  में  कारिफडेंस  नहीं  पैदा  हो  सकता
 सश्किल  यह  होती  है  कि  एक  तरफ  फिरकादाराना
 देंगे  में  भ्रक्लियत  के  लोग,  माइमारिटी  के  लोग  मारे
 जाते  है  भौर  फिर  गवर्ममेंट  के  पास  जो  मशीनरी  हैं
 ला  एच्ड  झाड्र  क्रियेट  करमे  की  उस  पर  भी  उन  का
 कास्किडेंस.  नहीं  रहता  क्योंकि  वहीं  लूट  करते  हैं,
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 हैं।  इसलिए  एक  स्पेशल  शरट  फोर्स  बनामी  चहिए
 जो  कि  ऐसे  मौके  पर  फौरों  बकत  पर  पहुंच
 खाय |.  भ्राशिरकार  हमने  सी०  झआर०  पो०  बहाँई
 है,  बी०  एस०  एक०  बढ़ाई  है,  ध्ौर  भी  जो  पैरा  मिलिटरी
 फोस  है  उसको  बढ़ाया  है।  तो  फौरी  तौर  १२
 च्क्त  फ्  उन  का  इस्तेमाल  किया  जाब  तो  में  समझता
 हैं कि  काफी  हद  तक  ये  दंगे  बन्द  हो  सकते  हैं।

 देमने  वजीरे  भाजम  से  यह  भी  कहा  था  कि  बहू
 कलेक्टिव  फाइन्स  ऐसे  इसाकों  पर  लगाएं  जहाँ  पर
 भरहे  फिराकादाराना  फसाद  होता  है।  झाज  स्पेशल
 झदालत  की  बात  की  जाती  है।  स्पेशल  झ्दालत  का
 कयाम  ऐसे  ही  दंगों  को  रोकने  के  लिए  होना  चाहिए
 जहां  पर  कि  मुर्जारमों  की  लाथा  जाय  और  उन  को
 सजा  दी  जाय  t  तभी  लोगों  में  कुछ  एतमाद  हो
 सकता  हैं।

 में  अपने  भाषण  को  खत्म  करते  em  saat
 ही  झर  कहूंगा  कि  पलक  मे  तमाम  सियासी  पाटियों
 को  और  तमाम  दोस्तों  को  चाहिए  कि  बह  ऐसा
 माहौल  बनाएं  यहां  पर  जिस  से  किये  फिरकेदाराता
 फसाद  शुरू  से  हीन  हो  1

 मुझे  सिर्फ  एक बात  ग्रॉर  कहनोी  है।  सिकन्दर
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 SIRI]  RAM  JETHMALANI  (Bombay

 North-West):  Mr.  Deputy-Speaker,  Sir,
 the  House  must  proceed  to  revord  its
 profound  gratitude  to  Mrs.  Indira
 Ge.dhi  for  having  made  a  very  pro-
 found  contribution  to  the  great  debate
 upon  this  sensitive  problem  which  bas
 baffled  the  nation  for  over  a  century.
 She  told  us  in  sonorous  terms  what
 nene  of  us  knew  before.  She  told  us
 thst  riots  are  bad!
 37.35  brs.

 [Sunmmat:  Parvaray  Krisonan  in
 the  Chair]

 Almost  as  an  after-thought,  very
 reluctantly,  under  complusion  and
 under  some  amount  of  barracking
 trom  the  Janata  benches  she  admit-
 ted  that  even  the  riets  which  took
 place  during  her  regime  were  bad.
 Their  must  be  something  wrong,
 Modain,  with  our  Parliamentary  proce-
 dures  that  a  Member  can  get  up,  make
 a  speech,  utter  lies,  make  false  charges,
 and  then  get  away  from  here  without
 even  sitting  to  listen  to  what  is  said
 by  others  by  way  of  defence  or  with-
 out  having  to  answer  any  inconvenient
 questions.  Since  she  is  not  here,  I
 propose  to  ask  a  few  questions  which
 I  hope  Mrs.  Gandhi’s  able  advocates
 present  here—I  find  that  Dr,  Seyid
 Muhammed  has  also  just  left—
 may  some  day  answer,  if  not  on  the
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 floor  of  the  House  at  least  somwhere
 else,

 AN.  HON.  MEMBER:  There  is  no
 advocate  of  Mrs.  Gandhi  here!

 SHRI  RAM  JETHMALANI:  I  pteo-
 pose  to  level  no  charges:  I  propyse  to
 ask  some  questions.  And  |  am  tem-
 pted  to  ask  these  questions  because.
 as  a  lawyer  I  know  that  sometimes
 when  we  cannot  find  the  ostensible
 another  of  a  crime,  we  investigate
 first  as  to  who  has  benefited  by  the
 crime,  who  is  the  beneficiary  of  the
 crime.  That  provides  a  useful  line  of
 vestigation  and  even  produces  very
 fruitful  results.

 I  want  to  ask:  was  there  a  single
 election  meeting  in  Chickmagalur  in
 whicn  the  Aligarh  riots  were  not  ex-
 pioited  by  Mrs.  Gandhi  for  the  ad-
 vaneement  of  her  election  prospects?
 She  made  the  utmost  use.  in  every
 single  speech.  I  was  there  in  Chick-
 magwur  and  I  had  the  good  fortune
 to  liten  to  some  for  her  adresses.
 She  exploited  to  the  utmost  all  that
 happened  in  Aligarh  and  I  am  swe
 that  some  votes,  at  Jeast,  must  have
 gone  it  her  favour  as  a  result  of  the
 propganda  which  she  carried  on.

 Now,  therefore,  if  you  cannot  other-
 wise  determine  the  cause  of  the
 Aligarh  riots,  if  one  finds  that  soon
 after  the  riots  somebody  has  tried  to
 drive  the  utmost  benefit  out  of  the
 crime,  I  think  it  is  a  safe  and  reasop-
 able  presumption,  to  start  with,  thet
 he  had  something  to  do  with,  the
 riots.

 Now,  I  go  further,  She  told  us
 very  innocently  that  on  some  day,
 she  was  passing  by  a  train  at  the
 Aligarh  Railway  Station  when  some
 unknown  people,  whom  she  did  not
 identify  and  whose  names  are  net
 known  to  ws—for  aught  we  know,
 they  might  be  her  paid  hirelings—
 went  and  reported  to  her  somethin?
 and  fold  her  that  she  alone  8

 fe
 ee

 only  protector  of  India’s  Muslims
 She  deUberately  indulged  in  a  halt
 truth,  which  is  more  dangerous than  a  falsehood.  She  did  7°
 tell  us  that  just  before  the  Chick-
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 raagalur-election  and  .on.  the.  eve.  of
 the:  start-of  the.  riots  in  Aligarh,  she,
 visited  Aligarh.  She  visited  Aligarh on  the  pretext  of  attending  a  wedding
 in-a  friend’s  family.  I  hope  somebody will  take  proper  instruction  and
 tell  us  whether  this  allegation  ig  true
 or  false,

 The  second  allegation  is  that,  having
 gone  to  Aligarh,  she  was  closeted
 in  the  secreat  conclay  meet-
 ing  with  the  Commissioner  of  that
 place  Mr.  Tandon,  whose  name  oc-
 curs  very  prominently  in  some  of  the
 newspaper  reports  about  the  Aligarh
 disturbances.

 AN  HON.  MEMBER:  Then  why  is
 the  Administration  sparing  him?

 SHRI  RAM  JETHMALANT:  I  don’t
 know  why.  No  proper  enquiry  or
 investigation  has  proceeded  on  these
 lines  that  Mrs.  Gandhi  was  present
 in  Aligarh,  shortly  before  the  riots
 commenced,  that  she  was  present  in
 Aligarh  and  talked  to  the  law  and
 order  authority  in  the  region  shortly
 before  the  riots  commenced  and  that
 the  riots  commenced  shortly  before
 the  Chickmagalur  election  and  that,  at
 the  Chickmagalur  election,  she  took
 the  utmost,  advantage  of  the  riots
 which  have  taken  place.  If  you  make
 un  investigation  on  these  lines,  you
 ‘will  come  to  realise  that  the  riots
 could  have  been  caused  by  fhe  bene-
 ficlaries  of  the  riots:  and,  in  this  case,
 the  beneficiaries  of  the  riots  have  been
 Mrs,  Gandhi  directly  and,  indirectly,
 those  who  are  her  political  followers.
 That  to  Mrs.  Gandhi  and  her  followers,
 ‘er  getting  electeq  from  Chickmagalur
 was  a  matter  of  life  ang  death  can-
 not  be  denied;  that  they  had  set  a
 tremendous  store  on  the  Chickmaga-
 lur  election,  that  on  that  depended
 the  political  future  of  Mrs.  Gandhi,
 cannot  be  denied.  And  if  a  few  in-
 Nocent  ‘heads  roll  in  blood,  Mrs.  Gan-
 dhi  is  not  the  one  to  give  up  that  me-
 thod  if  it  advances  her  political  inter-
 ests  and  gets  her  a  few  votes.  Did
 it  or  did  not  happen:  that,  to  perpetu-*
 Ste  herself  in  the  Emergency,  she  did
 not  ming  thousands  of  heads  of  Mue-
 Kms  rolling  at  ‘various  places?  I  do

 communal  riots  (Motn,)
 not  wish  to  :miention  this  again’  bétairse T  do  not  “with  ‘to  poursalt  on  the’ wounds  that  are  still  fresh,  I  do  not wish  to  touch  spots  which  continue  to be  raw.  But  is  she  or  is  she  not  a
 living  example  of  the  repudiation  of
 Gandhiji’s  teachings  that  ends  alone do  not  justify  means,  that  the  means, it  they  are  impure,  make  the  ends impure.  She  has  always  repudiated this  thesis.  To  her  it  does  not  matter; so  along  a8  her  interests  are  advanc  7 she  will  not  mind  if  a  few  innocent
 lives  are  taken  away  in  the  proceag..

 SHRI  ८.  K.  JAFFER  SHARIEF
 (Banglore  North).  On  a  point  of  order. Is  he  discussing  how  to  curb  commu-~ nal  riots  or  is  he  discussing  Mrs  Indira
 Gandhi?

 MR.  CHAIRMAN:  Please  sit  down.
 Please  do  not  interrupt.

 SHRI  RAM  JETHMALANT:  Let  me
 remind  the  House  of  the  opportunism of  Mrs.  Gandhi  and  her  Party  which now  makes  accusations  against  the
 Janata  Party  and  the  RSS.  Yester-
 day  I  found  that  their  vociferous  Mem- ber  of  Parliament,  my  very  dear  friend, Mr.  Vasant  Sathe,  mentioned  the  Madan
 Report  to  which.  I  think,  reference  wag made  by  Mr.  Mohd.  Shafi  Qureshi  also.
 The  Madan  Report  indicated  tha  Shiv
 Sena  for  having  started  the  communal
 disturbance,  in  Bhiwandi  and  at  other
 places.  Yet.  they  forgot  all  that  and
 they  entered  into  an  electoral  alliance
 with  the  Shiv  Sena  in  the  city  of
 Bombay;  throughout  the  Emergency, they  remained  in  alliance  with  that
 communal  organization  and  they  con:
 tinue  to  remain  in  alliance  in  the  city
 of  Bombay  and  in  the  State  of  Maha-
 rashtra.  What  has  happened  to  those
 gallant  leaders  of  the  Muslims  who  are
 pretending  to  protect:  the  rights  of  the:
 Muslims?  They  only  talk,  and  when
 it  comes  to  exetution  of  principles
 which  they  preach,  the  practice  seems
 to  depart  vitally  from  their  preach-

 MR;  CHAIRMAN:  Please  try  to  con--
 clude.  f  have  already  rung  tha  bell-.
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 SBR  BAM  JETHMALARNI:;  Can  you
 give  me  two  or  three  minufes  mora?

 MR.  CHAIRMAN:  J  Rave  rung  the
 bell  to  warn  you  that  you  have  to
 wind  up.

 SHRI  RAM  JETHMALANI;  An  at-
 tack  has  been  made  upon  the  RSS.
 Sombody  has  told  us  that  the  RSS  is
 receiving  para-military  training.  !
 wonder  how  many  of  them  have  read
 the  definition  of  ‘para-military  train-
 ing’.  What  is  para-military  training?
 If  taking  up  a  Jathi  and  learning  a  bit
 of  lathi-practice  or  doing  little  bit  of
 @rill  and  improving.  your  physique  is
 para-military  training.  I  think.  Mrs
 Gandhi  and  the  Congressmen  will  have
 to  write  a  fresh  dictionary  because
 no  dictionary  will  support  this  kind  of
 a  definition.  And  if  they  had  the  evi.
 dence  that  the  RSS  was  receiving  para-
 military  training  ang  they  had  that  evi-
 dence,  I  presume,  not  for  the  first  time
 after  March  977  but  before  ‘1975,  why
 did  they  wait  until  they  decided  to
 supplant  democracy  in  this  country  or
 for  the  RSS  to  be  banned  in  this
 country?  Therefore,  when  they  today
 make  an  affirmation  that  they  have  the
 evidence  about  their  para-military
 training,  it  is  a  bogus  claim,  it  ig  a
 false  claim.  I  do  not  belong  to  the
 RSS,  I  never  belonged  to  it,  and  now
 in  the  evening  of  my  life  I  do  not  pro-
 poze  to  enter  it  either.  But  I  must
 gay  as  a  lawyer,  that  there  is  no  avi-
 dence  and  that  the  accusations  are
 totally  false.

 MR.  CHAIRMAN:  Please  conclude.
 Iam  now  calling  the  next  speaker.
 Mr.  George  Mathew.  Mr.  Jethmalani.
 please  resume  your  seat.

 SHR]  RAM  JETHMALANT:  I  will
 téke  only  one  minute  more.

 MIR.  CHAIRMAN:  7  am  eorry.  All
 Members  have  been  cooperating.

 SHRI  RAM  JETHMALANI:  The
 Constitution  of  India  ensures,  by  its
 Constitutional.  provisions  tst  there
 shall  De  seculariem,

 acter  of  the  country  and  the  fundamen-
 ta}  freedoms  -of  all.

 J  now  want  to  ask  thase  great  cham-
 pions  of  Muslim  rights  this  question:  I
 ask  Shri  Banatwalla  who  sits  there:
 When  Article  yy  was  suspended  what
 were  they  doing?  Nobody  at  that  time
 raised  any  finger  against  it.

 MR.  CHAIRMAN:  I  am  sorry,  Mr.
 Jethmalani.  J  have  called  Shri  George
 Mathew.

 AN  NON.  MEMBER:  You  gave  half
 an  hour  to  Mre.  Gandhi.

 MR.  CHAIRMAN:  }  am  going  party-
 wise.  ¥  am  going  according  to  what
 time  each  party  has  got.

 Now,  Shri  George  Mathew.
 SHRI  GEORGE  MATHEW  (Muvat-

 tupuzha):  Madam  Chairman,  it  is  re-
 ally  a  sag  thing  that  in  the  second
 half  of  this  twentieth  century  such  sorts
 of  cammunal  riots  take  place  in  this
 country,  Uptil  the  Sixteenth  century.
 wars  have  taken  place  in  the  name  of
 religion.  There  have  been  many  cru-
 sades  and  we  have  read  from  history
 books  that  crusades  and  many  cam-
 paigns  were  conducted  in  the  name  of
 religion.  During  the  firs  halg  of  this
 century  we  have  seen  Hitler  systema-
 tically  eliminating  the  Jews  from  Ger-
 many  and  other  parts  of  Eurape,  But
 now  what  has  ;happeneg  in  Aligarh  and
 other  places  ig  really  a  very  shameful
 thing  for  this  country.

 Madam,  I-den’t  put  the  blame  aqua-
 rely  on  any  particular  party—either  the
 Janata  party  or  the  Congress  party.
 But  one  thing  I  would  ke  to  point
 out  ang  it  ig  this.  The  Minorities
 Commission  -has  said  definitdly  that  the
 P.AC,  had  a  role  in  it  and  they  were
 acting  actively  agamet  the  Muelims:
 I  don't  want  to  go  info  the  merits.of
 this  case  as  to  who  has  been  ‘fhe  caus?
 of  alt  this,  -because:at  present  an  धर
 quiry  is  going  on  into  the-whola  affair:
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 Many  ‘hon,  Members  bere  have  been

 ‘speaking  about  the  role  of  the  BGS.
 i  wonder  why  the  majority  coinmunity
 should  have  such  organisations  or
 gheulg  encoufage  such  orgenisstions
 Ig  such  organisations  come  up,  what
 Rappens  ig  this.  The  minorities  feel
 quite  unsafe  and  insecure.  In  my
 ‘State  of  Kerala  all  types  of  drills  and
 other  activities  by  the  RSS  in  schools
 and  other  public  places  have  been
 banned.  In  my  opinion,  other  States
 should  follow  this  example  of  Kerala.
 J  am  not  saying  that  this  gort  of  discri-
 mination  is  there  only  in  the  form  of
 violence  and  violent  acts  towards  the
 minority  community.  My  hon.  friend
 Dr.  Subramaniam  Swamy  said  that  the
 Parsi  community,  who  are  in  a  minori-
 ty,  are  quite  satisfied  with  the  present
 state  of  affairs.  I  must  say  this,  that
 when  you  speak  about  the  minorities
 of  the  country  you  mostly  consider  only
 the  Muslims  who  form  a  big  part  of
 the  minority  community,  in  this  count-
 vy.  But  what  about  the  Christians  who
 are  also  a  part  of  the  minority?  The
 Christians  are  here  for  the  past  2,000
 years,  They  have  been  clamouring
 for  certain  rights  from  the  very  incep-
 tion  of  our  Republic.  The  Scheduled
 Caste,  persons  are  being  given  reser-
 vations  and  so  on.  Once  they  get
 converted  to  Christianity,  they  do  not
 Ret  any  reservations.  Tg  it  not  discri-
 mination  in  the  name  of  religion?  We
 have  been  clamouring  from  the  very
 beginning  that  such  discrimination
 shoulg  be  avoided.  But  nothing  has
 been  done.  This  is  a  thing  which  has
 Surprised  me.

 ‘My  hon.  friend  Shri  Bala  Pajanor
 hax  referred  to  Arunachal  Pradesh’s
 Freedom  of  Religions  Bir.  As  er

 this  Bill  even.:mere  preaching  of  reli-
 8ion  can  be  treated  as  an  inducement.
 That  is  also  considered  to  be  an  offence.
 According  to  this  Bill  Christianity  is
 considered  to  be  a  foreign  religion.
 Do  you  consider  Christianity  to  be  a
 foreign  religion  in  India,  when  we
 have  heen’  here  in  this  country  for  two
 thousang  years?  We  were  converted
 to  Christianity  at  the  time  of  Christ'by
 St.  Thomas  ang  are  called  the  Syrian

 ‘giune  amd  ‘their  rights

 ह...  (Mots.)
 Christians  of  Kerala.  Theae  conver-

 sions  hag  taken  place  2,000  years  age.
 Therefore,  bow  can  you  consider
 Christianity  as  a  foreign  religion?  How
 Can  we  agree  to  such  g  thing?  Surely
 you  cannot  agree  to  that.  The  hon,
 Prime  Minister  after  visiting  Aruna-
 chal  Pradesh,  made  a  statement  that  @
 Central  legislation  should  be  brought
 forward  on  the  basis  of  Arunachal
 Pradesh  Freedom  of:  Religion  Bill  It
 ig  really  shocking  that  the  Prime
 Minister  of  our  country  should  have
 taken  this  view.  There  is  opposition.
 from  all  the  Christian  leaders  and  the
 whole  of  Christian  community  in  the
 country.  There  have  been  editorials
 in  Kerala  newspapers  in  this  regard.
 So  many  editorials  of  the  Kerala  news.
 papers  have  mentioned  against  the
 stand  taken  by  the  Prime  Minister.

 Madam,  another  thing  J  want  to
 mention  is  that  there  is  a  rumour  in
 Kerala  that  the  present  Central  Gov-
 ernment  are  discriminating  against  the
 interests  of  the  Christian  minority  and
 the  Muslim  community.  In  this  con-
 nection,  J  may  point  out  that  the
 Amendment  to  the  Agrarian  Reforms
 Act  of  Kerala  regarding  gift  deeds  has
 been  sent  to  the  Central  Government
 for  approval.  The  rumour  is  that  the
 Central  Government  is  not  going  to
 approve  it  because  it  protects  the  inte-
 rests  of  the  minority  communities.  It
 should  be  noted  here  that  earlier  for
 the  same  clauses  clearance  was  given
 by  the  Central  Government  in  1976.
 Now,  because  there  were  certain  de-
 fects  in  the  wording  of  the  Bill,  it  was
 nullified  in  the  High  Court  of  Kerala
 and  just  to  thwart  it,  this  Amendment
 was  sent  to  the  Centre  and  becuuse  of
 the  Centre's  non-clearance  of  this
 Amendment,  the  interests  of  the  two
 minority  communities  are  at  stake.  Is
 the  Central  Government  not  going
 to  clear  this  Amendment  to  the  Agra-
 rian  Reforme  Act?  I  bope  the  Janata
 Government  will  correct  its  present
 attitude  ang  clear  the  Amendment  sub-
 ‘mitted  te  them  so  that  the  minority
 communities  in  Kerala  get  their  due

 protected.  I
 welcome  the  Pifitte  Minister's  call  for
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 an  all-party  Conference  so  that  there
 can  be  a  real  exchange  of  views  and
 ideas,  so  that  the  rights  of  all  the
 minority  communities  in  the  country
 will  be  protected.  For  ail  the  present
 troubles,  both  the  parties  are  to  blame
 and  I  hope  a  meeting  of  all  the  politi-
 cal  parties,  groups  and  importent  per-
 sonalities  will  truly  be  a  big  step  for-
 ward  in  thig  direction.

 *“SHRI  A.  फ  P.  ASAITHAMBI
 (Madras  North):  Madam  Chairman,  the
 communal  conflicts  occurring  frequent-
 ly  in  India  can  be  classified  into  two
 broad  categories—conflicts  between
 Hindus  and  Muslims  and  clashes  bet-
 ween  high-caste  Hindus  and  Adidravi-
 dians.  These  conflicts  are  not  of  recent
 origin  in  our  country.  I  should  say
 that  the,  have  a  hoary  tradition  in
 India.  We  were  deceiving  ourselves,
 like  the  ostrich  hiding  its  heaq  under
 the  sand,  that  the  British  rule  was
 responsible  for  the  beginning  of  com-
 munal  conflicts  in  India,  and  the  Bri-
 tish  Government  did  not  take  adequate
 steps  to  curb  them  and  instead  it
 thrived  on  the  misery  of  the  people.
 What  is  the  nicture  affer  30  vears  of
 independence?’  Communal  orgies  are
 the  order  of  the  day.  While  this  is  a
 normal  nhenomenon  in  North  India.
 South  India  जू  a  haven  of  communal
 harmony,  There  is  no  conflict  het-
 ween  the  Hindus  and  the  Muslims;
 there  are  not  anv  clashes  hetween
 ‘Brahmin,  and  =  Dravidians.  What  is
 the  reason  for  this  happy:  state  of
 affairs  In  South?

 Even  during  the  British  days,  the
 minorities  were  getting  adequate  pro-
 tection.  In  Tamil  Nadu,  the  Govern-
 ment  have  given  statutory  support  to
 the  rights  of  minorities  and  they  are
 enableq  to  enjov  their  rights  in  an  en-
 vironrnent  of  peaceful  understanding.
 Yn  the  North,  whether  ft  wac  the  for-
 mer  Congress  Government  or  it  is  the
 ‘present  Janata  Government,  no  cons-
 tious  efforts  have  been  made  to  give
 protection  to  the  interests  of  minori-
 les,  How  was  Pakistan  created?  Who
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 was  responsible  fer  the  eruption  of
 two-nation  theery?  After  the  success
 of  Congress  Party  in  ‘1937,  ‘Pandit:
 Nebru  and  other  Congress  leaders
 brusheq  aside  the  rightful  claim  of
 Janab  Jinnah  for  equa]  representation
 in  the  Governments  of  the  States.
 When  the  legitimate  aspirations  of  the
 minorities  were  thwarted  like  this,
 they  got  emboldened  to  demand  a  sepa-
 rate  homeland.  Thus  the  concept  of
 Pakistan  took  a  prati¢al  shape  in  the
 minds  of  Muslim  naionalists  of  India.
 Shrimati  Indira  Gandhi  stated  in  her
 speech  that  minorities  must  be  given
 adequate  representation  in  the  Police.
 I  wonder  why  she  did  not  do  it  in  her
 regime  of  a  decade.  It  is  inexplicable
 to  me  how  the  interests  of  minorities
 are  being  neglected.  The  entire  Bthar
 is  in  flames  because  the  Government
 in  the  State  has  come  forward  with  a
 new  policy  of  reservation  of  jobs  for
 the  backward  classes  and  Harijans.  In
 this  atmosphere  of  mutual  mistrust
 anc  interelance  how  do  you  expect
 the  minorities  to  live  in  peace  and
 amitv?

 The  Congress  Party  was  talking
 about  the  establishment  of  Ram  Rajya
 in  the  country.  The  Janata  Govern-
 ment,  which  claims  to  he  the  sole  legal
 heir  of  Mahatma  Gandhi’s  heritage,
 talks  about  Ram  Rajya.  an  utopian
 idea}  of  the  Father  of  the  Nation.  Tt
 ia  neither  democracy  nor  egalitarls-
 nism.  It  is  based  on  the  outmoded
 caste  considerntions.  Because  Sambu-
 far,  was  a  non-Brahmin—this  is  a”
 episode  from  Ramavana—he  was  sicin-
 neg  alive.  as  a  non-Brahmin  was  not  ta
 be  allowed  to  continue  with  his  pen-
 ance,  If  Ram  Rajya  is  the  goal  of  the
 Central  Government,  then  the  Adi
 Dravidiang  will  never  be  able  to  live
 honourably  {n  the  country.  The  Mus
 lims  who  are  nicknamed  as  milechas
 can  never  be  free  from  the  onslaught
 of  communal  frenzy.  es

 Here  I  woulg  like  to  quote  from  the
 ‘Hindu  Centetiary  Book,  which  refers

 “The  original  speecH  was  delivetedin  Tami,  ee
 eee  SR Bi
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 to  the  indomitable  spirit  of  the  great
 socia}  reformer  of  Tamil  Nadu,  Than-
 that  periar  Ramasamy.  I  would  just
 read  only  four  lines,

 “In  April,  ‘1925,  speaking  at  a  pub-
 lic  meeting  at  Salem,  E.V.R.  said
 that  they  settle  the  Brahmin  ques-
 tion  even  while  the  British  supre-
 macy  lasted:  otherwise  they  would
 have  to  suffer  under  the  tyranny  of
 what  he  called  Brahmanocracy.

 Instead  of  democracy,  Brahmanocracy
 is  there  in  our  country.  In  l]  pro
 vinees.  when  the  Congress  Govern-
 ments  were  formed  in  1937,  all  the
 Chief  Ministers  were  Brahmins.  After
 Independence,  during  Pandit  Nehru's
 rule.  only  Brahmins  were  ruling  the
 Centre  and  the  States.  During  Shri-
 mati  Indira  Gandhi’s  regime  also  the
 Brahmins  were  the  rulers.  With  this
 king  of  Brahminism  behind  the  admi-
 nistrative  apparatus,  how  do  you  ex-
 pect  that  the  Adidravidians  would  get
 justice  and  fairplay?  ‘The  hon.  Mem-
 hers  who  preceded  me  referred  to
 Article  4  of  the  Constitution  which
 speaks  about  equality  before  law.  The
 ‘Tamil  Nadu  Government  enacted  «  law
 which  enabled  the  Dravidians  also  to
 hecome  priests  in  the  temples,  which
 were  fhe  exclusive  domain  of  Brah-
 mins.  But  the  Supreme  Court  struck
 own  this  legislation.  Where  is  equa-
 lity  hefore  law  as  adumbrated  in
 Article  ब  of  the  Constitution?

 Madam,  in  conclusion,  I  would  like
 to  demand  that  Uttar  Pradesh,  the
 seed  bed  of  all  communal  confiicts.
 must  be  divided  into  two  States  so  that
 the  State  administrations  would  effec-
 lively  safeguard  the  interests  of  mino-
 tities.  If  the  Janata  Government  is
 not  able  to  control  the  communal  con-
 agrations,  as  a  separate  nation  for
 Muslims  was  created  out  of  the  Indian
 sub-continent,  I  am  afraid  that  the  day
 may  not  be  far  when  a  separate  Dravi-
 ‘astan  may  become  a  reality.

 With  these  few  words,  I  conclude  my
 hoseh,

 MR.  CHAIRMAN:  I  would  like  to
 infonn  the  Members  that  the  debate
 3340  LS.~22,  ®
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 shoulg  finish  at  6.35.  I  hope,  you  will
 all  cooperate.  The  Minister  will  speak
 first  ang  then  Shri  Guha  will  reply.

 PROF.  SAMAR  GUHA  (Contai):  How
 much  time  will  the  Minister  take  and
 how  much  time  will  you  be  good  en-
 ough  to  give  me  to  reply?

 SHRI  SYED  KAZIM  ALI  MEERZA
 (Murshidabad);  How  much  time  are
 you  going  to  give  to  the  other  Mem-
 bers?

 MR.  CHAIRMAN:  The  debate  on  this
 will  end  after  the  Minister  has  spoken
 and  Shri  Guha  has  replied.

 SHRI  SYED  KAZIM  ALI  MEERZA:
 It  is  very  wrong.  We  protest  on  be-
 half  of  all  the  minorities.  The  minori-
 ties  are  suffering  in  this  country  and
 vou  are  not  giving  us  time  to  mention
 their  grievance,  here.

 MR.  CHAIRMAN:  Please  resume
 your  seat.  Will  you  please  resume
 your  seats?  What  had  happened  was
 that  the  time  allotted  for  this  debate
 was  &  hours.  Earlier  it  was  4  hours.
 but  because  of  request  from  the  House
 that  we  should  extend  it,  the  Speaker
 extended  it.  and  dobuled  the  time  to  8
 hours.  (Interruptions)

 SHRI  SYED  KAZIM  ALI  MEERZA:
 We  know  it.  Please  extend  it  further.

 MR.  CHAIRMAN;  You  may  be  know-"
 ing  everything.  I  want  to  inform  the
 other  Members  of  this  House.  You
 are  disturbing  the  House.

 SHRI  SYED  KAZIM  ALI  MEERZA:
 It  is  a  serious  matter.

 MR.  CHAIRMAN:  Will  you  kindly
 resume  your  seat?  I  am  on  my  legs.
 It  was  because  of  the  seriousness  of
 the  matter  that  the  Speaker  extended  it
 to  8  hours.  Speakers,  according  to
 the  list  given  by  the  parties,  have been
 called  upon  to  speak.  Some  of  the

 party  speakers  have  taken  a  longer
 time.  This  has  shut  out  some  of  the
 other  Members  of  that  Party.  Everv-
 body  understand  how  serious  it  is.

 So,  I  have  to  inform  you  that  the  time:
 is  over,  The  Minister  will  be  speaking
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 now.  After  that,  Mr.  Guha  will  reply
 I  wilh  also  take  up  the  substitute
 motion  (Interruption)  I  ‘would  re-
 quest  Member,  to  cooperate  and  wait
 till  the  reply  is  over.

 SHRI  SYED  KAZIM  AL]  MEERZA:
 I  would  request  you  to  ask  the
 Speaker.

 MR.  CHAIRMAN:  Only  the  House
 can  extend  the  time.  “Interruptions)

 SHRI  SYED  KAZIM  ALI  MEERZA:
 I  make  a  request  to  the  House.

 PROF.  DILIP  CHAKRAVARTY
 (Calcutta  South):  .  move  that  the
 House  be  pleased  to  exteng  the  time
 allotted  to  this  debate.

 MR.  CHAIRMAN:  I  cannot  put  it  to
 the  House,  if  5  people  shout  at  the
 same  time,

 PROF.  DILIP  CHAKRAVARTY:  I
 have  already  moved  a  Motion  that
 time  be  extended.

 MR.  CHAIRMAN:  Prof.  Chakra-
 varty,  your  colleagues  will  not  give
 me  an  opportunity  to  put  it  to  the
 House,  You  ask  your  colleagues  to
 be  silent.  I  want  to  put  it  to  the
 House  (Interruptions).

 PROF.  P.  G.  MAVALANKAR
 (Gandhinagar):  Madam  Chairman:

 I  want  to  make  this  submission  to
 the  House,  and  cspecially  to  my
 esteemed  colleagues  on  the  ruling
 benches.  Madam,  you  have  now  plea-
 ded  the  fact  that  the  Speaker  has
 extended  the  time  by  4  hours,  end
 that,  therefore,  we  have  to  close  the
 discussion  by  6.35,  It  always  happens
 that  the  speakers  whose  names  are
 last  in  the  list,  are  shut  out  because
 the  earlier  speakers  take  more  time.
 I  take  the  point  that  some  of  my
 friends  from  the  niling  party,  par-
 ticularly  those  belonging  to  minority
 communities,  have  not  been  able  to
 speake;  but  in  order  to  see  that  they .get  the  chance,  I  would  have  liked
 fie  Government  Chief  Whip  to  have
 aecommodated  them.  I  am  unable  to

 understand  how,  because  they  could
 HOt  accanmodate  them,  thiy  whale
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 House  could  be  asked  to  extend  the
 time.  I  could  have  said  that,  because
 I  have  not  spoken.  We  shou!d  abide
 by  the  time  limit,  If  we  go  on  ex-

 tending  the  time,  simply  because
 some  people  are  left  out,  I  do  not
 think  it  is  good.  I  therefote  request
 henceforth  those  colleagues  who  want
 to  speak  to  persuade,  not  the  House  as
 a  whole.  but  their  respective  hips.
 only  a  person  like  me_  who  be-
 longs  to  no  party  can  request  the
 Chair  and  the  House,  which  in  any
 case  I  am  not  doing  today!

 SHRI  SYED  KAZIM  ALI  MEERZA:
 Madam,  st  is  not  a  request  of  Mem-.
 bers  belonging  to  the  minority  com-
 munity.  The  matter  is  very  serious;
 the  whole  country  is  burning.  It  is  a
 natinonal  call  ang  therefore  it  is  one
 of  the  most  heert  rending  and  serious
 thing  which  is  happening  and  it  is
 this  cause  that  we  are  debating.  to
 put  our  hears  together  so  that  unity
 is  brought  ubout.  I  therefore  appeal
 to  you,  not  as  a  member  of  the  mi-
 nority  community,  not  as  belonging to  the  Janata  Party,  but  belonging  to
 the  whole  House.  It  is  a  national
 cause;  it  is  a  burning  issue  and  the
 country  is  dying  in  shame  and  we
 should  all  jt  our  heads  down  in
 shame.  Therefore,  I  plead  with  you that  time  may  be  extended  and  we
 should  not  be  bagged.

 THE  MINISTER  OF  PARLIAMEN-.
 TARY  AFFAIRS  AND  LABOUR
 (SHRI  RAVINDRA  VARMA):  Ma-
 dam  Chairman,  you  have  reminded
 the  House  of  the  history  of  the  al-
 lotment  of  time  for  this  debate.

 SHRI  SOMNATH  CHATTERJEE
 (Jadavpur):  Now  it  is  a  question  of
 geography.

 SHRI  RAVINDRA  VARMA:  I!
 know  the  hon.  Member  is  interested
 in  geography  and  statistics  but  <t
 the  moment  we  are  interested  in  the
 history  and  the  future  of  this  debate
 T  do  not  know  whether  the  hor.
 Member  is  interested  in  either,  oF
 which  one?  Madam  Chairman,  you
 verninded  the  House  that  the  Busi-
 Nege  Advisory  Committee  had  ofigi-
 nally  decided  to  allot.four  tiours  fof



 the  debate  on  this  issue  and  subse-
 quently  because  many  Members  took
 up  the  matter  with  the  hon.  Speaker
 as  well  as  the  Business  Advisory
 Committee,  it  was  decided  to  double
 the  allotment  of  time  for  this  debate.
 I  am  entirely  in  agreement  with  the
 hon.  Members  who  have  said  that  this
 is  a  very  important  subject  on  which
 there  must  be  full  discussion.  One
 is  not  quite  sure  when  the  discus-
 sion  becomes  full  discussion  and  when
 it  remains  mcomplete....

 SHRI  SOMNATH  CHATTERJEE:
 Until  I  have  spoken.

 SHRI  RAVINDRA  VARMA,  With
 appropriate  mutatis  mutandis  of  the
 TI’.  Often  times  the  entire  debate  on
 the  demands  for  grants  of  the  Home
 Ministry  has  been  completed  in  this
 House  in  eight  hours.  Eight  Hours

 have  been  devoted  to  this  sub-
 ject.  I  understang  the  anxiety  of  the
 many  hon.  Members  want  to  take
 part  in  the  debate:  I  can  very  well
 understand  this.  As  far  as  this  side
 of  the  House  is  concerned,  you  are
 aware  from  the  list  before  vou  that
 perhaps  there  are  20  or  25  more  hon.
 Members  who  wish  to  speak,  and  I
 have  a  suspicion  that  is  we  extend
 the  time  the  list  also  will  grow
 Therefore  I  plead  with  hon.  Mem-
 bers  to  understand  the  difficulty  in
 allotting  time  which  the  Business.
 Advisory  Comntittee  and  the  govern-
 ment  face.  Now  in  this  session  there
 is  important  legislation,  including
 Constitutional  amendments  which  the
 Rovernment  wants  to  get  through.
 Therefore,  if  the  time  for  thts  debate
 's  extended,  it  may  well  be  that  we
 may  not  be  in  a  position,  neither  the
 Rovernment  nor  the  Business  Advisory
 Committee  to  find  more  hours  for  a
 debate  on  ‘this  subject,  during  this
 Session,  T  am  not-ruling  it  out  but
 it  may  well  be  that  in  the  arrange-
 ment  or  schedule  of  business  it  may
 Rot  be  possible  to  find  time,

 This  isa  risk.  one  has  to-run.  Eon
 ‘will  realise  that  by
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 the  time  is  extended  by  six  hours,  it
 may  be  that  there  are  some  mem-
 bers  who  wish  to  speak  who  may
 not  be  able  to  speak.  Therefore,  I
 plead  with  the  House  not  to  insist  on
 increasing  the  time  for  this  debate.

 MR,  CHAIRMAN:  But  you  would
 agree  that  the  Minister's  speech,
 Shri  Guha’s  Motion  and  substitute
 motions  are....

 wt  ह्क्म  देव  मारायण  यादव  (मधबनो  )
 बह  कब  तक  चलेगा,  भूल  से  पेट  जल  रहा  है

 जो  रोग  वर्मा  भगर  सब  को  ऐसा
 अहसास  है  तो  फिर  बोलने  में  कम  ममय  लगायें,
 कम  ससय  लगायेंगे  तो  काम  जल्दी  खत्म  होगा।

 I  would  say  if  the  hon.  members
 who  have  moved  substitute  motions
 are  not  insisting  on  their  motions,

 then  it  may  be  possible  for  the  House
 to  sit  for  a  Jonger  while  without  com-
 pelling  all  hon.  members  to  be  around
 in  the  lobbies.  If  the  hon.  members
 who  have  moved  substitute  motions
 take  this  attitude,  perhaps,  it  may

 be  possible  to  extend  the  time.  Other-
 wise,  I  would  say  that  if  the  House
 decides  to  extend  the  time,  one  can-
 not  be  sure  when  the  debat  will  come
 up  again.

 (Interruptions)

 MR  CHAIRMAN:  Prof,  Chakravar-
 ty,  do  you  withdraw  your

 (Interruptions)

 MR.  CHAIRMAN:  We  will  sit  till
 the  business  of  today  is  completed.
 All  the  Members  who  are  leaving
 the  House,  even  though  they  felt  it
 was  an  important  subject,  kindly  do
 so  without  noise.  Please  do  not  be
 noisy.

 लेशालय  में  राज्य  घंली  (क्रो  अखिक  लत्ल अंडल  )  :  महोदसा,  प्रो0  गृह  का  प्रस्ताव  हास  में
 हैए  साम्प्रदायिक  टंग़ों  भौर  उन  से  उत्पन्न  स्थिति
 र  विजार  करने  के  लिए  है।  दस  प्रस्ताव  की  मंला
 ae  हैकि  हम  धारे  इस  तरह  की  घढ़नाभों
 रोक  लगा  सकें,  उन  को  कम  कर  सकें,  उन  को  सता

 के  लिए  समाप्त कर  तक्ें।  इस  उह्देश्य से  बे  इस
 हस्ताव  को  यहां  पर  सलामे  हैं  श्रोर इस  लिए. मैं इस  का  संगर्थन  करता हूं  t
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 जिन  माननींय  सदस्यों  ने  इस  में  भाव  लिया

 है,  ऐसा  तो  नहीं  कहा  जा  सकता  कि  सब  ने  इस  में
 रचनात्मक  ढंग  के  सुझाव  दिये  हैं,  कुछ  झ्ारोष-
 प्रध्यारोप  भी  हुए  हैं,  लेकिन  में  उन  में  सहीं  जाऊंगा,
 क्म्रोंकि  झारोप-प्रत्मिरोपों  मे  जाने  से  हम  उस  का  हल
 सहों  सिकाल  पाते  है।  इसलिए  जो  रचनात्मक

 वब  दिये  गये  है,  इन  दंगों  पर  काब  पाने  के
 rT,  इन  दगों  को  कम  करने  के  लिए,  इन  दंगों  को

 सदा  के  लिए  समाप्त  करने  के  लिए,  प्रवश्म  ही
 हम  उसे  पर  गम्भीरता  से  विचार  करेंगे

 प्रधान  मंत्री  जी  ने  इस  बहस  में  हिस्सा
 लेते  हुए  यह  घोषणा  की है.  कि  s7  दिसम्बर,  को
 उन्होंने  विरोध  पक्ष  के  नेतान्नों  और  मुख्य  मंद्रियों,
 को  बात  करने  के  लिए  बुलाया  है।  दससे  यह  स्पष्ट

 है  कि  प्रो०  गृह  ने  जो  प्रस्ताव  रखा  हैं  औझौर  जो
 उन  की  इच्छा  है  कि  इन  दंग्रों  से  जा  हालात  पैदा  हुए
 हैं  उन  को  रोका  जाय  और  जो  दृनसिक्योरिटी  का  भाव
 अल्म-संक्यकों  के  प्रन्दर  वैदा  हुआ  हैं,  बढ़  आगे  न
 बढ़े,  देश  में  पून:  देंगे  का  वातावरण  न  बने--हन
 सब  बातों  को  ध्यान  में  रख  कर  ही  सरकार  ने  यह
 सम्मेलन  बुलाया  हैं।  इससे  यह  भी  स्पष्ट  हो  जाता
 हैं  कि  सरकार  इस  बात  को  कितती  गम्भीरता  से  ले
 रहो  है  कि  ओ  घटनायें  घटी  है  उन  का  प्रभाव  आगे
 ने  पड़े  और  उन  के  रोकथाम  के  सुरन्त  उपाय
 किए  जांय,  दूरगामी  लक्ष्य  से  उन  को  समाम्प्त
 किया  जाय--ह्स  सब  उद्देश्यों  को  दृष्टि  में  रख  कर
 सरकार  ने  इस  सम्मेलन  को  बुलाया  है।  इस  में
 हमारा  यहू  प्रयास  रहा  है  और  झागे  भी  होगा  कि
 इस  विधय  पर  एक  नेशनल  -कन्सेशस  बने,  नेशनल-
 बिल  बने  और  दंगे  सदा  के  लिए  समाप्त  हों,  जिन
 को  हम  ते  माना  है  कि  थे  हमारे  लिए  कलंक  की  बात
 हैं,  लज्जा  कीमात  हैं  झौर  शर्म  बी  बात  है  ।

 इस  संदर्भ  में  माननीय  सदस्य  ने  जो  रचनात्मक
 सुझाव  दिए  हैं  मैं  उन  को  विश्वास  दिलाता  हूं  कि
 उस  पर  हेस  लोग  गम्भीरता  से  विचार  करेंगे।
 ये  जो  प्रारोप-प्रत्थारोप  हुए  हैँ,  दंगे  का  कारण  क्या :  था,  उसमें  कांग्रेस  भाई,  श्ार  एस  एस,  एडमसिनिस्टेशन
 की  सापरबाहो  भादि  की  जितरी  बातें  कहो  गई  हैं,
 मे  सब  ऐसी  जीजें  हैं  कि  सभी  को  मिला  कर  देखा  जाए
 सो  इस  में  एक  दूसरे पर  भारोप  प्रत्यारोप के  भलाबा

 ौर कुछ
 नहीं  है।  इसलिए  उस  बिकय  में  में  नहीं

 .जाऊया

 प्ररे०  गृहा  ने  --मूल  बात  बताई  है  कि  जब
 दैश  का  पाटिशन  हुआ  तो  उस  पाटिशन  से  एक

 क्र
 राज्य  बना  जो  ध्योक्ेटिक  राज्य  था।  बंगला

 बना  और  एक्सोश्स  हुआ  और  स्ट्रेटमैल  लोग
 असम  खिपुरा,  बेस्ट  बंगाल  झादि  *

 पु
 रहे  हैं
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 की  गई है  औौर  बैकबर्ड  +शासिस  कमिलत  सरकार
 बनाने का  इरादा  रखती  है।  इन  सब  बातों  पर
 उन्होंने  अपने  विचार  प्रकट  किए  हें  झोर  कहा  है  कि
 ऐसा  एक  कशिक्लन  बताना  चाहिए  को  सभी  बालों  को
 ध्यान  में  रख,  न  केवल  सामाजिक,  शैक्षणिक  पिछड़े-
 पन  को  ही  झाधार  बनाए  बल्कि  झ्राधिक  पिछट्टेपन
 को  थी  प्राधार  बनाए  ।  हय  ज्ञो  उनका  सूझाव  है
 में  उन  को  विश्वास  दिलाता  हुं  कि  सरकार  ,७  इन्हीं
 सब  समस्याओ्रों  को  हल  करने  के  लिए  बैकब डे  कलासिस
 कमिशन  का  निर्शाण  किया  है  प्लौर  वह  श्रपनो  राय
 देगा  a  सोशल,  एज्केशनल  प्लौर  पकोनोमिक

 बैकव  'नेस  को  ध्यान  मे  रखते  हुए  वह  प्राहट्रीरिया
 बनाए  और  राय  दे  कि  क्या-क्या  किया  जा  सकता
 है  इन  लोगों  के  लिए  ।

 श्री  ज्योतिमंय  बस  ने  कड़ा  कि  प्रधान  मत्री  ने
 सभी  पार्टियों  के  नेहाओ  खखद  सदस्यों  का  एक
 पैनल  बनाने  की  बात  शरू  में  की  थी,  कोस-चार
 महीने  पहले  की  थी  उसका  क्या  हुभा  है।  में  उनको
 बतलाना  चाहता  हूं  कि  बिरोध  पन के  ननाधों  इतर
 प्रधान  मंत्री  जी  की  जो  बातचीत  हुई  थी  उस  में  जो
 एक  कंर्ममस  एमरज  हुआ  था  वह  यह  ा  कि  मभी
 दलों  के  नेताशों  का,  जो  संसद  के  भी  सदम्य  हैं,
 एक  पैनल  बने  जो  इन  स्थानों  में  जाएं  जहां  गम्भीर
 दंगे  होते  हैं  और  उनके  कारणों  का  पता  लगाएं,
 उनकी  रोकथाम  की  व्यवस्था  करें  ताकि  जल्दी  से
 जल्दी  फिर  से  कम्युनन  हामनी  पैदा  हो  जाए,
 मैत्री,  भाई  चारे,  सौमनस्य  का  बाताबरद  विभिन्न
 सम्प्रदायों  में  पैदा  हो  जाए।  इस  प्रकार  का  प्रयाम
 करने  के  लिए  पैनल  बनाने  बी  जो  बात  थी  यह  बैठक
 उसी  केलिए  ाहुत  की  गई  है  ।7  तारीख  को  झौर
 इस  पर  उस  मे  निर्णय  लें  लिया  जाएगा,  यह  विम्वास
 मैं  उनको  दिखाना  चाहता  हूं  :

 को  बनतबाला  ने  e  ग्राफ  बसाया  है  कि
 किस  तरह  976 तक  े  दंगे  घटते  रहे  है  भौर
 976  के बाद ये  बढ़ते  गए  हैं।  ध्स  सम्पस्ध  में

 मुझे  यही  कहना  है  कि  इसका  प्रधान  संत्र  जी  जवाब
 दे होचुके  हँ।  मजे  उस  में  नही  जाना  चाहिए  क्योंकि
 प्रधान  मंत्री  जी  की  बात  ही  ध््तिम  बात  मामी  जाएगी!
 लेकिन  मैं  कहना  चाहता  हूं  कि मानरीय  सदस्य  जिस
 टेंड्रेंसी  का  हवाला  देते  है,  जिस  टेंडेंसी  क्तो  एम्टेबलिश
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 ऐस्टेबलिश  होता  है  मैने  इसको  भ्रण्छी
 प्रकार  से  देख  लिया  है।  जहां  तक  अनातबाला
 साहब  इस्टेंसिही  की  बात  कह  रहे  थे  कि  पहले  से
 प्रधिक  इम्टेंसिव  हो  रहें  हैं  यह  भी  ऐस्टेबलिश  नहीं
 होता  ।  इसलिए  मैं  उससे  कहंंगा  कि  इस  तरह
 का  इस्जाम  ने  लगाये  तो  प्रल्छा  है।

 नेना  जी  ने,  राज  नारायण  जो  ने  जो  बातें
 कही  है

 प्रो०ण  खबर  गृह  :  नेता  जो  को  बात  न  करो,
 ह  आपलूसी  बाली  बात  ने  करो।

 की  धनिक  लाल  मण्डल  :  मे  राज  नारायण  जी
 को  बात  कह  रहा  था  Y

 प्रो०  समर  गृह  oe

 SHRI  BALWANT  SINGH  RAMOO-
 WALIA  (Faridkot):  Is  that  word**
 parliamentafy?

 MR.  CHAIRMAN:  I  will  go  through
 the  proceedings  and  look  into  it,

 भी  धनिक  खाल  मण्डल  :  में  श्मको  वापस
 नेता  हूं,  भ्राप  बैठ  जायें  धसमें  खिवाद  करने  की  जरूरत
 नहीं  है।

 महीदय,  जो  फ्रिखी  संगठन  पर  प्रसिबन्ध  लगाने
 की  बात  कही  गई  उसके  सम्धन्ध  सें  इसतता  ही  कहना
 जाहता  हूँ  कि  जनतंत्र  में  जब  तक  हम  काम  करले
 है,  जनतांस़िक  मृल्यों  के  भ्रनुसार  काम  करने  हैं  तब
 तक  किसी  संगठन  पर  प्रनिबन्ध  लगाना  मच्छी  बात
 नहीं  होगी  a

 १
 इसलिए  मैं  भ्ापक  विचारों  का  भ्याल  रखते

 हैए  कि  मुझे  अधिक  समय  नहीं  लेता  चाहिए,  मैं
 (न:  इस  श्राल  को  दोहराता  हूं  कि  जो  भी  रचनात्मक
 मुझ्नाव  माननीय  सदस्यों  ने  दिये  हैं  उन  पर  हम  बिचार
 करगे

 ९  _
 CHAIRMAN;  Professor  Samar

 ana,

 भरो  we  एथ०  अनातवाला  (पोन्नानी)  :  मैंने

 हे  जो  कारदिजिेज  पेश  किये  थे  उस  पर  क्या  इतक्वायरी

 MR.  CHAIRMAN:  Mr.  Banatwalle,
 ant

 to  point  out  to  you  that  I  had
 tbe  nae  you  yesterday  to  give  it  to

 Could  aa
 aera

 ‘  that  you
 ;  क््श्  a  reply  from  him.  It  can- Ot  be  Infd  on  the  Table  of  the  House.
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 sh  dle  एन  warren  :  मीधी  बात
 क्यों  नहीं  कहते  बहू  ?

 SHRI  SAUGATA  ROY:  ‘Madam,  7
 want  a  clarification.  He  has  not  said
 anything  about  the  role  of  RSS,  ab-
 out  Shri  Kalyan  Singh,  who  is  the
 Minister  of  Health  in  UP,  a  known
 RSS  man.  What  was  he  doing  at  the
 time  of  the  Aligarh  riots?

 MR.  CHAIRMAN:  That  is  under
 enquiry.

 SHRI  DHANIK  LAL  MANDAL:  I
 have  already  given  all  the  information.

 PROF,  SAMAR  GUHA:  Madam,  at
 the  end  of  this  marathon  debate.  in
 which  30  members  participated,  I  can
 offer  only  one  recipe,  which  will  miti-
 Bate  communal  and  caste  violence
 almost  drastically,
 38.24  hrs.

 (Suri  M.  SATYANARAYAN  Rao  in  the
 Chair]

 I  find  that  the  Opposition  Memebers
 are  going  out.

 MR.  CHAIRMAN:  Mr.  Naidu  is
 here,  Mr.  Nair  is  here;  so  also  Mr.
 Banatwalla,

 PROF.  SAMAR  GUHA:  If  one  sin-
 Ele  political  recipe  is  accepted  by  all
 of  us,  this  communal  violence  and
 Caste  violence  can  be  mitigated  dras~
 tically.

 Will  the  Members  of  this  House  .and
 all  political  parties  agree  that  any  re-
 ference,  any  mention  of  any  kind  of
 caste  violence  or  communal  violence
 Or  caste  issue  or  communal}  issue  will
 be  made  an  election  offence?  If  it  is
 made  an‘election  offence,  and  accord-
 ingly  if  the  Representation  of  People
 Act  is  amended  to  the  effect  that  no
 reference  either  to  any  caste  or  com-
 munal  problem  would  be  allowed,
 you  will  see  how  drastically  the  com-
 munal  and  the  caste  troubles  are  mi-
 tigated  in  our  country.

 There  has  been  a  lot  of  chest-beat-
 ing  and  .a  lot  of  crocodile  tears  have

 “Txpunged  ag  ordered  by  the  Chair.
 eT
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 been  shed,  but  when  I  use  the  word,
 ITuse  a  very.  strong  word  with  all
 sense  of  responsibility  and  conscious-
 ness  that  we  indulge  in  some  kind  of
 political  vulturism  when  we  discuss
 the  caste  problems  of  minorities  or

 of  the  Harijans  or  Adivasis.  Our  eyes,
 the  eyes  almost  all  the  political  par-
 ties.  including  ours  I  should  say,  are
 on  how  to  catch  the  vote  of  the  mi-
 norities.  the  vote  of  the  Harijans  and
 the  vote  of  the  Adivasis.  Therefore,
 there  is  a  competition  among  one  an-
 other  as  to  how  to  create  an  impres-
 sion  asto  whoare  the  better  champions
 of  the  cause  of  the  minorities  or  of
 the  Harijang  or  Adivasis,  Therefore,
 I  would  suggest  that  if  you  make  an
 amendment  in  the  Representation  of
 People  Act  that  any  reference  to  caste
 or  communal  issue  would  be  ‘nade  an
 election  effence,  you  will  see  the  re-
 sult  out  of  it.

 SARI  D.  N.  TIWARY  (Gopaiganj):
 It  is  already  there,

 PROF.  SAMAR  GUHA:  No,  but  I
 say  ‘out  of  that’,  By  communal  hatred,
 I  mean  reference  of  the  communal  is-
 Sue,  reference  to  the  caste  issue  and

 ‘reference  of  the  Harijan  issue.  Make
 it  a  nation)  issue,  depoliticalise  it,
 keep  it  above  the  political  party  and
 then  you  will  see  how  it  can  be  done.

 Madam,  what  a  strange  thing  it  is
 that  not  a  Member  of  this  House  has
 Baid  that  he  was  in  Aligarh  or  in
 Hyderabad  or  anywhere  and  no  Mem-
 ber  of  any  political  party  has  risked
 ‘his  or  her  life  to  save  the  life  of  a
 @arijan  or  an  Adivasi  or  a  ‘minority.
 The  test  is  there.  Don’t  take  it  that  I
 am  parading  anything  for  myself,  but
 Tt  have  earned  the  right  40  speak

 .something  about  it.  My  half  remains
 et  Dacca  and  the  other  half  is  here.
 T-was  born  and  brought  up  at  Dacca

 cand  I  am  here.  I  am  a  victim  of  po-
 “Nitical  communalism,  I  know  what

 the  feeling  of  the  ‘minorities  is  beca-
 use  I  was,  for  many  years,  in  Pakis-
 tan  jail  also  I  can  tell  this  House  that
 in  the  3946  Naokhali  riots,  when  the
 police  could  not  enter  the  riot  area.
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 I  with  two  of  my  Muslim  students.  of
 Dacca  college  entered  into  that  area
 for  5  days  with  the  peace  mission
 My  life  was  endangered  many  times
 and  two  Muslims  saved  me  and
 when  I  reached  back  Chaumani,
 Acharya  Kriplani,  Sarat  Chandra
 Bose,  P.  C.  Ghosh  and  all  these
 national  leaders  reached  there  ‘and

 I  communicated  to  them  what  ac-
 tually  hapened,  It  is  known  to  Dacca
 people.  Many  times  I  was  in  the
 Hindu-Muslim  processions,  peaceful
 processions,  to  stop  communal  riots.
 When  I  was  arrested  and  I  was  kept
 in  a  Pakistani  jail  in  Dacca  I  in-
 terrogated  the  DG  of  police:  “Why

 have  you  arrested  me?  Am  I  a  fool?
 Yes,  I  was  opposed  to  partition.  It
 is  easy  to  break  a  piece  of  glass  just
 by  a  stroke,  but  it  requires  many
 hundred  degrees  temperature  [0
 melt  it  and  fuse  it  to  make  it  one  I
 know,  I  had  been  in  a  revolutionary
 party,  but  I  know  it  was  the  people's
 revolution  for  re-unification  of  Ban-
 gladesh  or  Pakistan  with  India,  Why
 have  you  arrested  me?  Why  have  you
 kept  me  in  detention?”  Then,  what
 was  the  answer?  The  answer  was
 “Samarbabu,  you  will  not  be  allowed
 to  mix  with  Muslim  boys.”  When  !
 was  in  Dacca,  in  Pakistan,  I  used  to
 observe  Netaji’s  Birthday,  Azad  Hind
 Day  and  all  days  in  which  Fazlul  Huq
 and  all  the  Ministers  presided  over
 the  meetings.  For  that  reason,  I  can
 also  say  that  in  my  constituency
 when  I  was  elected  form  there,  there
 was  not  a  single  instance  of  any  caste
 violence,  any  violence  against  2  Hati-
 jan,  any  violence  against  4  custe
 Hindu  or  any  violence  against  Mus-
 lim  minorities.

 I  have  the  right  tc  say.  I  would  have
 been  happy  if  Mrs.  Gandhi  had  said
 “Yes,  J  have  gone  to  Aligarh.  have
 faced  the  people,  J  have  faced
 rioters,  the  hooligans,  the  criminals
 If  she  had  said  it,  ¥  would  have.  give™
 my  salum-to  her.  On  the  gontrary

 PROF...  Dt  CHAKRAVARTY:
 She  &  te.
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 PROF,  SAMAR  GUHA:  She  mud-
 dled  her’  maiden  speech  with  the  poi-
 son  of  political  communalism.  She
 said  at  the  beginning  of  the  speech
 that  this  communal  issue  should  be
 treated  as  a  nation]  issue,  it  should
 be  kept  above  politics,  Then  what  did
 she  do?  She  stooped  s0  low  as  to  say
 ag  if  she  was  the  only  defender--she
 used  the  word--she  posed  herself  as
 the  only  defender  of  the  cause  of
 minorities,  Harijans,  Advisis.  It  is
 ner  language.  She  even  went  to  the
 extent  of  saying  that  in  her  regime
 Muslims,  Harijangs  and  Adivasis  had
 at  least  the  hearing  of  the  Govern-
 ment  in  regard  to  their  grievances,
 but  now  they  are  not  getting  even  a
 hearing.

 My  apprehension  was  i'l  this  de-
 bate  would  turn  into  an  acrimonious
 uceusation  against  each  other,  Every-
 body  would  appear  to  be  more  vir-
 tuous  than  the  other.  What  have  we
 done?  We  have  proved  to  be  more
 sinners.  Have  I  not  the  statistics  do
 T  not  know?  I  was  born  and  brought
 up  during  the  most  critical  period  of
 cur  national  life  when  there  was  com-
 mumal  rioting  all  over  the  country.
 Do  I  not  know  what  happened  during
 the  last  few  years?  I  did  not  cite  a
 single  incident  about  any  communal
 happening,  I  did  not  cite  any  data
 or  facts  ubout  any  communal  incident.
 Why?  Because.  Whether  it  happened
 during  the  regime  of  Mrs.  Indira
 Gandhi  or  whether  it  happens  today
 every  Indian,  every  true  Indian,  na-
 tionalist  Indian.  who  has  faith  in  In-
 tian  ideology,  in  the  outlook  of  In-
 dian  universality,  in  the  ideology  of
 the  universal  value  of  Indian  synthe-
 ‘is,  about  faith,  culture  and  religion,
 Would  feel;  ashamed  if  there  is  any
 Single  incident  of  any  violence  against
 «ny  minority  or  any  Harijan  or  any
 Adivasi,

 Mrs,  Gandhi  paraded  herself  as  a
 Freat  defender  :of  minorities.  What

 She  do  in  the  three  elections?  Go-
 a

 to  Chickmagalur,  she  posed  her-
 Ha

 as  8४  champion  of  Muslims  and
 rijans,  Going  to  Ssmastipur  and
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 Fatehpur,  she  became  the  champion.
 of  the  caste  Hindus,  the  Brahmins,.
 the  Bhumidars,  the  Rajputs.

 SHRI  P.  RAJAGOPAL  NAIDU
 (Chittoor):  She  never  said,  I  am

 very  surry.

 PROF.  SAMAR  GUBA:  She  critici-
 sed  the  reservation  for  backward  clas-
 ses,  it  is  known  to  everybody.  Not
 only  that,  She  tried  to  instigate  com-
 munal  hatred  in  the  minds  of  the
 Muslims  minorities  about  Aligarh.
 Is  that  the  way  of  really  feeling
 for  the  minorities?  As  I  said,  like
 political  vultures,  most  of  the  political
 leaders  of  the  political  parties  exploit
 the  miseries  of  the  minorities;  the
 miseries  of  the  Harijans  and  the  Adi-
 vasis,  with  an  eye  only  on  their  vote.

 She  was  for  eleven  years  ruling  this
 country,  l  ask  you,  Mr.  Chairman
 did  she  utter  a  single  word  about  any
 constructive  suggestion,  any  positive
 ‘-roposal,  either  economic  or  social
 or  cultural  or  of  any  kind  that  her
 Government  undertook.  For  eleven
 years  she  ruled  the  country.  She  ne-
 ver  took  any  positive  steps  or  any
 constructive  steps  to  deal  with  the
 problems  of  the  minorities  of  Hari-
 jans  or  Advisis.  She  could  at
 Jeastsuggest  what  step  the  Janate
 Government  now  should  take.  Did  she
 make  any  single  suggestion,  any  single
 constructive  proposal  that  these  are
 the  things  that  the  Janata  Govern-
 ment  should  pursue?  She  mentioned
 about  education  a  little  but  what  did
 she  do?  I  was  there  in  this  House  when
 the  Aligarh  University  Bill,  without
 giving  any  notice,  was  passed,  because
 at  that  time  she  wanted  to  placate  the
 minorities.  I  tableg  80  amendments
 and  on  each  amendment  [  spoke.  Let
 us  make  it  an  issue  that  no  educatio-
 nal  institution  should  be  run  in  the
 name  of  any  religion.

 No  educational  institution  having
 any  comunal  or  religious  affinity  should
 get  any  kind  of  aid  or  help  from  the
 Central  Government.  I  was  opposed
 and  I  wifl  be  opposed  to  it.  It  will  be
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 a  conscience  vote  on  my  part.  The
 first  thing  that  this  Governent  should
 do,  if  they  really  want  to  change  the
 history,  is  that  name  of  Banaras
 Hindu  University  should  be  changed
 to  Banaras  University  and  the  word
 ‘Hindu’  should  be  dropped,  They  should
 have  the  courage  to  change  the  name
 of  Aligarh  Muslim  University  to  Ali-
 garh  University.  Do  you  want  0
 perpetuate  the  minorities  in  the  name
 of  religion?  When  you  retain  the
 word  ‘Hindu’  what  do  you  do?  You
 are  giving  help  to  the  University.  The
 offer,  the  Government  is  instigating
 a  separate  identity  and  that  is  what
 the  previous  Government  had  done  for
 thirty  years,  from  the  days  of  the
 great  Nehru  to  those  of  the  great
 daughter.  they  maintaineq  the  same
 thing.

 Let  there  be  a  theological  Universi-
 ty.  Let  there  be  a  University  teach-
 ing  only  a  theological  subject.  Let
 there  pe  Aligarh  University  teaching
 a  theological  subject.  Science—is  it
 a  communal  subject?  Arts—is  it  a
 communal]  subject?  Geography—is  it
 a  communal  subject?  Biology—is  it
 communal  subject?  Engineering—is  it  a
 communal  subject?  Medical—is  it  a
 communal  subject?  Yet  if  we  retain
 the  minority  character  or  the  Hindu
 character  I  will  oppose  it.  My  party.
 I  feel,  has  a  tendency  of  competition
 because  now  if  the  Aligarh  Muslim
 University  Bill  is  passed  just  to  give
 the  minority  character  give  them  aid.
 bring  the  minority  boys  up.  The  mino-
 rity  boys,  the  economically  backward

 ‘Class  boys  should  also  be  included  and
 the  job  security  should  be  there  not
 only  for  the  scheduled  castes  but  also
 for  the  poor  minority  bovs,  the  jula-

 _  has,  the  weavers  and  others,  They
 should  also  be  included.  That  is  called
 the  approach.

 I  am  asking,  ig  there  any  person  in
 India  who  can  say  that  he  really  estab-
 lished  the  emotional  integration  of  the
 people?  Only  one  person—it  was  Ne-
 taji  Subhas  Chandra  Bose,  only  one
 in  the  history  of  this  country,  In  the

 ‘Azad  Hing  Fauj  there  was  no  distine-
 wat
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 tion  between  Hindu,  Muslim,  sikh  and
 Christian  and  there  was  socio-cultu-
 ral  revolution’  Hindu  temples  in  the
 whole  of  Malaysia  and  Burmg_  were
 open  for  Muslims  the  Muslim  mosques
 were  open  for  the  Hindus  and  the  Gu-
 rudwaras  were  vpen  for  Hindus  anc
 Muslims.

 I  was  trying  and  pressing  them  to
 have  a  film,  it  is  only  that  way  you
 can  see-—Gandhiji  wags  great,  but  even
 Gandhiji  failed  to  achieve  Hindu-Mus-
 lim  Unity-—-only  one  person  did  it  and
 it  was  with  blood  not  with  slogans.
 not  with  speeches,  but  with  the  blood
 of  the  martyrs;  Hindu,  Muslim,  Sikh
 and  Christian—all  fought  together,  died
 together  and  shed  their  blood  together.
 This  saga  of  martyrdom  christened
 emotion  the  philosophy  and  the  ideal
 of  Indian  nationalims.  I  pressed  and
 pressed  them  to  have  a  film  on  Azad
 Hing  Fauj.  If  you  allow  me  a  digres-
 sion,  in  +1946,  there  were  some  peace
 meeting  addressed  because  the  Dacca
 communal  riots  were  going  on.  It  was
 arranged  by  a  British  Commissioner.
 The  first  meeting  was  to  be  addressed
 trom  the  side  of  the  Congress—I  wa‘
 then  the  Secretary  of  the  Relief  Com-
 mittee—and  the  Muslim  Leauge.  In  the
 first  meeting,  in  which  95  per  cent  of
 the  audience  were  Musslims,  about
 twenty  to  twenty  five  thousand  peo-
 ple  were  there  after  the  Muslim  leaug?
 leaders  spoke,  I  spoke  for  an
 hour.  T  did  not  say  anything.  |  spoke
 about  Netaji,  how  Netaji  founded  the
 Azad  Hing  Fauj  and  how  Hindu.
 Muslim,  Sikh  and  Christian—all  shed
 their  blood  together.  After  the  speech
 was  over,  I  found  that  tears  were  707
 link  down  in  the  eyes  of  thousands  of
 persons.  In  the  night,  in  the  sam?
 place,  when  I  was  crossing  the  riv’t
 a  Muslim  botman,  he  did  not  mn

 ५ me  he  was  saying,  that  Babu,  wh
 he  said  if  we  are  going  to  have  a  feel
 ing  of  that  type,  there  would  be  7°
 Hindu-Muslim  riots.  Perhaps  that.  ee
 the  best:  prize  of  my  life,  I  did  ™°
 disclose  my  identity.  I;  was  dusk.

 This  House  ‘woulg  be  assured
 know  that  in  1946,  Sardar  Vallabhbhal

 to

 “Patel  showed  that  film  on  Azad  Hind
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 Fauj  all  over  the  country.  Now,  after
 that,  there  had  been  several  reprints,
 but  alJ  the  reprints  have  been  des-
 troyed,  not  only  withdrawn,  but  des-
 troyed  such  a_  valuable  document  of
 the  whole  Azad  Hind  Movement,  Azad
 Hind  struggle.  You  will  not  find  even
 a  single  print  anywhere.  It  was  done
 in  whose  regime?  In  Mrs.  Gandhi's  re-
 gime.  I  could  not  get  even  a  singe
 film  about  Azad  Hind  Movement.

 Now  they  are  talking  a  lot  about
 RSS.  What  was  the  meaning  of  this
 debate?  I  am  sorry  that  this  debate
 was  agreed  upon  because  it  has  not
 helpeg  us  in  any  way  either  to  create
 a  sense  of  assurance  of  faith  in  the
 minds  of  minorities  or  the  Harijans.
 But  it  has  only  aggravated  and  cres-
 ted  new  tensions;  it  has  only  created
 suspicious;  it  has  only  created  some
 sort  of  a  danger  and  it  has  only  crea-
 ted  a  feeling  as  if  in  India  the  mino-
 rities,  the  Harijans  and  the  Adivasis
 are  in  perpetual  danger.  Should  it  be
 the  outcome  of  this  debate?  Should
 that  have  been  the  object  of  this  de-
 bate?

 During  the  debate,  RSS  was  kept
 us  a  shikandi  and  the  target  was  the
 Janata  Party.  With  the  stick  of  RSS,
 all  of  them  tried  to  beat  the  Janata
 Party.  Mrs,  Indira  Gandhi  was  here.
 I  would  have  asked  her,  “Madam,
 after  the  assassination  of  Mahatma
 Gandhi,  when  RSS  was  banned,  had
 there  been  no  communal  riots  in
 India?  Hag  there  been  no  violence
 against  the  Harijans  and  the  Adivas-
 is?  If  RSS  ig  responsible  for  the  com-
 Munal  riots,  how  could  that  happen?
 During  all  the  wars,  the  three  Indo-
 Pak  wars  and  Indo-China  war,  your
 Government  took  the  help  of  RSS
 in  maintaining  traffic,  in  helping  po-
 -Icé  and  others,  in  giving  aids  and
 helps  at  all  the  stations  all  over  India.
 Your  Government  did  it.  If  RSS  was
 So  bad,  what  did  you  do?  Why  do  you
 blame  us?  You  have  been  in  power for  .  years.  Why  did  you  not
 ban  it?  Why  did  you  not  outlaw
 t?  Why  did  you  not  take  the  sternest
 Steps  against  it?  If  para-militia  train-
 ang  is  given  with  lathis,  what  is  your
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 Congress  Seva  Dal  doing?  How  are
 they  being.  given  training?  In  al)  the
 meetings,  they  have  lathis  in  their
 hands.  If  the  lathi  is  the  symbol  of
 para-militia  training,  then  the  Con-«
 gress  Seva  Dal  would  also  have  been
 equally  guilty”.  If  there  had  been
 any  Hindu  having  been  affec-
 ted  by  Hindu  rashtravad  by  any-
 body,  the  Hindu  Mahasabha  prea-
 ched  and  is  still  preaching  Hin-
 dutav  every  month  that  book  is  com-
 ing  out.  For  700  years,  we  were  un-
 der  the  rule  of  Mughals  and  Pathans.
 There  were  only  5  per  cent  Muslims
 in  Delhi.  That  means,  you  had  some-
 thing  of  the  Indian  culture,  of  art  and
 music,  as  we  find  today,  and  it  was
 the  synthesis  of  Hindu-Muslim  cul-
 ture.  There  was  the  Sufism,  the
 Nanak,  the  Kabir  and  the  Dadu.  What
 did  they  preach?  It  is  that  aggressive
 nature  of  the  Islam.  If  it  has  got  any
 lesson,  it  has  got  the  lesson  in  India.
 They  were  conquered  in  a  way  by  the
 soul  of  India,  by  the  concept  of  uni-
 versal  brotherhood  of  India,  by  the
 concept  of  Sarvadharam  Samanvaya.
 That  is  the  concept  of  India,  That  is
 the  achievement.  No  Hindutav.  no  Is-
 lamism  can  curb  the  spirit  of  India.

 She  could  do  it.  She  could  take  po-
 sitive  steps.  Why  did  she  not  take  any
 positive  steps?  There  have  been  so
 many  communal  riots.  Can  any  po-
 litica]  party  say  that  the  hand  of  any
 member  of  theirs  is  not  soaked  to  the
 innocent  blood  of  any  community?  I
 know,  in  ‘1946,  what  happened,  Even
 the  two  communist  leaders,  and  I
 know,  Abdul  Halim,  was  saying  one
 day  frantically,  “What  has  happened?
 I  cannot  trust  my  Hindu  comrade
 working  together  for  20  years,  for
 30  years,  for  even  40  years.”  That  was
 the  feeling  that  was  created  at  that
 time.

 Supposing  any  member  of  any  poli-
 tical  party  isfound  tobe  involved  in
 any  incident,  then  the  whole  political
 party  is  to  be  blamed.  Give  us  the
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 name.  If  anybody  in  the  Janata  party
 ig  still  found  to  belong  to  RSS  or  it  is
 found  that  ne  has  taken  part  in  any
 communal  offence  or  caste  offence  or
 Adivasi  offence.  either  we  expel  him
 or  men  like  us  will  be  expelled  from
 the  party,  There  is  no  quarter  in  the
 Janata  Party  for  any  communalism  or
 @ny  casteism.  Either  Janata  Party
 will  exist  or  communalism  and  caste-
 ism  will  exist.  The  two  cannot  exist
 together.  Therefore,  those  who  accuse,
 they  accuse  us  only  for  policical  pur-
 poses,  for  nothing  else.

 I  have  almost  concluded.  One  word
 and  I  will  finish,  I  have  an  appeal  to
 make  through  the  hon.  Minister  to
 the  Prime  Minister  and  to  all  Members
 including  the  absentee  Members,
 Would  we  pledge  to  observe  a  Na-
 tional  Unity  Day  for  the  emotional
 integration  of  the  Indian  people?

 Woulg  we  fix  up  a  day  and  on  that  day would  we  take  a  pledge  that  (l)  we
 would  de-politicalise  communal,  caste
 and  Adivasi  issues;  (2)  we  would  not
 issue  any  statement  in  the  name  of
 any  political  party;  and  (3)  we  shall
 act  jointly  in  communal,  caste  or  any kind  of  violence  and  we  shall  work and  act  jointly  as  in  the  Nationa!  In-
 tegration  Council.  Would  we  take this  pledge?

 Many  biographers  of  Gandhiji  mi-
 ssed  one  important  aspect,  Since  Se-
 ptember,  945)  Gandhiji,  in  his  prayer
 meetings,  did  not  project  the  image of  any  person  except  one  person,  and
 that  person  was  Netaji  Subhas  Chand-
 ra  Bose.  On  innumerable  occasions,  he
 was  praising  the  achievement  of  na-
 tional  unity  by  him,  Row  he  brought
 together  people  of  various  castes, creeds,  communities,  regions,  langua-
 ges  and  what  not.

 I  would  draw  your  attention  to  the
 last  speech  of  Mahatma  Gandhi  on
 23rd  January,  1948,  It  was  the  last

 speech  of  Mahatma  Gandhi.  Most
 of  the  biographers  missed  it.  It  wag
 about  Netaji  Subash  Chandra  Hose.
 Gandhiji  said:  ‘Neither  do  I  observe
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 my  own  birthday,  nor  do  I  observe
 the  birthday  of  any  person;  I  do  not
 believe  in  the  birthday  of  anybody;
 but  this  is  the  birthday  of  a  person
 who  symbolises  the  concept  of  na-
 tional  unity  and  whose  achievement
 will  remain  immortal  because  he  has
 shown  how  the  Hindus,  Muslims  and
 Sikhs  can  live  together  and  die  to-
 gether  and  how  to  build  the  concept
 of  one,  indivisible  nationalism.”  It  is
 on  record.  I  would  make  this  appeal:
 Jet  the  23rd  January,  1979,  the  birth-
 day  of  Netaji  Subash  Chandra  Bose,y be  observed  as  the  National  Unity’
 Day  with  the  object  of  creating  a  feel-
 ing  of  emotional  integration  of  the

 Indian  people—with  that  immortal
 slogan  of  Netaji,  Itiefag.  Etemad  and
 Qurbani,  Unity,  Faith  and  Sacrifice

 for  the  future  of  Indian  nation,
 MR.  CHAIRMAN:  We  take  up  the

 Substitute  Motions  moved  by  the  hon.
 Members,  I  would,  first,  like  to  know
 the  intention  of  the  hon.  Members,
 whether  they  want  to  withdraw  or
 they  are  pressing,

 PROF.  SAMAR  GUHA:  I  shall  make
 an  appeal.  The  Prime  Minister  has
 agreed,  and  he  is  convening  a  meet-
 ing  of  leaders  of  all  political  parties.
 I  will  make  a  request  that  all  their
 thinking  and  suggestions  should  be
 taken  into  consideration.

 MR.  CHAIRMAN:  Most  of  the  Mem-
 bers  are  absent.  If  they  are  absent.
 I  will  have  to  put  their  motions  to vote,  First  of  all,  we  take  up  Substi- tute  Motion  No,  2,  moved  by  Shri
 Harikesh  Bahadur.  He  is  absent,  So.
 T  shall  put  his  motion  to  the  vote  of
 the  House.
 Substitute  Motion  No.  2  was  put  and
 negatived.

 MR.  CHAIRMAN:  Substitute  Mo-
 tion  No.  5.  Mr.  Baldev  Singh  Jasrotia.

 SHRI  BALDEV  SINGH  JASROTIA
 (Jammu);  Sir....:°

 MR,  CHAIRMAN:  Under  the  rules
 you  cannot  speak  now.  Please tel!  m¢
 whether  you  are  pressing  or  with-

 drawing,
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 SHRI  BALDEV  SINGH  JASRO-
 TIA:  There  is  no  option  for  me  ex-
 cept  to  withdraw.  I  would  like  to
 withdraw  my  Substitute  Motion.

 Substitute  Motion  No.  5  was,  leave
 withdrawn,

 MR.  CHAIRMAN:  Substitute  Motion
 No.  6.  Dr.  Ramji  Singh.

 DR.  RAMJI  SINGH  (Bhagalpur):
 I  would  like  to  withdraw  my  motion.

 Substitute  Motion  No,  6  was,  by  leave
 witdrawn.

 ‘MR.  CHAIRMAN:  Substitute  Mo-
 tion  No.  7.  Mr.  Raj  Krishan  Dawn.
 He  is  not  present.  J  shall  put  his  Su-
 bstitute  Motion  to  the  vote  of  the
 House.

 Substitute  Motion  No,  7  was  put  and
 negatived.

 MR.  CHAIRMAN:  Substitute  Mo-
 tion  No.  8.  Mr.  B.  C.  Kamble.  He  is
 absent.  I  shall  put  his  Substitute  Mo-
 tion  to  the  vote  of  the  House.

 Substitute  Motion  No.  8.  was  put  and
 negateived.

 MR.  CHAIRMAN:  Substitute  Mo-
 tion  No,  14,  Dr.  Subramaniam  Swa-
 my.  He  is  not  present.  I  shall  put  his
 Substitute  Motion  to  the  vote  of  the
 House.

 Substitute  Motion  No..  4  was  put  and
 negatived.

 MR.  CHAIRMAN:  Now,  Shri  Rudo-
 Iph  Rodrigues,  He  is  not  here.  I  have
 to  put  his  substitute  motion  to  the
 vote  of  the  House.  This  is  serial  No.
 1g,  The  question  is:

 “That  for  the  original  motion,  the
 following  be  substituted,  namely:-

 “This  House,  having  considered
 the  situation  arising  out  of  the  re-
 Cent  communal  rots  in  different
 Parts  of  the  country,  strongly  feels
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 that  the  Government  should  ur-
 gently  evolve  the  practice  of  suo

 motu  placing  befora  Parliament  a
 statement  on  any  communal  dis-
 turbance  as  soon  ag  possible  after
 its  occurrence  anywhere  in  the  co-
 untry,  impose  collective  tines  on
 the  people  of  the  areas  affected,
 ensure  more  than  adequate  mino~
 rity  representation  in  the  police
 personnel  in  communal  trouble
 spots,  hold  officers  responsible  for
 law  and  order  accountable  for  com-
 munal  disturbances  in  their  areas,
 while  taking  immediate  steps
 to  give  the  police  forces  in
 the  country  a  proper  moti-
 vational  trust,  forthwith  ban  all
 provocative  communal  activities
 emanating  from  any  quarter  what-
 soever,  and  periodically  call  together
 all  religious  and  cultural  groups  to
 foster  a  spirit  of  oneness  in  our
 land.”  (16)

 The  motion  was  negatived.
 MR.  CHAIRMAN:  Now,  last  ऐप

 not  the  least—substitute  motion  by
 Shri  Banatwalla,  This  is  item  No  17,

 SHRI  G.  M.  BANATWALLA:  I  ap-
 peal  to  the  House  to  accept  my  su-
 bstitute  motion.

 MR.  CHAIRMAN:  You  are  press-
 ing?

 SHRI  G  M.  BANATWALLA;  It  is
 not  to  be  withdrawn.  I  am  sure  the
 House  wil]  accept  it,

 MR.  CHAIRMAN:  I  am  putting  it
 to  the  vote.  The  question  is:

 That  for  the  original  motion,  the
 following  be  substituted,  namely:-

 This  House,  having  considered
 the  situation  arising  out  of  the  re-
 cent  communal  riots  in  different
 parts  of  the  country,  expresses  its
 serious  concern  on  the  rising  irend
 and  increasing  intensity  in  the  co-
 mmunal  riots  in  different  parts  of
 the  country  and  the  continued  in-
 sensitivity  of  the  Government  there-
 to,  and  recommends  to  the  Govern-
 ment  to  take  appropriate  measur-

 es  in  the  matter  including  among
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 Others  the  creation  of  such  a  spec-
 ial  anti-riot  force  at  the  Centre,
 and  securing  of  such  q  restructur-
 ing  of  Provincial  Armed  Constabula-
 ries  and  law  and  order  machinery
 in  the  States,  as  would  have  ade-
 quate  inclusion  of  Muslims  and  other
 minorities.”  ay
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 The  motion  was  negatived.  ,

 MR.  CHAIRMAN,  The  discussion
 has  concluded.  The  House  stands  ad-
 journed  to  meet  tomorrow  at  l]  AML
 8.52  hrs.
 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Wednesday,
 December  6,  979/Agrahayana  15,
 900  (Saka).


